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LOK SABHA DEBATES

1823
LOK BABHA

Wednesday, April 3, 1968|Chaitra 14.
1880 (Saka)

The Lok Sabha met at Eleven of the
Clock.

{MRr. SPEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS

Visit by General Ne Win of Burma

+

*1018. SHRI BENI SHANKER
SHARMA:

SHRI HIMATSINGKA:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether General Ne Win,
Burma's Head of State, visited India
in March, 1968;

(b) if so, the nature of the discus-
sions held; and

{c) the gutcome thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AF-
FAIRS (SHRI B. R. BHAGAT): (a)
to (c). Chairman of the Revolutionary
Council of the Union of Burma, Gene-
ral Ne Win, accompanied by Madame
Ne Win, paid an informal wisit to
India from March 15 to March 22,
u@s. Opportunity was taken to have
an exchange of viewg on matters of
mutual interest. It {s not customary
to divulge the details of such talks.

o ot W Wt e A,
woefta s o ok & fe et ¥
wrat # dunm ¥ Ayt ¥ wrehw
W gEe W g E & gt W
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HeAl Wqiqre a9t @afa g %t
T a9 g ¥ e e @ ) o
Wt F WreaEy F wwrifagt & w9 % g
aTg 9¥ gY & Wi I & g ¥
forma ey Wromg adf & 1 o
it oy A A faragiwA T aw
& qawaT § 99 ¥ AT sE defy oY
¥t aga ¥ faugi ov w=f g€ anft 1w
Ta WAt o qg ¥@AM ®T FET
¥ & IR T weonfaai w1
I ¥ o g€ awfa & o & foay
SHIT FT AR a7 gurran fa
FYwr=a=f srdy ? afggi, a1
Afer #r @ famm & s afafwr
qr ?

Moo : THATH IAH
waf go€ 7§t W I W
mrafagEs  faaw w3 W oW
AAY FI ST H g9 TIA® T § 47T
qr |

sit doft et suT ga o
et § i fad e fer w0
Y 47 & Aty el wY q
AT A& W Id H I ot
armeT #1 W QT AEEE ST At #,
foaey g ¥ ¥ gt S wgfat ot
wia % g8 %A 7 awd 1 § 1w amd
¥ s & ara gt arr i & o IR
AT AHET & ¥W 9E 97 o aw WY
gt ? ofg gt, @ I € wfafear s
ft? W oAaTwEw W & Awew
FrTawgawizt @1 fow o=
aftrd dofy aemrarn frar ¢ 7
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off ®o o WTA: AWAIG @I
saga@ we & s o gart agd
Ewd A wfafe s & oA &
aTq agT A A gy & 1 afeT 9w
qA W ABA I Ifw A g
W T a3 gwr wg ¥ fgv ¥
o

oft Fohwrer wwt ;AT AEEm
A UK sy wwEr § ore aqt
& wfed far{i A i avd o @@
E1 sgrsam § ey ag @ ¢n
GaT wEw WA a7 g qr ==t @
&t mifoed; Y | maqa F goaAm g
T E oA agarg frge ae A
wogga 18 vt g @ av o ?

st wowowm : W=t g€ @
afer o IR F AT awdw g
qTE (O AR ¥ A AR AT
T 21

ot geR w1 w3 S AIEA qB
TR IW F IR W AT SRR
g wmeFaHETE
SHRI HIMATSINGKA: May I know
whether any claim was put forward

by Burma about the Islands near
Andaman and Nicobar?

4RI B, k. BHAGAT: No, Sir.

=1, o faaw : #q1 79 AT
wm  Cfegmm @ § st
& muraT #y s o 2 fs fmor
fawn ar sem fEAY ARl fawm
¥ wfgwrdy 9@ Avwoes, @ ¥ AW
IgA ot A F T FTA AT IAF
AT ¥ FATT Y EAVY AT TG G AW
¥ ? afxgi, afaga S F ST ITET
W TaT §, A1 #aT @ WA o
it § wwre F AR wn @ fe
T AT I A F IO A AN
W Y qrIAE AN 97 wEaeai wy fames
¥ oy fedY 3 s ey & 7 s fiwaly
T ywm eyt gaw FY?
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St FoTWe WM : FF TF 9
A9 ® qaT § qg IqqTATIAT 0 §
& ant & sq ox w1 wfa s wafw
aff frar § scaggai Fea A2

sit vg fama: & 7 gfawe a1 #rk
aatafl & §

st ®o TWo WA : | Fgw S

MR, SPEAKER: Did you discuss this
aspect with the Burmese Premier
when he visited India, because gnly
that is covered by the question?

SHRI B. R. BHAGAT: No, Sir.

MR. SPEAKER: Then, it does not
arise,

st wyq foma: wrs wifom | &
Fqerarfs wrgg amag & ¥
Fat 1 AT FAW § WAL THA
mwy .

MR. SPEAKER: Maybe so. But the
main question is:

“Whether General Ne
Burma's Head of State visited
India in March, 1968; if so, the
nature of the discussions held.”

Win,

He sayg that they did not talk about
this. So, it does not arise.

SHRI NARENDRA SINGH
MAHIDA: Some years back some per-
sons of Indian origin, before leaving
Burma for India, handed over their
gold and other jewellery to the I ndian
Embassy in Burma. Ultimately, we
were forced to return those ornaments
and jewellery to the Burmese,

MR. SPEAKER: He is covering the
whole ground of the Indo-Butmia pro-
blem. The guestion relates only to the
talks with Gen. Ne Win,

SHRI NARENDRA SINGH
MAHIDA: 1 want to know whether
any talks have taken place wilh the
jurmese head of State abdfit tHise
jewelleries gnd gold ornaments,
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SHRI PILOO MODY: Did they dis-
cuss the sharing of the spoils?

SHRI SWELL: There are reports in
the newspapers that following the
visit of Gen, Ne Win the Government
of India and the Government of
Burma have agreed to jointly set
up a security corridor along the Indo-
Burmese frontier. I would like to
know whether there is any truth in
those reports and whether this parti-
culayr subject was discussed with Gen.
Ne Win. If this report is correct,
then I woulg like to know what is
the length of the security corridor,
what will be its depth and what
would be the modus operandi of the
joint operations along this corridor.

SHRI B. R. BHAGAT: There is no
truth in that report.

off foreew W ;K A agem &
st wgrer g R fegam Wk
Tt F fw ¥ ardx ferpr feed
q & F 9 IW F ArEg H A
gew Afaw daw ogE g7 afe
g & e gio

st wo Wo WA : g qH«T ar
fevgz w1Adf € | @A AT@ AR
wqt & & & & F o oF gRear
g o & fggm & gF aeg s
feem s am & 1| 98 Sror &9 1 WY
eRéw F R @ 2

SHRI BEDABRATA BARUA: It has
been reporteq in the newspapers that
the question of joint patrolling has
been discussed. I know that it will
not be divulged in detail but I would
iike. to know whether any specific de-
cision has been taken in regard to
joint patrolllng on the Indo-Burma
border.
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SHRI B. R. BHAGAT: There js no
question of any joint patrolling.

SHRI HEM BARUA: Under the
cover of the so-called suspension of
operations agreement, the Naga hos-
tiles have established contacts with
China via Kachin area of Burma and
it has been reported that two tOp
N%ga underground leaders with their
followers have already gone to Kachin
area to go to Peking. Now the sus-
pension of operation agreement is
there and India has done nothing to
stabilise peace in that area, whereas
the Naga hostileg are taking advautage
of this peace ushered in by this uygree-
ment. Ip that context may I know
whether, as reported in the papers, our
Prime Minister had a discussion with
Gen. Ne Win specifically on this ques-
tion of sealing the Indo-Burma border
so that our Naga hostiles and Mizo
hostiles might pot take advantage of
the Kachin area in Burma to establish
contacts with China and, if so, what
was the result?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): Sir, ags the Minis-
ter has stated, there was no question
of any joint action. We are making
every effort to cover the border {rom
our side and they are doing it from
their side. i

MR. SPEAKER: Shri Sitaram Kesri.

SHRI HEM BARUA: Sir, the Prime
Minister has not given any information
in reply to my question.

MR. SPEAKER: They cannot reveal
the details of the talks,

SHRI HEM BARUA: She said that
cn our part we have taken the deci-
sion to seal the border; yet, the 1op
lenders of the Naga Underground go
to Chim,
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ot Wierem dely ¢ Wt & IEd
drr qv frg ool @@ AT
¥ 3w 7 £ awg ¥ gt fad
et W frolre ®Y g & @
aqraTe gEardt ¥ gFrfwea gq § A
g afidfe 3 s AT A o=
A W ¥, I X W faag
g W 9?7 gz g, @1 oW
q U AR WTE FEAT & AT WO
s QI g avEy ¥ 39 ¥ A e
¥aarf ¥ 7

ff oo W : fEETEm a@
7 Af@ @ 7 ag mgt wq §, A
am Tt o agi A AN WA W
o | fedt WAt & Af B w7
ag agr A, GAT wpwm Aw Aft
g

o gow T ¢ 9EF OF 99 F
o ¥ At wgrea 7 qamar ¢ fr amt
# ory am@ wonieal ¥ gy § 3
¥ g gE @ A IR A
forr a1 o wfasy & QAT ava ) @vefr
MYy T FaEferdr i &
s o ow G ¥ & ST WA g
fr o 39 % fAq  m Friart #7
M ¥ A K AEET ¥ FH A
som | wE A O womdt wr @ )
& ar=T aEAT g F A dde ¥ Ao
T FEA I E R ?

oft Woto VMA ©  HAW IA &
at-Haft ar | wEAw ag a1 fE oAy
A weh geafa aiE 81T FT A0
frndifea g & e
g o X A g owwr fFoww ¥
it i ary zE A

ot geEE AT ;W F AT H
s

it wo o WaW : 1 AF F ArIfeH
o & ST R AW A WA
93 | I ¥1 gw Ifwa glaad 3w ¥
amA ¥ fad i gEd A T W W
ggraar W E

SHRI PILOO MODY: Apperently,
from the answerg that we have been
receiving, the Government of India
had absolutely no discussion with
these people at all because nothing
seems to be revealed. Did they at
least discusg the price of cheese Im
China?

MR. SPEAKER: Next question,

Wo WA FWT W1 vqIM weaTIY

*1019. sfrugfem¥: s difws
wrq qa ag gty F Fav w37

(%) wr=rer wqar w77 gy 2w
¥ STo W AT ¥ TA2W XA F qry
¥ # wf Fdafr w1 Fw afoms
frwer %,

(&) =71 9g 79 2 fF atE =
nan sTdafEdi wqar gaTALTAr
FRO FrEfET T ¥ WMo 78
AT ®Y WA AR Eoged oA w
T FTfaar ¢

(m) warfeedy wiv 2wy aro o
1 oo ¥y v froby  fegr ¥ -
15

(=) afz g1, &1 57 7v7w & W
ATET A FEATE ¥T orE ¥

Fife-wd daem §  geNS
(st glare few) : () wrea
HGHETT ¥ 18 ATN 1968 F1 ®yEaT
fewr & aowre @ TwET WY sfrAAY
gRAeT & wepda & fa shranfor &1
Haar & ot ®refor
g R A ¥ frare st oy
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(&) o 71 a7 =AY frmaw
g

() WA AFHCHF gr AL &
= g ff ¥ fefelt 3w &
Mo G AAT WY W A F7 Faven
Fer &

(W) w9 & af 37w

o vy fowd: 2@ wwar A
Fxa @ ¢ 1 fedt v aw W
w2 # aga At = v @ WA
warw ¢ f& 3Ia®1 %3 Afor A
fsar | WA EF Z9F W
TqT AR I & Ao fEaer ot Taaa
FIATA L MWEUA AFTAR
QATAH =T § | AT F=a ¥ Ew
g AN ATTE § IR A TEA 2R
awg | feed ae g fafaer 7
af A far ov | 39 § o
faddt ard & 0 O, wA@TT A
g G FHFAUFIA R ALK
HreFT A femrar agarg Kot
W FF AT 7aA # fRar qr ww
qT A FT TF TR W IR
fafrer o o %1 owmw W1 faar 91
W T FG N F o afram i fr
gaemfz fasm 3 9 1966 ¥ W
#ogerai f&5 w7 Awr # faee
FTH & AT § F1E FTEATE FT AT HAAT
2 uaAnfa $4 2 gz & aqvar 4z
1T o FRA 2

“It is not correct to say that at
any stage the Enforcement Direc-
torate specifically requested tha!

Dr. Teja be arrested or his pass-
port seized.” L}

TR Qs 3(#) HwgA § o Afw-
W Fogw (A1) 7 A FA P

“On the request of the Director
«<f Enforcement, the Secretary jn

Oral Angwers CHAITRA 14, 1890 (SAKA)
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the’ Ministry of Finance (Depart-
ment of Revenue and Insurance)
consulted the Director of the Cen-
tra] Bureau of Investigation on
11th May, 1966, if anything could
be done to arrest Dr. Teja”.

WHAT 1s95 F oF dsw

grar &

MR. SPEAKER: You gre turning it
into a discussion now. Come to the
question,

oft vq fqx7 : H4TINTIS @

§ 1 K ¥umE frder ¥R wdm

¥ 3 fawra s AmgRT A §

MR. SPEAKER: I agree with you
that there may be contradiction but
that cannot be discussed now.

ot wAmAGY wwTH : A 6 QA
urar feegwma at afr & 1 W dfwr
# e qamw gg Asy K

ot wa fuaq : wd foar § qgare
qaT AT g | Afew W wifefrA
¥ InFT o7 "L ¥ gy fEEman
q owAsn €

71 g g7 & fF qg-Hat WTv
a5 foqwfo qaard e wear
Farqr MNiass gl W oY
# f& 3w awg wmoe), fafreo it go
T a7 FEAT A%TH Y quT ON-
SHA¥r TrErT ¥ A iR ¥
A g &% § oAf  qamn
™ 91 9= v eg oAewiz  wm-
i A qwrwfs w8 fear
o wwn # Preer@ & artE?
& arr At g fe mAwntE ¥
e st dwTmT aTgw oYY
st dwA W aw e ¥ o\
ot tata M e ?
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THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EX-

Oral Answers 1824

mentary, you cap solve the whole
question about it.

TERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): I do not think it
is relevant to this question which is
limited to the result of the action
taken in regard to the extradition of
Dr. Teja from Costa Rica or any other
country.

o wy femm: g4t v ®
¥ Ua%yg FT FGH T@T GT |
Fg Twar EF grAar ¥
MR. SPEAKER: It may be so but
thig i®# only about the arrest of Dr.

Teja in Costa Rica and whether any
other country has given him protec-
tion, That is the specific question.

st wy fawd : Wi 3EE oA
MR. SPEAKER: The pext part isi-—

“i 80, the action being taken by
the Government of India in this
regard?”

st vy fewq:az W AEEE 2
&1 1w ey

“whether it is a fact that due
to the anomalies committed or
negligence shown by Government”

sit wewr  fagrt mwdn: wAT
Lk o

ot wy ford : v Fagry AT
oA 4¥AT AT FT 93 | NIHHE F
ar BT § | MEAHT & EEy
T d&E 8 19w fegdr &
afgy, =i ¥ Afay | A FAT A
M Hugrmer afaw Aar 3

g
oz &3
?

wSe WEEW . wArar g 94
Ao T ¥
It is an important question and you
can take it up in a gifferent way.
Here, ¥ you cover the whole ground
about Dr. Dharma Teja, it has & big
history—it, js not a small history—and

I 'do not’ k during thée Question
Your and in the form of a supple-

oft wew fagr amdgt: a8 &
tew AEmT & | AfEASTE @i
ST AT E I AT IF L I@T A | A
ag ¥ F T g AT fee wedr
FIvw TRt f@r w@Te ®le
AT FATTR AL FLE E 7

it e o 717 AT TH AT # uH
AT 7 AIRST ST 4 9 T WY ST & W7
o WY I TET R | IR AT WA F
e H AT qraAre AT wroy Sy ay
§ o Fgimar § W E o
fgard aArad @A swrA wei o1
Fifors #.4 9y # w0 wem g
FILT AT FITH 9.9 F:F F 0
~-9gd @I gEl WX §H aF9 a4l
g TET 2—T W Fgr g e
g—u ez w35 miy fasra’

st gfra ateh : wiw
HEE AG & 1 AL AERT N
wHFATHag WAL 9% €
TaAHZ AqLFANAGT WG 9gA I
e § gorfay g

oft wy feera: fegw A v
) MagrEanT ag F Ao F
mud W g ol

»ft faray [TV :
HET 471

SHRI SRADHAKAR SUPAKAR:
Previously, when there were extra-
ditiop,  proceedings against Dr.
Dharma Teja in USA, he managed to
escape‘to Costa Rica. May I know if
the Government have written to the
Government of Costa Rica that he
does not escape to some other coun-
try so that we may continue the
extradition proceedings agdinst him.
May I also know whether it was due
to the negligence of Shri Gulzarilal
Nands ‘and the Govermment of India
at ‘that partichlas’ moment, to ‘which:

qqq 98 w7
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Shri Madhu Limaye is referring that
the Costa Rica Government was not
taking proper steps?

SHRI SURENDRA PAL SINGH:
We have approached the Costa Rica
Government in this connection. We
have been assured by them that they
have taken adequate steps to see that
Dr. Teja does not escape from Costa
Rica.

ﬂmm aregy: o a5
I W IA Y O G FT AT AT
¥ A gaf g @ & 3w A wwAw
g wmwrfaw & 1 qf wEEa
Fagr 2 IFFreET AR g AT
¥ freowe @ ® Al AmmTe
qdt A ®.T F wrare FEnfew
greaTd Fgan § (rag sie af
Far AT SR 47 AT FY ATGH FA
oo dae 7@ & | T@ oA A
fqis T & 7 WravE gA o4
¥ FEETE WA X EAE T F
fqamcwTgr & ar Ag ?

s gt fag : 7w W @ g
f & =TiET T 210 HF AT ®T A
I FwAr s fEmr g 1 IRE g
Tzl FEE A HoR; AT ST
fraieegs @ Hgawaddq &
afgm gt & wAT F i
ag I8 ¢ % w9 WA w1 qgh &1
g SIE 1 WA AT ATIW W
T TR R ZIfES & W1 | qg HWINET
qgr B GO FEFIE W@ § WY
IR HI AT QIR AT HRWENN, IA
& WAATT  wTEATEY EHT
SHRI MANUBHAI PATEL: In re-
gard to any citizen of India against
whom legal - proceedings are there
and who is-absconding, will the Gov-
ernment categorically, ' declare that
any Government which grants asy-
lum to such - an-absconder will be un-
friendly towards India?

CHAITRA 14, 1890 (SAKA)
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SHRI SURENDRA PAL SINGH:
He 18 not an apsconder in the sense
that we know- where he is. We are
taking necessary steps to get him
back w India. As regards informing
other countries about it, we have al-
ready takep that step. We have in-
forjmed all friendly countries, and the
neighbouring countries round about
Costa Rica that we have

= cancelled
Teja's Passport, that thejr passport
has been impounded, that they have

no travel documents and that they
should not allow entry int, thoge
countries, ang we have ‘been assured
by them that they will see that they
do not enter the country illegally.

SHRI (. VISWANATHAN: The
extradition proceedings in Costa Rica
court are in favour of Dr. Dharma
Teja and against our country. The
news has already reached that our
request for extradition has been re-
jected outright and he is taking asy-
lum with ap ex-President of Costa
Rica. What other measures are the
Government taking to get back Dr.
Dharma Teja to thig country? Are
they getting the support of interna-
tional police for this?

SHRI SURENDRA PAL SINGH:
The statement made by the hon.
Member is incorrect. I have already
said that the extradition proceedings
have been instituted and the matter
has been referred to the Supreme
Court and as soon as the Supreme
Court decision is available it will be
proceeded with.

SHRI S. KANDAPPAN:
evading a pertinent point,

SHRI SURENDRA PAL SINGH:
I am not evading anything. The hon.
Member said that Costa Rica autho-
rities have rejected our application.
This is not correct.

SHRI PILOO MODY: He also ask-
ed whether you are getting the mp-
port of international police.

SHRI INDER J. MALHOTRA: May
1 know if it is & fact: that the -indian
Government -hag requested -the Casta

He s
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‘Rica Govermment that Dr. Dharma
Teja should be arrested and kept till
. the fina] decision is taken and whe-
ther that pleg has been rejected by
- the Costa Rica Government?

SHRI SURENDRA PAL SINGH: We
hag asked for Dr. Teja's arrest pend-
ing deportation and, in fact, orders
to that effect had been given by

-Costa Rica authorities, But later on,
.Dr, Teja approachedq the Bupreme
Court of Costa Rica from where
these orders were cancelled. Then

“they applied for a political asyluin.

ot WMo Wo wwit: WA AEET ¥
Facqag ww gar @ fs ave fow
FTHTC A WICT qTHTTET 47 ROOTTAA
fear g f =10 af JATART & AGT WATT )
# gg wreT Arga g R o ag amdia
Y, A T EHT AETT AT qIIATAA
WA ORI A ARUET  F] qEEHe
7 Wifam aqr; afz zi, A ag =0
I F W Y

o gtx g fag: wreAT A
faur qv, AfFT ag W § fog a0
¥ AT 7Y, TEAT HELET T qIHTT
& am =Y ¥ 1 (wwwr)
srefom 3 ot ag wwR e @
fe QarAgl AT L W= ag A1 SA
qc e s @ v d Femed & 3
X UNNATET KT A FIAS | AW
I T QAR & |

SHRI CHINTAMANI PANIGRAHI:
“The way Dr. Dharma Teja is escaping
from one country to another it seems
that ultimately, perhaps, all the coun-
tries of the world will be unfriendly
towards India. It is better the Gov-
ernment settles him in Macao which
is a place for international swindlers.

SHRI S. KANDAPPAN: That
shows the inefficiency of the Gowvern-
ment

SHRI TENNETI VISWANATHAM:
With reference to part (¢) of the
question may T put it in a different

APRIL 3, 1968
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way? What are the countries in
which he can successfully take asy-
lum without coming within the reach
of our Government?

SHRIMATI INDIRA GANDHI: May
I say something here?  Allegations
are’ being made that we have been
sl_ow in this matter. I would like to
Elve some information.

SHRI MADHU LIMAYE: Collu-
sion.
SHRIMAT!I INDIRA GANDHI:

Sir, the Tejas left here on the 4th
June, 1966, it was only on the 30th
July, 1866 that the Report
Sukthankar Committee came in and
On the 4th August 1866 the case was
registered by the C.B.I. With regard
tnustica'assoonaSwecm-m_to
know of the Tejas’ presence in Costa
Rica, a delegation headed by our
Minister in Washington Shri Banerji
and some others went there to per-
sonally take up the matter wity the
Costa Rica Government. As a result
of their efforts, the Government can-
celleg their trave] documents ag ear-
ly as in October, 1967 and ordered
their arrest pending deportation {0
U.S.A. Their subsequent appeal to the
Supreme Court was stoutly resisted by
our representative.  Our delezation
went a second time to persuade tha
Costa Rica guthorities to treat the
Tejag as criminal fugitives, and to op-
Pose any political asylum. In Janu-
ary, 1968, the Costa Rica Government
rejected the prayer of the Tejas for
politica] asylum and ordered them fo
leave within 30 days. Since this would
have ensbled the Tejas to proceed to
a country of their cholce, g formal re-
quest for extradition has been made to
the Costa Rica Government under their
law and the matter is pending their
decision. We have taken pdditional
precautions, as the Minister salg just
now, of alerting neighbouring coun-
tries and. we believe, the Costa Rilea
Government has glso taken some pre-
cautlonary steps to prevent the Tejas
from fleaing.
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SHRI KAMALNAYAN BAJAJ:
Therg are two questions involved in
it. First of all, the right of the Indian
‘Government because Mr. Dharma
Teja is wanted under our law and that
of the Costa Rica Government. Ac-
cording to the international law, they
have their right also to give asylum
or to hear our petition or not. J
would like to know from the hon.
Minister whether Costa Rica Govern-
ment is acting according to their law
and according to the law of interna-
tional convention. If they are doing
accordingly, then we have some satis-
faction that although our desire is not
fulfilled, they are not taking any un-
due advantage against us.

ot vy famd . wr A wer
#aAd § fF I 2 SRt o S
® W QEEAR 24 w1 w1 wesig
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SHRI SURENDRA PAL SINGH: As
far as the question of granting politi-
cal asylum is concerned, I have al-
ready said that the Costa Rica Gov-
ernment have rejected that request of
theirs, As far as the extradition pro-
ceedings are concerned, they have
been instituted in Costa Rica according
io their law,

SHRI HEM BARUA: There can be
no political asylum by any country to
a criminal like Dr. Dharma Teja and,
1 think, we have made it clear to the
Costa Ricg authorities. Now, the
Prime Minister has sald that he had
been asked by the Costa Rica Govern-
ment to leave the country and the
Prime Minister has further said that
she has warned the countries not to
receive Dr. Dharma Teja. May I know
why Iz it that Government have not
considered it desirable to put Dr.
Dharma Teja under arrest as soon &%
he had been asked by Costa Rica Gov-
ernment to leave that country?

SHR{ SURENDRA PAL SINGH:
Does he want us to take action to
arrest him ourselves? I do not know
what he is asking. It is not clear.
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Does the hon. Member want India to
take action? Does he want us to
arrest him in Costa Rica?

MR, SPEAKER: Next Question. Mr.
Samar Guha

Meeting of Foreign Dignitaries with
Leaders of Politica] Parties

*1020. SHRI SAMAR GUHA: Wil
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether exclusive meetings of
a visiting foreign dignitary with lead-
ers of political parties having com-
mon ideological loyalty, as was held
between the Soviet Prime Minister
with the leaders of the Indian Com-
munist Party during his Jast visit, are
conducive to natiomal intereats of our
country; and

(b) if not, whether Government pro-
pose to take any steps to see that such
exclusive interviews with the leaders
of Indian political parties with a visit-
ing foreign dignitary are not held?

THE MINISTER OF STATE IN

THE MINISTRY OF EK‘J.‘E!U?L AF-
FAIRS (SHRI B. R. BHAGAT): (a)

The Government do not consider
meetings of leaders of Indian political
parties with friendly foreign dignita-
ries, either in India or abroad, as
against the National interest,

(b) The Government, therefore, do
not contemplate the need for taking

such steps.

SHR] SAMAR GUHA: A report was
published in Vol No. 8, February 3,
1988, of Soviet Review, which reads
thus: N

“New Delhi, January 30: Alexel
Kosygin, Member of the Polit-
bureau of the Centra] Committes
of the Communist Party of the
Soviet Union today had a meeting
with S. A, Dange, C. Rajeshwar
Rao and G. Adhikari, Chalrman,
Genera] Secretary and Central
Secretariat Member, respectively,
of the Communist Party of India..”
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MR, SPEAKER: For everything,
paperg are being read. This is Ques-
tion Hour. He may.put his guestion.

SHRI SAMAR GUHA: Althouga I
wish the best of relations between
India and Soviet Russia, without any
State interfering in the internal poltics
of the other, yet, in view of the histo-
rical background of the international
communist movement as signified by
the activities of the Comintern and
Cominform in the past and the com-
mon ideology, ulfimate objective of
the Communist Revolution in ~very
country in the world and close orga-
nisational collaborations of the com-
munist parties of the world, will the
Government make it a genera] policy
by politely informing all foreign
States that no foreign gignitary, while
visiting this country as the guest of
its Government, should gmbarrasg the
Government of India by entertaining
exclusive political meetings with
leaders of any politica] party of this
country having common ideological
and grganisational relations with the
country of the visiting dignitary?

SHRI B. R. BHAGAT: No, Sir; we
do not propose to do anything of that
sort. We leave it to the discretion of
the visiting dignitaries, the Heads of
the friendly countries who come here,
and it is expected that this will be
the least in their mind to embacrass
the government of the country to
which they come,

SHRI SAMAR GUHA: In view of
the factg that New Age, Kalantar and
other printing presses owned by *‘he
Communist Party of India publish
1,286,000 copies of the fortnightly mag-
mine, ‘Soviet Land’, in 14 Indian langu.
ages and over g million other Soviet
pamphlets every month and over
2300000 politica] books and booklets
every years and also other weeklics
and 'booklets of other Communist Em-
bassies In India in jesser volumes, And
in'‘view of ‘widespread apprehensi:n,
anxioty -and. disgust expressed. .in -this
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House several times about suspected
influence of foreign money In the
working of political parties ang their
election funds, will the Government
persuade or take legal steps, If neces-
sary, to see that no printing press own-
ed by any Indian politica]l party in-
ciuding the Commumist Party....

SHRI VASUDEVAN NAIR: 1 would
like to know whether such a slander
can be alloweq on the parties of this
country, on the parties pepresented n
this House. This is an absolute sland-
er,

MR. SPEAKER: The supplementary
question is asked based on the teply
given by the Minister. It is only on
that that the supplementary is asked.
If prepared notes are brought and
members go on reading them, what
can be done? How can I allow this
during Question Hour?

DR. RANEN SEN: (Can he make
a slanderous statement against a narly
which is recognised in this House?

MR. SPEAKER: Apart from parties
and all that, supplementary questions
are asked based on the reply givea by
the M:inister, If, in advance, members
prepare statements and go on reading
them during the Question Hour for
asking a supplementary question, I
wounder whether we can proceed in this
House, whether we can do gny work at
all. It is not at all fair.

SHRI SURENDRANATH DWIVEDY:
One can read out the supplementary,
there is npothing wrong.  The non.
Member is putting his second question.
Whether it is slanderous or whether
there is any truth or pot, it is for the
Minister to say ... (Interruption).
There have been guestions like thls.
(Interruptions).

DR. - RANEN SEN: Supposs ‘1 say

uut certain persons belenging to the

lregafﬁngm!mmw
would he allow that?
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SHRI SURENDRANATH: DWI-
VEDY: Let them put that question and
it ig for you to admit it.

I want to point out that it is not a
statement that has been prepareq by
somebody. Bince he has given notice
of that question, naturally pe comes
prepared. o ask the supplementaries.
and he is seeking further information.
If it 1s not relevant to the question.
you can take him to task.

MR. SPEAKER: The question is
about forelgn dignitaries coming and
all that. Naturally here the question
about many printing presses ang all
that goes not arise. Therefore 1 dis-
allow it. (Interruptions).

SHRI SAMAR GUHA: On a point
of order. All the statements that 1
have made are factual All these are
printed here.

MR. SPEAKER: I do not deny that.

SHRI SAMAR GUHA: Why should
they say this? I am not taking it
lving down. None of my statements is
slanderous. All the statements mude
by me were based on facts, data, sta-
tistics and figures. I can prove this,
with your permission. You cannot
deny me the right to ask my second
question.

MR. SPEAKFR:' What he cave mav
be true or may not he true [+ j= no
my job to say anything about that.
fle may have literatures to prove «hat.
But I am not going into the correct-
ness of that, (Interruptions). Will he
please bear with me for a minute?
1 am not going intp those things now.
There is g different forum or perhaps
a different occasion when he can talk
about these things, Now, here, the
question is about foreign dignitaries
coming and gll that, but he is asking
about printing press and a1l that It
™may B correct or may not be correct:
T am not going into that. What T am
saying is that thls is not the occasion
for it. On 'a supplementary question,
he capnot raise these things. There-
fore, 1 have disallowed it.
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Mr, Mukerjee,

SHRI H. N. MUKERJEB: We have
had enough of this kind of thing....
(Interruptions).

SHRI SAMAR GUHA: On a point
of order.

MR. SPEAKER: No point of order
during Question Hour,

SHRI SAMAR GUHA: On a point
of clarification. (Interruptions).

SHRI SURENDRANATH DWIVE-
DY: You have disallowed his ‘jues-
tion.

SHRI SAMAR GUHA: If I am an
agent of anybody; if I am g servant,
I am the servant of my divine mother-
land, ‘Janani Janma Bhumi’, ang not
of any other country in the world.:

SHRI SURENDRANATH DWIVE-
DY: You have disallowed his second
question, That particular quesiion,
you have disallowed. Now let him
put his second question.

SHRT SAMAR GUHA: In view of
the statement that has appeared in
the Soviet Revietv that they had dis-
cussed matters of mutual interest,
may I ask whether, during the dis-
cussion, this was also discussed that
al] the Soviet leaflets, booklets and
literature, which are millions in num-
ber, are 1o be printed in the New
Age, Kalantar and other printing
presses dwned by the Communist
Party in India?

MR. SPEAKER: Evidently, he nas
no information.

SHRI SURENDRANATH DWIVE-
DY: He must say so.

SHRI B. R, BHAGAT: [ thought
he was asking a clarification.

SHRI SURENDRANATH DWIVE-
DY: That was a question.

MR. SPEAKER: 1 will myself get
it clariied. Has the Minister any
inféermation that the Soviet Prime
Minister discussed with the loseg
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Communist Party leader about print-
ing and all that in the New Ape,
Kalantar, etc.? Has he any informa-
tion?

SHRI B. R. BHAGAT: No, Sir.
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SHRI SURENDRANATH DWIVE-
DY: The only question involved in
this matter is this. There is no dis~
agreement on the point that the dig-
nitaries can meet our friends and
persons as they like in this country.
ang there ghould be no restriction onr
that. But the only point that arises
is this. Since he was an official guest,
may I know whether this programn-
me of meeting these friends was in-
cluded in the official programme fixed
up by Government?

MR. SPEAKER:
said ‘No'.

SHRI SHANTILAL SHAH: “When
the Head of a foreign State visits
this country he meets nationals of
his own State as he likes. But is it
in keeping that he meets nationals
of this country without any know-
ledge of this Government? 1= it in.
keeping with the protocol?

MR. SPEAKER: He phag answered
that question already.

He has already
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SHRI VASUDEVAN NAIR: 1
should like to know whether Gov-
ernment have information as to the
meetings and discussions between
the leaders of certain parties in this
country, especially the PSP and
some of the foreign dignitaries . . .

SHRI K. LAKKAPPA: I rise to &
point of order. Is it a relevant
point? How are you allowing that
question? It is not relevant.

MR. SPEAKER: Let me hear the
question. Does he want to ask whe-
ther the PSP leaders met Prime
Minister Kosygin? I should hear the
question at least.

SHRI VASUDEVAN NAIR: The
PSP leaders themselves claim that
they are getting spitual inspiration
and all kinds of guidance from the
so-called socialist government of Mr.
Wilson in the UK. That is common
knowledge . .

SHRI SURENDRANATH DWIVE-
DY: This is all humbug.

SHRI HEM BARUA: No, no. When
did we say like that? I rise to a
point of order. This is a clander
made against a party, The party has
never =aid that it draws inspiration
from the UK or America. Tt has
never said that. This is humbug:
this is nonsense; this is stupidity of
the first order.

MR. SPEAKER: Next question.

Boycott of Indian Companies by
Israel

*1021. SHRI M. L. SONDHI: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether Israel has boycotied
Companies with whom India is con-
nected because of her support >f ‘he
Arabs in the Middle East dispute;
and

(b) whether it will affect India's
trade with Israel and to what extent?
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THE DEPUTY MINISTER IN THE
MINISTRY OF EXERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH):
(a) Apart from Indian Press reportls,
Government have no information
whether Israe] has boycotted Indian
companies because of India's stand
on the West Asian crisis.

(b) Does not arise,

SHRI M., L. SONDHI: May 1 ask
the hon. Minister if he has seen the
Prime Minister's interview given to -
a Yugoslav newspaper, in which she:
has reaffirmed the po.uty of non-
alignment? In this particular con--
text of Israel, may 1 inform him
that recently Yugoslavia has not only
extended its trade pact with Israel
but is maintaining an official trade
bureau in Tel Aviv? In view of the -
fact that the hon. Minister has difti-
culty in obtaining information on
such an important matter which after
al] is involved in the very principle
of holding the UNCTAD Conference
here, may I know why he does not
take help from the precedents which
exist of having diplomatic relations?
He may send an Ambassador to Is-
rael and then obtain the information.
I want a reply to this auestion. It
is a serious matter,

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): The main ques-
tion concerns trade with Israel. We
have not imposed any restrictions on
trade with Israel,

SHRI M. L. SONDHI: The Yugos-
lavs have disrupted their diplomatic.
relations but they have an sfcial
trade bureau. This is something of ~
which the Prime Minister and the
Minister should be aware.

MR, SPEAKER: The main ques-
tion is about trade with Israel. For -
instance, India has got trade with
Fast Germany. The hon. Member -
may ask about trade with Israel.
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SHRI M. L. SONDHI: Are they
prepared to have-a trade bursai i
Tel Aviv in Israel?

SHRI SURENDRA PAL SINGH:
We have placed no special restrie-
tions on trade with Israel, and the
trade is being carried on betwecen
Israeli parties and Indian parties.

SHRI M. L. SONDHI: I am asking
a specific question. Indian oiten
derives inspitation or is found in
the friendly company of Yugosiavia.
Yugoslavs have no diplomatic rela-
tions with Israel and that satisfies
the Arabs, but they have a :rade
bureau there.

SHRIMATI INDIRA GANDUL
Firstly, may [ say that we greatly
respect the Yugoslav nation 2ad
Government. However what they
do, does not necessarily have vole-
vance to what we do. It is for us
to decide whether or not we want to
do something, regardless of whether
Yugoslavia or some other couniry is
doing it. At the moment. there is no
proposal for such action. But, s
the Deputy Minister has caid, we
have placed no restrictions und all
companies are free 1ov trade with
Israel.

SHRI K. LAKKAPPA:
know whether Government have
collected information about the
number of companies which are bov-
cotted by Israel from having trade
relations with Israel?

May 1

SHRI SURENDRA PAL SINGH: I
have just said in the main answer
that to our knowledge nv Indian
‘company has been boveotted by
Israel.
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SHRIMATI INDIRA GANDHI: Any
country is free to decide its

own
policy.

SHRI RANGA: That is not the
point, I think the Prime Minister has

to elucidate her own answer. That
is not the point at all. The Arabs
have an office here and that office
sends round this warning that those
componies which are dealing with
Israel would be blacklisted. Is that
correct?

MR. SPEAKER: He has said that
he does not know.

SHRI RANGA: Therefore, the
Prime Minister's answer has got to
be corrected.

MR. SPEAKER: He said he will
enquire.

SHRIMATI INDIRA GANDHI: We
are not blacklisting any company;
somebody else is said to be deoing it,
saying that they do not want to trade
with them.

SHRI RANGA: They cannot issue
this kind of threat from our soil.
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SHRI ATAL BIHARI VAJPAYEE:
How can the Government of India
allow the Arab League to blacklist
Indian companies from our soil?

SHRIMATI INDIRA GANDHI:
QObviously any country can decide with
which people they will trade. (In-
terruptions).

MR. SPEAKER: The position is now
very clearly understood—at least I
have understoog it. As regards the
question whether the Arab League
has circulated that it will blacklist
Indian companies trading with Israel
and whether they have got the Gov-
ernment of India's concurrence, it is
answered that it is only the Govern-
ment of India that can blacklist. The
Minister and he is not aware of it
and he will enquire into it.

SHRI SHIVAJI RAO S. DESH-
MUKH: Will Government tell us
whether they have any information

on precisely whether those American
companies which have supplied Jordan
tanks, aeroplanes and guns to fight.
Israe] have ever been banned from
trading by the Government of Israel?

SHRI SURENDRA PAL SINGH:
We have no information.

SHRI C. C. DESAI: If it is proved
™hat the Arab League has circulated
fo Indian companies a notice that if
they trade with Israe] they will be
blacklisted, will Government take
setion to expel the League which
has been given diplomatic status by
Government against all principles of
international practice? Will Govern-
roent ask the League to go away from
here?

SHRIMATI INDIRA GANDHI: No.
Firstlv, it is a hypothetical question.
Secondly, as I was saying earlier on,
any couniry can decide that it does
not want to trade with such and such
companies . . .

SHRI C. C. DESAI: Functioning
{rom here can the League do it?

130 (Ai) LSD—2.
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SHRIMATI INDIRA GANDHI: Any
country can decide that they do not
want to trade with a particular com-
panies. They are not saying that we
should restrict those companies from
trading; they have no right to do
that. But they can certainly decide
with whom they themselves will
trade, If the Arab League nations do
not want to trade with companies
who trade with Israel, that is their
business, not ours.

SHRI C. C. DESAI: Why not pena-
lise the Arab League for abusing the
hospitality of this country?

SHRIMATI INDIRA GANDHI: No.
there is no abuse of hospitality.

DR. RANEN SEN: Are Government
aware that when a certain Minister
of Israel came to India he had dinners
wilh certain leaders of the Jan Sangh.
and i{ was reported in Indian papers?
May [ know whether during those
dinners any discussions between these
leaders and the Minister took place
with regard to trade with India and
other things? (Interruptions).

SHRI SURENDRA PAL SINGH:
We have no information.

Commonwealth P.M.'s Conference .

*1022. SHRI SHIVA CHANDRA
JHA: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether the Prime Minister has
been invited to attend the coming
Commonwealth Prime Ministers Con-
ference in London; and

(b) if so, the specific issues that
the Prime Minister plans to raise in
that Confrence?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFF-
AIRS (SHRI SURENDRA PAL
SINGH): (a) and (b). Government
of India are not aware of any proposal
to hold a Conference of the Common-
wealth Prime Ministers in London
Consequently, the question of Prime
Minister having been invited does not
arise.
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THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): Firstly, we have
no indication whether such a con-
ference will be held or not, what the
agenda will be, what the discussions

will be about. Certainly, if it comes,
we will take our stand.
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MR,, SPEAKER: Shri Kandappan.

SHRI S, KANDAPPAN: Our com-
monwealth relations are getting more
and more strained in view of what is
happening in Rhodesia and other coun-
tries of Africa and elsewhere, and
there is a growing feeling in this coun-
try that we should snap our ties with
the Cummonwealth.

APRIL 3, 1968

Oral Answers 1854

SHRI LOBO PRABHU: Why.

SHRI S, KANDAPPAN: The Gov-
ernment have said that we should not
act on the gpur of the moment, it is
4 major issue and there are many
countries involved in the Common-
wealth, it is not Britain alone which
is concerned with it. In view of this,
are Government prepared to initiate a
dialogue with the countries concerned
to make it purposeful?

SHRIMATI INDIRA  GANDHI:
There is no such proposal at the mo-
ment. But it can certainly be consi-
dered.

SHRI D, C. SHARMA: Is it a fact
that the Commonwealth Prime Minis-
ters’ Conference does not have any
specific agenda and all the Primz
Ministers meeting have their say with-
out arriving at any definite conclu-
sions or decisions? If so, what is tha
good of this conference?

SHRIMATI INDIRA GANDHI: It
is a getting together and exchange of
views on various problems,

SHRI S. S. KOTHARI: Is thera
any convention that any member vf
the Commonweath can call a meeting
of the Prime Ministers? If so, would
our Prime Minister take the initiative
for calling such a meeting so that
issues like Hhodesia, Indians in Kenya
and others can be discussed?

SHRIMATI INDIRA GANDHI: I
think that they can suggest a meeling
and then everybody's advice is taken.
There is no proposal on our part for
calling one,

SHRI H. N. MUKERJEE: In view
of the anomaly that some of the Co-
mmonwealth countries have even
very justifiably broken off diplomatic
relations with the UK, may I know
how it is that the Prime Minister still
seems to persist in hopes of some
beneficial results ensuing out of discu-
ssion with the UK, on any presuma-
ble subject which she may have in
view?

SHRIMATI INDIRA GANDHI: I
io not think I have presumed any
beneficial results of such talks. All I
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said was that we have to view this
matter in the larger perspective and
see whether anything is to be gained
by leaving the Commonwealth.

Film Censorship

*1023, SHRI RABI RAY: Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) Whether it is a fact that a high
level Committee has been appointed
to go into the question of film censor-
ship; and

(b) if so, the aims and objects of
the Committee and the names of mem-
bers of this Committee?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI
NANDINI SATPATHY): (a) Yes, Sir.

(b) Government have set up an
Enquiry Committee on a Film Censor-

ship to review the existing regulatory.

procedures, laws and machinery for
certification of fllms both Indian and
foreign and to recommend measures
for improvements where necessary.
The terms of reference of the said
Committee will be:

1. To study the effect of films
exhibited in public on the
people in the context of chan-
ging the needs of society.

2. To enguire into the state of
films in India in regard to
their artistic content and
healthy mass appeal in rela-
tion to the existing regula-
tory procedures.

3. To study the working of exis-
ting laws, machinery and pro-
cedures for the certification of
Indian and foreign cinemato-
graph films for public exhibi-
tion in the country.

4. To recommend, on the basis
of the above studies, meagures
for improvement in the exis-
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ting censorship laws, machi-
nery and procedures with a
view to:—

(a) enabling the Indian fllms to
develop into an effective crea-
tive medium keeping in tune
with the contemporary tren-
ds in social conduct and prac-
tices and responsive to the
emotiona] and intellectual
needs of the people.

(b) promoting between the fllms
industry and the regulatory
organisation close understan-
ding, which would be con-
ducive to the production/
exhibition of fllms of artistic

excellence, high entertain-
ment value and accepted
moral standard.

(c) preventing the production/

exhibition of films which off-
end against public taste.

The composition of the Committee
is as follows:—

Chairman

Shri G. D. Khosla, ICS (Re-
tired), formerly Chief Justice, Pun-
jab.

Members
1. Shri Lok Nath Miera,
M.P. (Rajya Sabha)
. Shri M. P. Bhargava,
M.P. (Rajya Sabha)
3. Shri §. K. Vaishampayen,
M.P. (Rajya Sabha)
4. Shri P. Venkatasubbaiah,
M.P. (Lok Sabha)
5, Shri Nath Pai,
M.P. (Lok Sabha;

. Shri R. D. Bhandare,
M.P. (L.ok Sabha)

7. Smt. Sha.da Mukherii,
M.P. (1.ok Sabha:

8. Shri Karni Singh,
M.P. (Lok Sabha)

[
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9. Shri A. K. Abbas.

10. Shri R. K. Narayan.

11, Padmashri Smt. Nargis.

12. Shri Tapan Sinha.

13. Shri A. V. Meiyappan.

14. Shri Ramesh Thapar.

15. Shri Umashankar Jethalal Joshi.

16, Chairman, Central Board of Film
Censors,

17. Deputy Secretary (Films)--Member
Secretary.

The Committee will start function-
ing forthwith.

MR. SPEAKER: The question Iour
is over., When the answers are very
long, it will be good sometimes to
place them on the Table.

SHonrt NoTice QUESTION

Damage to Crops etc. in Contai Sub-
Division of West Bengal
+
SHRI SAMAR GUTA:
SHRI S. N. MAITI:

Will the Minister of FOOD AND
AGRICULTURE be pleased 1o state:

SNQI6.

(a) whether nearly two-third of the
harvest of one crop in Contai Sub-
Division in West Bengal was totally
devastated during the last Octobar
flood affecting nearly a million of the
people there;

(b) whether nearly 65,000 houses
and 500 school buildings either
collapsed or were irrcparably dama-
ged by the flood;

(c) whether acute food crisis and
slavation situation has developed in
the Contai area as an aftermath of
Vhe last unprecedented fHood, resul-
Ang in deaths of scveral people there;

(d) whether all official and non-
officia] relief measures have been sto-
pped there after December last;

(e) whether due to heavy loss of
cattle, lack of fodder and collapse of
the agricultura]l economy, next culti-
vation in this otherwise surplus area
is threatened; and

() if so, the remedial measures
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which Government propose to take in
the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI
ANNASA'IIB SHINDE): (a) The
floods in September, 1967, affecled
crops in 2,18,430 acres in Contai Sub-
division. The population affected was
5,42,000,

(b) The number of houses damnged
due to fioods in Contai Sub-division
is reported to be 32,040.

(¢} Though as a result of the floods
acute distress developed in the affec-
ted areas, the prompt and effective
measures taken for rendering relief
through official and non-official agen-
cies checked the situation. No actue
food crisis or starvation situation pre=-
vails nor has any death due to starva-
tion taken place in the affected areas.

(d) No, Sir. Relief measures are
being continued wherever considered
necessary.,

(e) and (). No, Sir. Adequate
steps have been taken by the State
Government to help the agriculturists
to resume operations by supply of
sceds, pumping sets and fertilisers

and grant of cattle purchase loans,
cte.
SHRI SAMAR GUHA: 1t is only

usual that the Government does not
admit any death as due to starvation. [
have a verified list of 24 persons who
died of starvation and 1 shall place
it on the Table of the House.

MR. SPEAKER: You cap give it to
the Minister later on; now you must
put the question.

SHRI SAMAR GUHA: I request
the Minister to verify this list. Is it
possible for the Government to re-
move all restrictions against food
movement to the flood affected areas
of Contai from other parts of Midna-
pur district and allot a special quota
of food from the Centre for opening
cheap canteens and gruel kitches and
also provide test relief works to every
willing person giving him a rupee In
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cash and two kilos of food in kind
for one day’s work?

SHRI ANNASAHIB SHINDE: We
share the concern of the hon. Mem-
ber in regard to the suffering of the
people of the Contai division of Midna-
pur district. We have referred the
list produced by the hon. Member to
the State Government and so far the
Stale Government had not indicated
to us that there had been any death
due to starvation. We are awaiting
further enquiries by the State Govern-
ment. In regard to the relief measu-
res, a number of steps have been taken
by the State Government to provide
relief. A Central team was sent by
the Central Government and they had
recommended an assistance of Rs.
1.85 crores to be provided to the State
Government and actually one crore
had already been advanced io meet the
expenditure for various rclief mea-
sures. In regard to the restrictions
on intra district movement, it is with-
in the jurisdiction of the State Gov-
ernment and the State Government is
competent to take necessary steps. If
the State Government's assessment is
that these restrictions should be re-
moved, we shall not come in their
way.

SHRI SAMAR GUHA: Is It a fact
that certain restrictions on expendi-

ture from Central subsidy for
the flood affected areas by the
Planning Commission study team

which visited that area debar the
West Bengal Government from gpen-
ding the money on cheap canteens,
gruel kitchen, giving aid to studernts
for reconstruction of flood damaged
schools, etc. and if so will the
Government remove all such restric-
tions and permit the Government of
West Bengal to spend the central
subsidy in the manner they consider
best to give all round relief and re-
habilitation work in these areas?

SHRI ANNASAHIB SHINDE: The
Government of West Bengul had not
indicated to us that there was any diffi-
culty in their way in spending
amounts for various relief works, etc.
The Central team which visited that
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area has indicated Rs. 25 lakhg should
be provided for gratuitous relief, Rs.
25 lakhs for cheap canteens, and relief
works, Rs. 2 lakhs for concessional
supply of fodder, Rs. 30 lakhs for
grants to repair houses, Rs, 1 lakh for
the supply of medicines, Rs. 3 lakhs
for contingent expenditure, Rs. 10
lakhs for house building loans, Rs. 11
lakhs for cattle purchase loans, and
Rs. 55 lakhs for agricultural loans. If
there is any specific difficulty, we are
prepared to examine it.

SHRI S. N. MAITI: Are the Govern-
ment aware that the Sabong and Pin-
gla areas adjacent to Contai sub-
division are also equally affected by
the last flood and if so will the Govern-
ment take all steps for proper relief
and rehabilitation measures to enable
cultivation this year in the flood
affected areas?

SHRI ANNASAHIB SHINDE: Let
me make it clear that it is entirely
within the competence of the 3State
Government to take necessary .nea-
sures by way of relief etc. The Fin-
ance Commission has prescribed a
set pattern of assistance. Normally
50 per cent is given by the Centre by
way of grant and 25 per cent by way
of loan and only 25 per cent has to
be provided by the State. I think
the State Government is taking all
the necessary steps in order to pro-
vide relief.

DR. MAITREYEE BASU: What is
the Government's definition of star-
vation death and what were the
signs and symptoms of starvation?

SHRI ANNASAHIB SHINDE:
Judgment may differ from person to
person. We have to rely on the as-
sessment of the State Government
whether or not the deaths are us a
result of starvation.

SHRI S, C. SAMANTA: May I
know whether test relief works are
being carried out in these flood affect-
ed areas, such as the construction of
embankments, etc?
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SHRI ANNASAHIB SHINDE:

Test relief works are being carried
out.

o tfe 7w :  wrAsw dmE ®
wegafa wraT a7 @ & 1 & war
qERT F AT gH g & I«
fegdt 30 ard *\1 =Y strefrEATOe
X FART A G 97 FAT ITH FAwA
FN T T F TAF FAT WY
mfesr qr /T Iaw0 F@r AT w0
TAD g1 ? I A0 IW AT FAT TG
1 T F qTA LA F47 77 ARG AT

wH AT ! T Agf a9, &1 F47
agf T ?
SHRI ANNASAHIB SHINDE:

He did visit Calcutta; he intended ic
visit Calcutta. That was not in his
programme.

it <fa g : agr st wnfgy ar
IT R

SHRI ANNASAHIB SHINDE:
‘We have all sympathy for the Contai
people,

SHRI HEM BARUA: Since the
bunds and embankments in Contai
district ag well as in certain parts of
Midnapore and Balasore distriet in
Orissa have been disrupted by the
floods and owing to the fact that agri-
cultural production has been affected
in that part of the country, may I
know what measures Government pro-
pose to take to recuperate and repair
these bunds and embankments so that
agriculture might flourish in those
areas?

SHRI ANNASAHIB SHINDE. As 1
have already indicated, a Central study
team visited these areas and it went
into wvarioug aspects including the
damage caused to the land and crops
and they have made specific sugges-
tions with regard to what steps should

. be taken to improve the situation to
overcome the damage that has been
caused,

SHRI S. M. BANERJEE: I would
like to know whether it is a fact that
there is a move by the Centre to with-
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draw the statutory rationing from
Calcutta and modified rationing from
those areas although the situation
has not improved. I would like to
get an assurance from the hon. Min-
ister that the present system will con-
tinue and will not be removed.

SHRI ANNASAHIB SHINDE: At
the moment the modified rationing
system has been fintroduced in the
flood-affected areas and a large num-
ber of ration shops have been opened
in order to provide relief and to supply
food grains to the afflicted people.

st Wo fao mgaw : w17 fag a2y
#1 feqiE 1 gred fagarge § w20 aF
aop fem 2 7

SHRI ANNASAHIB SHINDE: 1
have no knowledge of it.

SHRI D, AMAT: I would like to
know from hon. Minister whether
it is @ fact that during the last crop
season when there was a clamour
for food owing to its shortage in west
Bengal, unripe paddy was cut to the
extent of thousands of acres at the in-
stigation of some political leaders.

SHRI ANNASAHIB SHINDE: This
question does not come under this.

WRITTEN ANSWERS TO
QUESTIONS

Racial Discrimination in U, K.

*1024. SHRI s. M. BANERJEE: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) the steps taken to mobilise the
world opinion against the racial dis-
crimination practised by UK.

(b) whether Government propose
to call a meeting, of the Afro-Asian
countries in this regard; and

(c) if so, when?

THE MINISTER OF STATE 1IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI B, R. BHAGAT):
(a) to (c). The Government of India
have noted with satisfaction the vari-
out efforts being made in the United
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Kingdom to combat, racial discrimi-
nation in one form or another through
official as well as non-official agen-
cies. Important men in public life
and leading newspapers in that coun-
try are themselves exercised about
this question, Government of India
do not think that it is necessary to
agitate this matter at a meeting of
the Afro-Asian countries,

Soviet Delegate’s speech in Islamic
International Conference

*1025. SHRI KAMESHWAR SINGH:
SHRI A, SREEDHARAN:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether Government's atten-
tion has been drawn towards the
broadcast from Radio Pakistan on the
18th February, 1968 to the effect that
the Soviet delegate participating in
the Second Session of the Islamie In-
ternational Conference made a strong
plea for the “Liberation of Kashmir";

(b) if so, whether Government
have taken up the matter with the
Government of U.S.S.R.; and

{e) if so, their reaction in tais
regard?

THE DEPUTY-MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH):
(a) to (c). There was no such broad-
cast by Radio Pakistan. Hon. Mem-
bers have probably in mind the Pak-
istani press reports attributing to the
Soviet delegate certain statements al-
legedly made by him at a press con-
ference in Dacca on February 20. The
Soviet Embassy from whom clarifica-
tions were sought, have stated that
the report published in the Pakistani
press wag incorrect and that the
Soviet delegate did not make any
plea for the liberation of Kashmir,
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Kidnapping of Citisens by Naga
Hostiles
*1026, SHRI RANJIT SINGH: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state:
(a) whether kidnapping of peaceful

citizens by Naga Hostiles has shown

marked increase in the past few
months; and

(b) if so, the number of cases of
kidnapping in Nagaland from Octo-
ber last?

THE DEPUTY-MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH):
(a) and (b). A statement showing
the number of persons reported to
have been kidnapped by Naga Hos-
tiles in Nagaland from Ist October,
1967 to 31st January, 1968 and from
June, 1967 to September, 10687 iz
placed on the Table of the House,
[Placed in Library. See No. LT-
728/68].

Freedom Fighters executed by Rhode-
sian Government

*1027. SHRI KANWAR LAL
GUPTA:
SHRI SHRI GOPAL SABOO:
SHRI R. s. VIDYARTHI:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it is a fact that there
freedom fighters were executed by
the Rhodesian Government recently;
and

(b) if so, whether Government pro-
pose to take up this issue before the
UN.O.7

THE DEPUTY-MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH):
(a) Yes, Sir. The Prime Minister
gave this information in a statement
made in the House on the 6th March,
1968,

{b) The Security Council is at pre-
sent considering the situation arising
out of the execution of the three free-
dom fighters in Rhodesla, Speaking
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on March 18th, 1968, the Indian Per-
manent Representative dJdemanded
stern action against the illegal racist
regime in Rhodesia.

Written Answers

Feats of Indian Navy

*1028. SHRI S. C. SAMANTA: Will
the Minister of DEFENCE be pleased
to state:

(a) the impression P.M, has formed
about the feats of Indian Navy as a
result of their performance during
naval exercises which she witnessed
during her recent journey to Anda-
mans;

(b) the number of naval ships,
destroyers and submarines that took
part in the exercises;

(c) whether the naval squadrons of
any other friendly countries also took
part in the exercises; and

(d) if so, the names of countries
which participated and object of their
participation?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a) The
Prime Minister was impressed by the
exercises and she found the officers
angd sailors and the Fleet as a whole
in fine form.

(b) Five ships of the Indian Navy
(1 cruiser, 2 destroyers and 2 frigates)
took part in the exercises.

(¢) No, Sir,
(d) Does not arise,

Children’s Film Society

*1029. SHRI BABURAO PATEL:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
refer to the reply given to Unstarred
Question No, 44 on the 22nd May,
1887 and state:

(a) whether the Legal Advisers of
the Children's Film Society have now
taken a decision to file a criminal
suit againgt its ex-Secretmry;
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(b) if not, how many years more
will be required to file a criminal
suit; and

(¢) the reasons for delaying the
criminal prosecution?
THE MINISTER OF INFORMA-

TION AND BROADCASTING (SHRI
K. K. SHAH): (a) Yes, Sir. The
Secretary of the Society has alreadv
filed a complaint with the Commis-
sioner of Police, Bombay as advised
by the Legal Adviser to the Society
and the Central Ministry of Law.

(b) and (c), Do not arise.
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Demayrcation of Indd-east Pak Border

*1031. SHRI SRINIBAS MISRA:
Will the Minister of EXIERNAL
AFFAIRS be pleased to state:

(a) whether it is a fact that thes
Pakistani Survey Officials have umi-
laterally stopped demarcation work
of the Indo-East Pakistan Burder:

(b) whether it is a fact that the
East Pakistan authorities have up-
rooted the pillars demarcating Nadia
border; and
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(¢) whether Government propose
to go on with the demarcation work
on their own?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI B. R. BHAGAT):
(a) The East Pakistan Survey offi-
cials unilaterally stopped demarca-
tion work on the West Bengal-East
Pakistan border.

(b) According to our information,
the pillars were removed by Pakis-
tani nationals.

(c) Since demarcation of the in-
ternational boundary with Pakistan
is a joint operation, it would not be
possible to proceed with the work
without the cooperation of the Pak-
istani authorities,

Decrease in Plan Provision for
Himachal Pradesh

*1032. SHRI PREM CHAND
YERMA: Will the PRIME MINISTER
be pleased to state:

the
Pra-
has

(a) whether it is a fact thal
Phan Provision for Himachal
desh during the last two years
been progressively reduced;

(b) whether in view of the fact
that the area of Himachal Prardesh as
a result of reeorganisation of Punjab
has doubled, the allocation is patent-
ly inadequate for the development of
Himachal Pradesh; and

(c) the justifications of this inade-
quate allocation and whetner Govern-
ment will consider reassessment of
the needs of the area?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF
EXTERNAL  AFFAIRS (SHRI-
MATI INDIRA GANDHI): (a) No,
Sir.

(b) The outlay approved by the
Planning Commission for the year
1987-68 was 15.72 crores whaich was
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a substantial increase over the pre-
vious year’s outlay of 9.0 crures. This
was intended mainly to provide for
the development of the Hill Areas
transferred to Himachal from old.
Punjab,

(c¢) Does not arise.

T € gAate wWr e
LLLL ]

*1033 ot Taare fag et
FoT &afre-wr W O q@TN ®Y FOT
i fa

(%) =@ TTHIT FT vaT7 FATI
¥ gmatw ®at o ogw & ¥ faa
T NE AFTR w1 W aATar v g
fe 379t 77 $ifr & 79 wi-
A4t 1 wATST  I1A FY wanfy 1T &
fagdar %,

(&) a1 W7A F7FT. A IW
Hegey ® T AURT A fEeT svw
T FAg wrE A w1 ;A

() afz zr, a1 g4wr w@v afr-
mm frer 37

tifrs-wr Waew § e WAt
(st wo o W) : (¥®) & (w).
ez Hew wAry wfafaaw & frow
Y g Areft wwETel & AT wrew
TTRTT ¥ fawre TwwTE At AWl
TRt w1 w7 fam o § ) faw
arfeqai argaet wgwrgm 7 e
fafewr aeqRurdr &, Tw  wTm
gATEZY  fmew o 77ET Y IA% wfw
fodmiT &1 agvgre , W aOeTT W
VT AT § gTai Al § e
Y ow owmpee gaT § fe
i & e cfwane w1, o fufirr
ohc gww §  warer # oIk o an
awat § awe fx & W o eowE-
Axdt adwmet w1 qu W g o



1869 Written Answers

Press Council

*1034, SHRI D. C. SHARMA: Wili
‘the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the Standing Commit-
tee of the All-India News Editore
Conference which held its session at
Chandigarh on the 9th and 10th
March, 1888 has expressed concern ut
the controversy over the working of
the Press Council; and

(b) if so, the reaction ot Govern-
‘ment thereto and the action proposed
10 be taken in the matter?

THE MINISTER OF INFOR-
MATION AND BROADCASTING
(SHRI K, K. SHAH): (a) Yes, Sir.

(b) The Advisory Committee set
up to consider and suggest necessary
amendments to the Press Council Act
will no doubt take due cognisance of
the views expressed by the All-India
Newspaper Editors Conference along
with such other views as may be ex-
pressel by other organisations and
individuals interesteq in the healthy
development of the Press in the coun-
try.

India-Burma Boundary Commission

*1035. SHRI S. R. DAMANI: Wiil
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether the Joint Boundary
Commission, as envisaged in ine India-
Burma Boundary Agreement of
March, 1967, has since been set up;
and

(b) if so, its terms of reference?
THE MINISTER OF
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI B. R, BHAGAT):
(a) and (b). A Joint Boundary Com-
-mission has been set up. The Com-
mission is charged with the respon-
sibility for planning and carrying out
the demarcation of the boundary bet-
-ween the two countries, with the
-preparation of - boundary maps and
with the drafting of the boundary
Areaty.

STATE IN
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Activities of Rebel Nagas

*1036. SHRI RAMACHANDRA
ULAKA): Will the Minister of EX-
TERNAL AFFAIRS be plessed to
state:

(a) whether the activities of the
rebel Nagas have increased recently;

(b) if so, the details thereof; and

(c) the steps taken to check their
activities?

THE DEPUTY-MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH):
(a) and (b). The increasing contact
of the Underground Nagas with China
has added a new dimension to the
problem, A statement showing vio-
lent incidents committed by Under-
ground Nagas from 1st August, 1967
to 31st January, 1968, is placed on
the Table of the House. [Pluced in
Library. See No. LT-729/68).

(¢) Government are taking suit-
able measures to effectively check the
movement of Underground Nagas
across our border, as also to preveut
other breaches of AGSOP and com-
mission of unlawful acts by them, It
will not be in the interest of our
security to spell out the details of
the measures that are being tuken.

Indian Employees of Péiroleum Deve-
lopment (Oman) Ltd.

*1037. SHRI VASUDEVAN NAIR:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether Government have re-
ceived any representation from the
Indian employees of the Petroleum
Development (Oman) Ltd. regarding
their grievances; and

(b) if so, the main issues raised in
the representation?
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THE DEPUTY-MINISTER IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI SURENDRA PAL
SINGH): (a) A representation from
the Intermediate Staff of Seismogra-
phic Service Limited working with
ome of the contractors of the Petro-
lJeum Development (Oman) Ltd. was
1ecently received by our Consul Gene-
ral in Muscat.

(b) Improvement of service condi-
tions—overtime  allowance, leave
salary, public holidays, accommoda-
tion and social amenities,

dtfen feaa wreata Tamamw

*1033. =Y Trw oo : 371 7T -
FT0 W&t I A7 FY T T O

(%) ¥ g 7 qifFr feqr
WA gEErE 97 e gETT #v
gfgaw & w@r & #H%

(&) awwe &t 37 9%
wfafFar & 7

FOT

iAfreed gaem F  Tee-ER
(st qo To W) :(F) FaifaF wq &,
6T 7 Wiy awgamEE 9 F §)
grafzar aams T o AfET F amwr
g7 @dt fgraet fewai o
T &1 39 g4y gAATET ¥ 39T
IqT  WA-AM, AT 7, 9 F
T WK agT WA ¥ &
9w AR ©7 ¥ 98 9ran
& f& iy wsgamare & st
AT ® F FIwrAg dar
HIATET AT R |

(«) wd @194t uad  fafawi
AT Hacie Ty TR §T 9T $7
ZC, WITa WO AWt AEeAq
AHEt  syTow w7 ¥ qreewfomar
"AGEr

Written Answers CHAITRA 14, 1890 (SAKA)

Written Answers 1872

A1R, Programmes “Spotlight” and,
“Today in Parliament”

*1039. SHRI D. N, PATODIA: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether it is a fat that the
Journalists who prepare the script for
All India Radio i.e. “Spotlight” and
“Today in Parliament” are given full
liberty to be objective;

(b) whether in the guidelines given
by the ALR. in writing these scripts
in fact create some hinderance in their
writing;

(c) whether any complaint has
been received from any journalist in
this connection; and

(d) if so, Government's reaction

thereto?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRl1
K. K. SHAH): (a) Yes, Sir.

(b) No, Sir,
(e) No, Sir.
(d) Does not arise.

Ban on Construction of Cinema
Buildings

*1040. SHRI PILOO MODY:
SHRI P. RAMAMURTTI:
SHRI GIRRAJ SARAN

SINGH:
SHRI LOBO PRABHU:
SHRI GADILINGANA
GOWD:

Will the Minister of INFORMATIO
AND BROADCASTING be pleased 1
state:

(a) whether the war-time ban on
the construction of buildings for
cinemas continues in any State; '

(b) if so, the reasons therefor re-
sulting in deprivation of the public
particularly in rural areas, of very
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valuable audio visual adult education
and recreation;

(c) whether Government propose
to stop allowing of running touring
cinemag continuously as the short
licences impose extra burdens, includ-
ing gratification of staff; and

(d) whether Government propose
to give loans and subsidies to touring
talkies and others wanting to invest
in permanent buildings?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) to (d). Informa-
tion is being collected from the State
Governments and will be laid on the
Table of the House in due course,

Presents given to Prime Minister on
Sale in ALC,C. Building

*1041. SHRI N. DANDEKER: Will
the PRIME MINISTER be pleased to
state:

(a) whether the Prime Minister's
attention hag been drawn to a press
report that articles presented to her
were on sale to the public on the
lawns of the All India Congress Com-
mittee (Hindustan Times) dated the
4th March, 1968;

(b) if so, whether these articles
were her personal property or State
property;

(c) if they were treated as her
property, why were they so
treated; and

(d) if they were State property,
who chose the place where the sale
would take place and why was that
venue chosen?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) Yes, Sir.

(b) to (d). The articles were most-
ly of trifling monetary value such as
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cloth or zarl garlands, bamboo arti-
cles, cloth handbags, baskets, little
dolls and so on, received as personal
gifts by the Prime Minister from visi-
tors or during her Election and other
tours, They numbered three to four
hundred, out of which some 250 were
sold for a sum of Rs. 2,620.25 at a
fete specially organised jointly, by a
number of women's social welfare and
other voluntary organisations, The
sale was organised in aid of the Prime
Minister's Women's and Childran’s
Fund.

Pronunciation Cell. in AIR

*1042. SHRI KAMALANATHAN:
SHRI MAYAVAN:
SHR] DEIVEEKAN:
SHRI SUBRAVELU:
SHRI NARAYANAN:

Will the Ministey of INFORMA-
TION AND BROADCASTING be
pleased to state:

(a) whether it is a fact that a
Prouunciation Cell exists in the All
India Radic;

(b) if so, whether the cell has ever
taken any step to ascertain the cor-
rect pronunciation of some of the
names of leaders of South India and
also the names of some Members of
Parliament from South; and

(c) whether some of these names
are generally incorrectly pronounced?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K SHAH): (a) A rudimentary pro-
nunciation Cell functions. The es-
tablishment of a full-ledged Cell is
under consideration.

{b) The existing News Readers’ Cell
looks after the need for correct pro-
nunciation of names, including those
from the South.

(c) Names unconnected with a par-
ticular language or culture alway:
present a problem, being outside the
phonetic genius and into national
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rhyth of the language spoken. There
is thus a tendency, difficult to sur-
mount, in all cultures to pronounce
a name or word of another culture by
mispronouncing or adopting it to the
phonestic genius of the speech used.
Not only do Indian names present
problem in English announcements
but Indian names of one region &nd
language group present problems of
pronunciation in announcements in
another Indian language. For obvi-
ating these difficulties, A.LR. has
compiled an elaborate pronouncing
distionary, but the phonetic problems
are nevertheless considerable,

Smuggling of Indian Films

*1043. SHRI JUGAL MONDAL:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

{a) whether Government are aware
that many Indian films are being
smuggled from India to foreign coun-
tries;

‘b) whether it is a fact that a film
named “Dil Diya Dard Liya" has been
smuggled to South Africa; and

fe) if =so, the action taken against
the distributors of such. fllms?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) Instances of clan-
destine exhibition of films with the
sossible connivance of the overseas
buyers in countries other than those
contracted for have come to the
notice of the Government;

ib) Government has seen a press
report to this effect; and

(¢) Notwithstanding the limitations,
Government are examining the possi-
bility of tightening up the existing
procedureg so as to eliminate chances
of jllegal exploitation of films abroad.
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Migration of Hindus from E, Pakistan

*1044. SHR] BEDABRATA BARUA:
SHRI D, N. DEB:
SHRI R. R. SINGH DEO:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it is a fact that migra-
tion of Hindus from East Pakistan
still continues;

(b) if so, the number of persons
who crossed over to India during
January-February, 1968;

(¢) whether Government have taken
up the matter with the Government
of Pakistan; and

(dy if so, the result thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI B. R. BHAGAT):
(a) Yes, Sir.

(b) According tv information avail-
able with the Government of India,
1580 persons migrated to India from
East Pakistan during the months of
January and February, 1988.

(c¢) and (d). The Government of
India have repeatedly represented
to the ‘Government of Pakistan re-
garding the plight of the minorities
there, and have reminded them' of
their obligations, under the Nehru-
Liaquat Pact of 1950, which requires
them to guarantee to their minorities,
security, full freedom and equality of
rights. Unfortunately, the condition
of the minorities there, continues to
be bad. Assuring protection and
equality of opportunity to minorities
is a solemn duty which the Govern-
ment of Pakistan owes to its own
nationals.

Anti-Indian Propaganda by Radio
Pakistan

*1045. SHRI RAMACHANDRA
VEERAPPA: Will the Minister of
EXTERNAL AFFAIRS be pleased to
state:

(a) whether it is a fact that there
has been a notable stepping up of the
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anti-Indian propaganda by Radio
Pakistan since Sheikh Abdullah reach.
ed Srinagar on the 4th March, 1968;
and

(b) if so, the reaction of Govern-
ment in the matter?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI B. R. BHAGAT):
(a) Yes, Sir.

(b) This is in line with Pakistan's
known policy of seizing every oppor-
tunity to malign India. Govern-
ment's stand on Kashmir and other
Indo-Pakistan differences is well
known. Pakistan's erude propaganda
has not had any notable impact on
world opinion which, by and large,
favours bilateral settlement of Indo-
Pakistan differences,

Grade structure Oommittee Central
Information Service

*1046. SHR] M. AMERSEY:
SHRI V. NARASIMHA RAO:
SHRI N, SHIVAPPA:
SHRI C. C. DESA:
SHRI J. MOHAMMED
IMAM:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether Grade Structure Com-
mittee of the Central Information Ser-
vice was constitued about two years
ago;

(b) if so, the scope and functions of
the Committee;

(¢) whether the Committee has sub-
mitted its report; and

(d) if not, when It is likely to be
submitted and the reasons for the
delay?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI K. K.
SHAH): (a) A Committee of officials
was set up in December, 18686 to go
nto the question of rationalisation of
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pay and grade structure of the Cen-
tral Information Service,

(b) A statement is laid on the Table
of House, [Placed in Library. See No.
LT-730|68].

(¢) No Sir,

(d) The Committee is likely 1o take
some more time. One of the reasons
for delay is that the report of the
Administrative Reforms Commission
on Relations between the Press and
the Administration which will also
cover the organisational structure of
some of the media organisations of
the Ministry, is awaited.

“Songs of Bravery”
AlLR,

*1047. SHRI MAHANT DIGVIJAL
NATH: Will the Minister of INFOR-
MATION AND BROADCASTING he
pleased to state:

(a) whether Government have dis-
continued the ‘Songs of Bravery' pro-
gramme from the All India Radio,
after the cease-fire of 1965;

(b) if so, the reasons therefor; and

(¢) the steps Government propos2
to take to keep the morale and spirit
of the Jawans high in the forward
areas?

programme ot

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) No, Sir. But the
scale may not be the same,

(b) Does not arlse.

(c) Special programmes for the
troops are already being broadcast
from ALR.

.Booklet entitled ‘India’ published by
Indian High Commission, UK,

6205. SHRI DEIVEEKAN:
SHRI DHANDAPANTI:
SHRI MAYAVAN:

Will the Minister of EXTERNAL
AFFAIRS be pleased to refer to the
reply given to Unstarred Question
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No. 3940 on the 13th March, 1988 and
state the full particulars of the photos
published in the Booklet?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): A list of photo-
graphs appearing in the booklet laid
on the Table of the House. [Placed
in Library. See No. LT-731!68].

Indian Diplomats posted in African

Countries
6207. SHRI BABURAO PATEL:
Will the Minister of EXTERNAL

AFFAIRS be pleased to state:

fa) the names of our d.plomats post-
ed in East Africa and other African
countries who know Swahili, Bantu
and other local languages; and

(b) the names of countries where
India has diplomats knowing the
language of those countries and the
names of these diplomats with names
of the foreign languages they know?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EX-

TERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) and (b). The
requisite information n respect of

1LF.S., Information Service and LF.S.
(B) diplomats is furnished in the
statements laid on the Table of the
House. [Placed in Library. See No.
LT-732 68].

Guns for Civilian Use

6208. SHRI NARASIMHA  RAO:
Will the MINISTER OF DEFENCE be
pleased to state:

(a) the number of guns for civilian
use produced in 1867-68; and

(b) the number of factories manu-
facturing 12-Bore cartridges in India?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L.
N. MISHRA): (a) and (b). It will not
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be in public interest to give these
figures.

AR, Programme for Rural Areas-

6209. SHRI G. S. MISHRA: Wil] the
Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether Government are aware
that the programme broadcast by the
All India Radio for listeners in rural
areas are inadequate and ineffective
in the sense that it is repetition of old
programmes;

(b) the basic criteria of choosing
the programmes for rura] areas;

(e) the policy of Government to
make the programmes for listeners
more popular in rural areas; and

(d) the time allotted for rural pro-
grammes and the standard of the pro-
grammes?

THE MINISTER OF INFORMATION:
AND BROADCASTING (SHRI K. K.
SHAH): (a) The programmes for
listeners in the rural areas are pre-
pared and broadcast on the basis of
the calendar of agricultural operations
which are adequate and effective.
Some repetition in such programmeg
is inevitable,

(b) These programmes are planned
quarterly in consultation with the ex--
perts from the Agricultural Depart
ment of the State Governments and'
non-official members of the Rura] Pro-
gramme Advisory Committees.

(c) Government have adopted a
policy of establishing Farm & Home
units at some Stations for broadcasting
special informative programmes daily.
These have proved very popular among
rural listeners,

(d) Rural programmes are broad-
cast in the evening transmission bet-
ween 6.00 to 8.00 pm. daily. The
standard is satisfactory.
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Allocation of Advertisements by
D.AVP.

6210. SHRI G. S. MISHRA: Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the names of the journals and
places of publications to which the
D.AV.P. is giving advertisements;

(b) whether the circulation and the
type of paper used are taken into ac-
count while releasing the advertise-
ments;

(c) whether the declarations re:
their circulation published by the
Registrar of Newspapers are vague
and based on unauthenticated informa-
tion supplied by the publishers; and

(d) if so, the basic yardstick of the
D.AV.P. to find out the circulation of
the journal?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K, SHAH): (a)'The Directorute of
Adverising and Visual Publicity do
not maintain any standing list of
newspapers 1o which advertisements
are released. Media particulars of
various newspapers . and periodicals
asking for Central Government ad-
vertisements are recorded in the
Directorate and, within the funds
available, each paper is considered
individually for release of advertise-
ments as and when necessary on the
basis of its effective circulation,
readership, language and coverage re-
quired; etc.

(by While circulation coverage and
standard of production are among the
factors kept in view for release of ad-
vertisements, the type of paper used
by a particular newspaper is not taken
into account for determining its suita-
bility for giving Government's adver-
tisements,

(¢c) Newspapers claiming a circula-
tion of over 2000 are reguired to fur-
nish a Chartered Accountants's certi-
ficate in support thereof while submit-
ting their annual statements to the
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-:-E|i
Registrar of Newspapers for India,

There are three circulation teams in
the Office of Registrar of Newspapers
for India who verify the circulation of
newspapers whenever possible,

(d) The Directorate of Advertising
and Visual Publicity call for audited
figures from newspapers claiming a
circulation of 2000 and above. They
also verify the circulation from the
Registrar of Newspapers,

Navz] Base in Andamans and Nicobar
Islands

6211. SHRI P. R. THAKUR: Wil
the Minister of DEFENCE be pleased
to state:

(a) whether there is any proposal {o
develop a naval base in the Anda-
mans and Nicobar Islands; and

(b) if so, the latest position thereof?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a) and
{b), Yes, Sir, a naval base is being
set up in the Andaman and Nicobar
Islands and work on this project 1s
progressing satlsfactorily.

Commercial Broadcast

6212, SHRI 5. D. SOMASUN-
DARAM: Will the Minister of IN-
FORMATION AND BROADCASTING
be pleased to state when the Com-
mercial broadeast are likely to be in-
troduced at the Madras Station and
the reason for delay in starting it,
when it is the third biggest city in
India?

THE MINISTER OF INFORMA-
TION & BROADCASTING (SHRI
K. K. SHAH). It is prposed to start
commercia] broadcasting from Madras
in the near future. The delay has
been due to our anxiety to gather
more experience for gassessing our
requirements.
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Indiag in USA, UK, Canada Japan

6213, SHRI ARJUN SINGH
BHADORIA: Wil] ths Minister of
E:.TIRNAL AFFAIRS be pleased to

te:

da) how many Indians arg at pre-
sent living in US.A. UK., Canada and
Japan; and

(b) how many of them hold British
passports and how, many of them
have accepted the nationalities of the
countries in which they live?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TEROF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI): (a)
The aproximate number o persons of
Indian origin at present living in
U.S.A, UXK:, Canada and Japan are
21,900, 200,000, 15,000 and 1057 respec-
tively.

(b) 80 persong in Japan are holding
British Passports and 15 persons
have adcepted Japanese nationality.

Information in respect of US.A,, UK,

and Canada is being collected and
will be laid on the Table of the
House as soon as possible.
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Dearth of Engineering in Asian and
African Countries

6217. SHI SAMAR GUHA: Wil
the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether it is a fact that
Africa, Middle East Asia (Western
Agia), Iran, Afghanistan, Nepal Bhutan,
Burma, Ceylon, Malaysia, Thailand,
Cambodia, Laos, Singapore, Indone-
sja are in dearth of qualified Engi-
neers in their countries;

(b) whether Government propaose
to explore the employment possibili-
ties of Indian Engineers in  those
countries; and

(c) if so, when?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINISTER
OF EXTERNAL AFFAIRS (SHR]-
MATI INDIRA GANDHI]): (a)
Shortages of qualified technical per-
sonne] are being experienced by most
developing countries.

(b) and (c) Developing countries
have been informed that the Gov-
ernment of India would be glad to as-
sist them in locating and recruiting
technical personnel including engine-
ergs which they may require, Govern-
ment have also deputed engineers
and other experts; to  developing
countries under assistance program-
mes.
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Visa Endorsements for Bi-itish Pass-
port Holders in Kenya

6218, SHRI RABI RAY: Will the
Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether the Home Ministry
has issued a notification on 4.3.68
amending the Passport (Entry into
India) Ruleg 1850 which says that
passport holders of the UK. and
colonies ordinarily resident in Kenya
will have to have their passports en-
dorsed for entry into India; and

(b) it so, how many passport hold-
erg of UK, and colonies have so far
got their passports endorsed by the
Indian authority and their names
along with their purpose of coming
to India?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINISTER
OF EXTERNAL AFFAIRS (SHRI-
MATI INDIRA GANDHI): (a) Yes,
Sir.

(b) Between 7.3.1968 and 18.3.68,
UK. and Colonies passport
holders were granted visa by our
High Commission in Narobl. Their
names are not readi]y available; but
most of them are visiting India to
meet relations etc, and to attend to
various personal matters.
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_ Manufacture of Computers
6222. SHRI DIGVIJAI NATH:

Will the Minister of DEFENCE be
pleased to state:

(a) whether it is a fact that the
International Bureau of Mines have
manufactured “1401" computer;

(b) It so, whether it can read the
newspapers and can  handle the
mathematica] calculations faster than
a man;

(c) the estimated cost of the com-
puter;

(d) whether Government propose to
export such computers; and

(e) if so, the estimated earnings of
foreign exchange?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI
L. N. MISHRA): (a) to (e). A licence

hag been issued to Messrs, Inter-
national Business Machines World.
Trade  Corporation, New  Delhi

(and not to International Burean of
Mines) for 68 Nos. of 1401 serieg of
computers, The Indian and foreign
contents of these 68 computers are
expected to be Rs. 134 lakhg and
Rs. 122 lakhs respectively. These com-
puters will not be exported but the
required foreignh exchange is ex-
pected to be earned by export of
other machines manufactured in
India by this firm.

Computer systems have
storeg of momory and tan
many complex functions
mathematical calculations
faster than man,

Saha Institute of Nucllear
Cakutta
6223. SHRI SHIVA CHANDRA
JHA: Will the PRIME MINISTER be
pleased to state:

(a) whether Government plan to

built-in
perform
including
much

Physies,
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expand the Saha Institute of Nuclear
Physics, Calcutta;

(b) -if so, the specific reasons
therefor; and

(¢) the specific nuclear researches
being done in it at present and the
succesg if any, achieved so far?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER
OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI): (a)
and (b). As the present premises of
tht Saha Institute of Nuclear Physics
are inadequte, it is proposed to put
up new building for the Institute on
a site in the Salt Lake area offered by
the Government of West Bengal,

(¢) The Saha Institute is doing use-
ful work in the fleld of nuclear
physicg and the activities of the
Institute are covered in the Annual
Report of the Department of Atomic
Energy for 1067-68 which is being
circulated to the Members of Parlia-
ment,

Recognition of East Germany,
Portugal

6224, SHRT SHIVA CHANDRA
JHA: Will the Minister of EXTER~
NAL AFFAIRS be pleased to state:

(a) whether Government have
made any change in their policy to-
wards the diplomatic recognition of
East Germany, Portugal; and

(b) if so, the details thereof?

THE PRIME MINISTER. MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI): (a)
No, Sir,

(b) Does not arise.

Uprising in Tibet

6225. SHRI SHIVA CHANDRA

JHA:
SHRI HEM BARUA:
SHRI RABI RAY:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it is fact that there has
been an uprising in Tibet recently
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about which the Dalei Lama made a
reference in his speech from  his
Indian abode on  the 10th March,
1968; and

(b) if so, the reaction of Govern-
nent thereto?

THE PRIME MINISTER MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINISTER
OF EXTERNAL AFFAIRS (SHRI-
MATI INDIRA GANDHI): (a) Gov-
ernment of India have seen reports of
disturbances in Tibet as also in other
parts of China:

(b) While the disturbances I,
Tibet grising from the Cultura] Re-
volution are no concern of the Gov-
ernment of India, the continued viola-
tion of the human rights of the
Tibetan people and repression of
their fundamental freedoms evokes
our sympathy.

Indian Naval Ships

6226. SHRI SHIVA CHANDRA
JHA: Will the Minister of DEFENCE
be pleased to state:

(a) whether it is fact that the
Indian naval ghips had cruiseq to
Singapore recently; ang

(b) it so, which were those ships
and the specific reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE
(SHRI L. N. MISHRA): (a) Yes. Sir.

(b) The ships were Indian Naval
ships, Mysore, Rajput, Ranjit Khukn
Ruthar Kirpan and Deepak, They
Were on & normal training oruise com-
bined with a good will visit,

Madhya Pradesh N.C.C. Directomte

8227. SHR1 RABI RAY: Will the
Minister of DEFENCE be pleased to
state:

() whether it is a fact that the
Superintendent of the Madhya Pra-
desh N.C.C. Directorate was arrested
at Indore on the 7Tth February, 1968
in connection with a fire which had
fesiroyed the entire records concern-
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ing the Accounts and Establishments

flectiong of the Directorate on  the

night of the Tth February 1888; and
(b) if so, the details thereof?

THE DEPUTY-MINISTER IN THE
MINISTRY OF DEFENCE (BHRI
M. R. KRISHNA): (a) and (b). A fire
broke out in the N.C.C. Directorate,
Indore, on the night of Tth|8th Feb-
ruary 1868. Half of the building
was gutted and documents relating
to Accounts, Training, Coord and
Planning burnt. As a result of preli-
minary investigations by the Police
one Head Clerk, one L.D.C. and one
Laskar belongnig to that Office have
been arrested. Further investigations
by the Police are in progress.
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Industrial and Non-indusévial Em-
ployees in Defence Installailong

6229. SHRI S. M, BANERJEE: Will
the Minister of DEFENCE be pleased
to state:

(a) whether it is a fact that there is
still discrimination in the matter of
service conditions between the Indus-
trial and Non-industrial employees in
Defence installations;

(b) if so, whether the unanimous
recommendations of the Pay Commis-
sion regarding leave ha#® not yet been
implemented; and

(c) if so, the reasons theorefor?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L.
N. MISHRA): (a) Yes, Sir.

(b) and (¢) The recommendations
of the Second Pay Commission in re-
gard to the grant of extraordinary,
maternity and study leave have been
implemented, bringing at par indus-
trial and non-industrial employees.
Their recommendations relating to the
rate of earned leave and limit of accu-
mulation thereof have not been imple-
mented,. Government have decided
that this should be placed before the
National Council of the Joint Consul-
tative Machinery, as it invelves a
general issue. Accordingly, a deci-
gsion of the National Council, who is
still considering the matter, is await-
ed.

Cossipore Gun and Shell Factory

6230. SHRI 8. M. BANERJEE: Will
the Minister of DEFENCE be pleased
to state;

(a) the terms of settlement betwecn
the workers and the management of
the Gun and Shell Factory. Cossipore
leading to its reopening on the 6th
March after its closure from 4th to 8th
March, 1968; and
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(b) whether workers have been
paid for the lock-out period?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L.
N. MISHRA): (a) There was no sct-
tlement as such. The Gun & Shell
Factory Mazdoor Union saw the DGOF
and suggested re-opening of the fac-
tory, withdrawal of suspension orders
which had been passed agalnst 3 wor-
kers, protection of pay during period
of closure and np victimisation, The
DGOF agreed to open the factory &
factory is working normally. After
an enquiry, the case agalnst the 2 wor-
kers is proceeding.

(b) The workers have pot been paid
for the period the factory was closed
except in so far as the factory was
closed except in so far as the factory
was specially opened on Sunday, the
10th March, 1968,

Kachchativa Island

6231. SHRI MADHU LIMAYE: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether Government have seen
reports in the *“Indian Exprees”,
Bombay (Dak Edition) of the 8th
March, 1968 about the existence of a
proclamation by Queen Victoria gbout
the Kachchativu Island to the effect
that it belongs to Rajya of Ramanad
and not Ceylon;

(b) if so, whether the document
will be laid on the Table; and

(c) if not, the reasons therefor?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) to (¢) Gov-
ernment have seen the press report
referred to by the honourable Member.
Efforts have been set afoot to trace
the proclamation in question. The
question of placing it on the Table of
the House can be considered only after
a copy of the proclamation becomus
available,
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Pak Claim en Andaman-Nicobar
Groups of Islands

6232, SHRI MADHU LIMAYE:
SHRI 0. P. TYAGI:
SHRI B, K. DASCHOW-
DHURY:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether Government’s atten-
tion has been-drawn to the articles|
despatches in Pakistan's newspapers
by Pakistani News Agencies laying
claims on part of the Andaman-Nico-
bar groups of Islands;

(b) whether it is also a fact that
Pakistan has sought to drag in Burma
and Indonesia by offering them a
share of these islands; and

(¢) whether Government will assure
the House that it will never concede
existence of any dispute over thic and
defend these Islands from any aggres-
sive attacks?

Written Answers

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTFR OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) Yes, Sir.

(b) No official claim has been ad-
vanced by Pakistan to a part of those
islands nor gre the Government aware
of any efforts by Pakistan to drag
Burma and Indonesia into this affair.

(e¢) Yes, Sir.

Kachchativu Island

6233. SHRI MADHU LIMAYE:
SHRI SHRI CHAND GOEL:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether Government have al-
ready conceded the ownership of
Ceylon over the Kachchativu Island;

(b) whether Government have con-
tacted the present Ramanad Zamindar
with a view to getting evidence of the
possession of the Island by the Rama-
nad estate;
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(c) whether the Government of
Madras have been consulted; and

(d) if the answer to part (a) above
be in the negative, what machinery
Government propose to set up to settle
this dispute with Ceylon?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) No, Sir.

(b) and (c). Yes, Sir.

(d) As already stated by the Prime
Minister in .t'u:r statement made on 4th
March, the question will be discussed
at a meeting of the senior officials of
Governments of India and Ceylon.

Effects of Films

6234, SHRI SAMAR GUHA; Will the
Minister of INFORMATION AND
BROADCASTING be pleased to stale:

(a) whether it ijs a fact that some
Indian Films particularly produced
from Bombay are causing moral prob-
lems for growing youths of our coun-
try;

(b) if so, whether Government pro-
pose to set up a Commission of eminent
educationists, literateurs, scientists
and artistes to review the principle
and policy of film censoring and con-
trolling display of cinema posters and
publicities; and

(¢) if not, the reasons therefor?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI K. K,
SHAH): (a) No, Sir.

(b) Government have set up an
Enquiry Committee on film Censor-
ship, which will start functioning very
shortly.

(¢) Does not arise.

Invitation to Pakistanl
Techniclans

6235. SHRI B. K. DASCHOW-
DHURY: Will the Minister of EXTER-
NAL AFFAIRS be pleased to state:

(a) whether any jnvitation has been
extended by Government to Pakistani
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technicians to visit the site of
Farakka Barrage Project; and

(b) if so, the date when the visit is
likely to take place?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) and (b). A
request to visit the Farakka Barrage
project site wag made by the Govern-
ment of Pakistan, who were informed
by the Government of India that the
details for such a visit could be dis-
cussed at the forthcoming meeting
of water resources experts of the two
countries at the end of April, 1968,

.Demands of Staft Artists of ALR.

6236. SHRI S. C. SAMANTA;
SHRI S. M. BANERJEE:
SHRI G. S. MISHRA:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) the demands of the staff artistes
of the All India Radio in respect of
which 1:hey are still agitating; and

(b) the steps being takem to meet
the demands?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) and (b). The main
demands of Staff Artistes of All India
Radio received through the AIR staff
Artistes Association early last yrar re-
late to the replacement of the existing
system of contract by ap all {ime run-
ning contract, the payment of gratuity
in addition to the Contributory Provi-
dent Fund, conversion of Staff Arti-
stes into regular Government servants
and making them permanent and pen-
sionable, revision of their fee scales
and their eligibility to the Family pen-
sion Scheme, So far as the payment
of gratuity in addition to C.P.F. is con-
cerned, the matter is under conside-
ration. Staff Artistes being not regu-
lar Government servants at present,
are not eligible for Family Peunsion,
The guestion relating to the revision of
fee scales, conversion of Staff Artistes

into regular Government servants, ete,
were examineq by a Departmental
Committee which has submitted an
interim report. The report is under
examination of Government.

Rocket Station at Chittagong

6237, SHRI S. C. SAMANTA: Wil
the Minister of DEFENCE be pleased
to state:

(a) whether any information in con-
nection with the establishment of a
rocket and space station gt Chitta-
gong by Pakistan has come to the
notice of Government; and

(b) whether the establishment of
such a station has any mulitary signi-
ficance?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a) Yes.

(b) There is no particular military
significance attached to this except to
the extent that improved communica-
tion facilities contribute to the defence
effort.
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"Manufacture of Television

Transmission Equipment by
B.E.L.

6246. SHRI D. N. PATODIA: Will
the Minister of DEFENCE be pleased
to state:

(a) whether it is a fact that the
Bharat Electronics Ltd. has developed
capacity for the manufacture of tele-
vision transmission equipment and
components for television receivers;

(b) whether the BEL has becen en-
trusted with the production of TV
equipments required for the T.V. ex-
pansion scheme in the countrv; and

(c) whether the Bharat Elactronics
Ltd. has got any plans for production
for exports?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI
L. N. MISHRA): (a) and (b). Bharat
Electronics Ltd., have made somie ‘pre-
liminary invesligation for setling up
manufacture of Television Transinis-
sion equipment but they have not vet
been eontrusted with the prodduction
of this equipment, nor have they dve-
loped any capacity for it. Thcy are,
however, taking action to set up capa-
city for the manufacture of Television
picture tubes and some special clectro-
nic valves required in Television re-
ceivers.

(c) Bhart Electornics Ltd., propose
to release some qugantities of items
from the existing production lines
for export subject to foreign markets
for these items being found, This
does not apply to TV components,
production of which is yet to be est-
ablished.

Soochana and Prasaran Hindi Samiti

6247. SHRI PREM CHAND
VERMA: Will the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state:

(a) whether any meeting of the
Soochana and Prasaran Hindj Samlti
bes been held so far; .



1903 Written Answers CHAITRA 14, 1800 (SAKA) Written Answers 1904

(b) if so, the problems considered
by it and the decisions taken; and

(¢) whether the rect;mmendations
of the Samiti are binding on Govern-
ment or not?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) The first mceting
of the Soochana Aur Prasaran Hindi
Samiti was held on the 23rd January,
1968.

(b) The following are the main
conclusions of the discussions held in
that meeting: —

(1) The broadcast of Hindi les-
sons over those Stations of All
India Radio from which such
lessons were being broidcast
before the proclamation of
emergency should be resumed
in phases subject to availabi-
lity of funds.

(2) With a view to improve the
contents and technique of les-
sons, the scripts of the pre-
vious lessons should be sup-
plied to the Members of the
Committee knowing the parti-
cular language in which the
lessons had been broadcast.

(3) On the analogy of Hindi les-
sons being broadcast ‘rom All
India Radio Stations in non-
Hindi regions, the [2asibility
of broadcasting lessons in
other Indian languages {rom
the Stations in Hindi speaking
regions should be considered.

(4) Programmes and Plahg of the
Central Hindj Directorate and
the All India Radio ia segard
to the Hindi lessons for the
people abroad should be
suitably  coordinated and
advantage should be taken of
the material prepared by the
Central Hindi Directorate,

(5) Those Officers of the Press
) Information Burean . who
know Hindi should start with
the preparation of publicity
.material originally in .Hindl

. and the Bureau should be
given suitable staff assistance
for this work.

(6) Arrangementg should be made
for appropriate training of the
Officers of the Press Informa-
tion Bureau who are not qua-
lified in Hindi to the requisite
standard.

(7) Production capacity of ' the
factory producing Devanagari
teleprinters should be increas-
ed so that greater number of
such Teleprinters could be
available in a shorter period
and Ministry of Information
and Broadcasting should as-
‘certain the firm demand of
various users of Devanagari
Teleprinters.

(8) National - talks shouid be
broadcast not only in English
but also in Hindi and there
should be no difference in the
rate of payment for talks in
Hindi and English over All
India Radio.

(¢) The functions of the Committee
are advisory. Its recommendations
are not binding on the Government
but are given due weight by the Gov-
ernment,
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Third Unit of Bharat Electronics,
Kerala

6252. SHRI E. K. NAYANAR; Will
the Minister of DEFENCE he pleased
_to state:

(a) whether Government have re-
ceived any proposal from the Kerala
State Government for starting the 3rd
unit of Bharat Electronics in Kerala
State; and

"(b) if s0, Government's reaction
thereto?

THE MINISTER OF STATE IN THE
. MINISTRY OF DEFENCE (SHRI L.
N. MISHRA): (a) Proposals for the
location of the Factory proposed to be
set up by Bharat Electronics Ltd., for
the manufacture of Microwave and
Radar Equipments have been received
from Kerala as well as from certain
other State Governments.

(b) The matter is under considera-
tion,

Allocation for Kerala for Indusirial
Development during Fourth Plan

6253. SHRI E. K. NAYANAR: Will
the PRIME MINISTER be pleased to
state the amount for Kerala State
allotted by the Planning Commission
in the public sector for Industrial
Development and Fertilizer Industry?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): The investment
in Central Industrial Projects in
Kerala during the wvarious Plan
periods ending 1867-88 is estimated at
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Rs. 68.3 crores, inclusive of an invest-
ment of Rs. 34.7 crorey in the fertili-
zer industry. Future investments in
Central projects in Kerala can be
estimated only after the Fourth Plan
is finalised.

Demand in Foreign Countries of
Learned Men from India

6254, SHRI BENI SHANKER
SHARMA: Wil] the Minister of EX-
TERNAL AFFAIRS be pleased to
state;

(a) whether Government are aware
that there is a great demand in foreign
countries vf such learned men fram
India who could interpret Hindu reli-
gion in =all its branches, correctly to
them;

(b) whether there is any Division
or Department attached to our foreign
embassies, who are well-versed in
Indian religion and culture who could
meet such demand; and

(c) if not, whether the necessity of
sending and attaching one or two such
persons {o every Embassy abroad for
the purpose will be considered?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) Government
have received no specific requests In
this regard from foreign countries.

{b) There are Cultura] Attaches in
some Missions and Press or Informa-
tion Attaches in others whose role it
is to project India’s cultural heritage
in the areas in which they service.
Literature and documentary and other
filmg are available with all our Mis-
sions to assist them in this task.

(c) Does not arise,

Songs and Drama Division of ALR.

6255. SHRI BENI SHANKER
SHARMA: Will the Minister of IN-
FORMATION AND BROADCASTING
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be pleased to state the number of
shows given by the Songs and Drama
Division of A.LR. in Delhi and other
places in 1967-68 and the expenses in-
curred thereon?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH):

in Delhi At other
places

No. of shows given
by Song and Drama
Division from April
to December, 1967,
thréugh its own tiou-
pesand through priva-
te troupes and artistes, 413 5231
Expenditure on pra-
gramme activities
from April to Decem-
ber, 1967. Rs. 10,47,000/= Approx.
e —

Broadcast for External Services by
AlLR.

6256, SHRI BENI SHANKER
SHARMA: Will the Minister of IN=-
FORMATION AND BROADCASTING
be pleased to state the number and
names of Radio Stations in India
broadcasting news and views to the
different forelgn countries, country-
wise?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): The requisite informa=-
tion is contained in the statement laid
on the Table of the House. [Placed in
Library. See No. LT-733/68].

wifgfes sarwm
6257 M wWA TR W ;T
T W SRTO WAt g T A g
war e :

(%) 1967 ¥ wreTerAT F WA
¥ (wew ww) ¥ wifgfae wETOO
(wgrfat, wfaad sz wsil=g) &
wrr A & oy (ea® sqrira arfgeaerdd
w1 wrifua far mn; T
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(&) wremwarht & w87 &7 &
o3 # wiewhs, wiew W
wrfere wafy zat? avdt & dw 1 & womoor

¥ fay am of Fisasi s A\
Fr g’

g A AT A (st #e
¥o W) : (¥) T (@). AT
TYT. JEATA WS F TG TR
A ¥ 3 AR W T wArE g
a7 arfefeas sdwda w1 foi w7t €1
AUTtT  TTETOTATO Wioter & wTdwAt
¥ viwg A wiepfaw ofaw o
wfes wafa awid arx srdww o ofs
fer s & | W O wO
TR T W A7 ¥ fAy odmg &
106 ®ifgeasdl =1 srwfas fFar o
TF wfaf =T g Ay arT
T &9 & qarid fol 13 a1 Snf 9
g3 F4HAT & F1M7 5 fAae w0
gxraTg FiT o sfafer sarf fpar
Srat &1 Y gSAdi FIFAT & wR
FTO@RFE R TR L IO
SAEAT §, ITT AZ HGAT FY IIA(H
7T frdT FwT )

sl & wedl v grrglaat

6258 it Trgrer Terg : 791 Taw HalY
qg T 71 T FUT ¥

(F) 1962FgTATE@ AT AT &
qg ¥ w7 sarat F awai o1 &¥ T
eEgtadl &1 ST §; W7

(&) == awg & S17 ATt AT
wagfa &t afi feadr § ?

wfan dwem ¥ gweRt (s
Wo To wow ) : (¥) a9T (@). W
wEEE § EUTH 28 AU 1968 ®I
< fad wi warcifes wor g4 2102
¥ IaT F g faraeor #7 91T wrefea
fiwar ot g1
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| et Y T aTAT AT

629 oft frgrer fog : %41 wn
Heft ag Ta A1 FO0 H R

(%) warag o= & fp gt qr o
aaq &fasl 1 Faq I7% F77 o aF
arar & & fo¥ W-mararez fad
oY & F9T IR 34 A1 qT A & fAy
ST WY T | aTg A% wrar foa
A afwarm Awd TR g .-
atat aTéz W fay oy s

(&) afzgidrgaFearEroong?

sfrrqi qarva & wa g6 (6
wo o fa7) : (%) frai & w712
aifew BT 97 wF AT F1 ITF IA
frats w4 A 17 37 TA & f oA
safFd F v g A AT & frre ¥
T E1 a1 T AL F G F wqA aw
1 #4707 & 2 # gw ar7 frersy of-
gz7 Afaar groo £ 14T § 1 gAET
srear # frorey afvaga gfrar 3@
¥ = A7 frave w07 77 & faoT
a7 fifRT FET &

() 97 7E 3397
afret & fag G

6260. =t fagrar Tag: 1
gefY gz FA17 F1 FO F7 fa|

() smag 7w & fF 15 af £
Jar ¢ §F & quAF J1 dfaw Far-
fraa €1m & o7 25 507 arfas Gua &
wreT & fom dfae w1 e 7 wqar
11391 &Y ¥a1 & a3 fead & afaa
&< AT & I¥ 10 WgAT 20 T AfEw
§u fawdt § gafs 35 9yaY o1 &
g foad § agf wrarat g; 9k

(=) afz g, a1 @ fow 2 &
fegera & qwr fay and Frwar wrTor g 7

wforcer Wt (oft wot o ) ¢
(%) &frw wra: afwr aer foad dper
draraf &7 srfua & fod woff fedr o
&1 wadt afwy qar foad dar & fordt
fraifcr wafe ®t w=qfc & @wm,
gawr Frafen o wet & wE 0
srfey Fewrer famaedY . wearfor €1 a1
£ & gy foafaee 3 o wfwrar @
ot (afe 7 5 ¥9% 7 g gfz WX)
10 ¥97 #ife® ¥ 12 ¥9¥ wifew &%
fafam & | Car da=r frar mav § fe o
feafaez 1 wdw 1968 a1 3% TV
Tewd fosady & Yo 9Ty qg (5 w9
e aad 7fg W) 20 ¥ vy Ae
) GTATT T ¥ A9 &7 wfaEre )

aar safem ®1 fa@ wodr afen
Farafy § ovara, wwrafas st aw
feag # qadre A foar amar s oy
afwT Jar i @A fam smar &, 15 At
%1 g FF%7 Fav &1 weqfa o7 (589
mifes 24 3fg afgg 20 397 wifes
TR FA AT AT AT E | frel)

sy 1 34 Frafar #) wat & saTC

T4 # Fagrer fear e & AE WA
Ia%r wdt & gwg I grr fed o
FUT &1 T 7@d) § | gafay gan
AFY ®g1 o |%an, 5 gaa afsT v
#1 ggfa o7 gowr fad § aedie
I9F1 wAT F favg &)

(&) o safe £, 4 faw =<0 X
o 37 FT w0, R Y W & W
15 ad & faq afwa dar & @ar e,
T o 7 % 12 a6t & qvama fowd #
aadrer ferqn amat €, M 9&y foeamt
fwar smar &, a8 & fF oger &1 w@m
a1 & gridz w141 o qemar o &,
wAlp IaCAT IR FH 9T (78 12
7§) 1 #fw7 FaT & qwry fod #
aadr fpar smar § W oAt foad
Farafa & Qua Sk swawg §@ @
wafa® @war ¥ g7; T TRy W
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¥ oy g &, far xm o & v
I ¥ werrataat & ford wrafus
sfersrr & fordr fegie welt gt 80

food difire

6261. oy fgrer fog : w1 W
welt 7% TN K 9§

(%) war g 7w & f 0F &fm
forg wowre Foord Ao ame aow
WX A, AT ¥ AT v A &
T IIMT A E; Aw

(&) afz 71, &1 3= foor &
Fgargl w<w ¥ faarc € 7

wfrcwt "aveg ¥ wem wa (W
wo mre fawr) : (%) 79 (w). frufz
oo areT o Py e &

farerem
g CrEMT WmgE A wAT ¥
faqes fe=arst fga o1 frafrez 7<3-
M7 EA | FE -
(%) forar wéaT &1 wwre

(a) wd faara =i & wfafvs
fedt zqra o7 €@ g
FIA | ATTHHAT

() o & yrq CFWTF gaud
w0 JfgT gAT |

refy frataedi w1 wdfe <reme
g w74 F a1y g7 faew s
fagt wir & 91w oy 32T A7 wat ¥
ford ag gad A qrramy

T

1. weex Jare @ faqfer 7 6 wrw
TR 7g WY TowT ¥ fdt oY wrw faem s
Frateaq § gon arg foee v AWy
g1
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2. goerd wat & ford ga% T
srfas fod w3 & faq swfeers
srafeg 3 fo o A srafaear
& &, o sqw WX fgeT & & 9y
feparet & ford sragrosdw swfmaTd
¥ AT § WO OH ANT oW A Tew
srafagar 3 1

3. fafaer afew T@es ¥ grda
3% aq ¥ gz & aret , forad wame
3% A7 a% e femr o mwar
T 7% qg 39 719 & fqd ewaw wm-
qrar a1 7 % 13, fw fomds frdr w2
faarer st 4

4. Fq9 Hoft =q) & forr forer
LEGUIC I

5. TET AEAIAT HIT AT £ H
Fat F fag 3% awg 2, 5 faas
fag 33 fafrez qezvfa qra &)

6. AR oY YT Fofy {wy
=qrAT & g% fory w%tor: 1 0 5fAory i
20 gfaws a% w1 oorvAT |

s

7. wraifme gforam deqrat #
sraaTigs wfoerer forad form 37 F ot
mto wrEe I 7 fexis aram 5 ufawwr
=q1T qTfwT v A E |

8. msatay gfwan § =g A
ECIl|

9.2 #27 44T §iq 4 AT FAMHY
w1 wforsgar

gaqd Afret & forr aefra qar aqd
oy & fr7 sqra¥ & waw: 10 WfAwa
w17 20 SfANT qTEAW TR adaTT
e &7 T o wfafea safy &
weqrdt TTAT 9T WO K W qw AT
aoerT & farodfia &0
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wgraeg # foug ot wr fawrs

6262 &Y ¥{yQW qfew: wT
Ham HAT I8 T O ST fw

(%) *aT METIT HXHT A qUR
vy F qaqETE, WIWTYT, EIT q>T
v foel & Q¥ srat F7 e 547 &
foy for= fowe &a oifeg fear mar
1967-68 ¥ Frf faaw drgar aamg
«t;

(@) afegi a1 sewrarawy;

(7) = ¥ goE A foey
#at & fawre & fordr 1€ a7 fear ar;

(a) afegr @ sear § Fy=a aw
Yo & =g fpar o7 9T E; WK

() mgasaFfad 1968—69
¥ wfuw a7 fage & w7 faare g ?

waw wft, wo wher sl Qe
At war qafweer W (sheeh
gfr i) : (7) &1 (7). faaiv 11
fegrat 1967 ¥ gardifes v gsq1

3698 & IATF wwy 7o a3 A} faraor
wey firar war ar va4 fafeer 6 aga
foe® foat & art & o AT ¥
FIAT FY LT F¥ o1 W ¥

(7) faw? @at & fasra w1 wr=-
o TS FT afesw Grwam § wfaer
fopar ma &)

(%) wo1 7 3zq7 )

(%) ww gy ¥ fraew fpar
mar § fF & usg 1 arfas Fisar 11
Frar & wepra g7 74 & fay fadw
qfeqat Y swaeqr w% |

wg afrerat w1 semow

6263 off WP AT : W1 genw
W sTOw WA 77 T A o 6@
fr wr Ee, ‘awe’, ‘W fewlt,
‘Adgar, aar ‘gfeea’ amw ok
greafew Afe oo wqar Anfe
¥ & forlY e & st g 4 7

ge wit garew o (o ¥
¥omg ) : WU XH AP § —

W OXE AW WAMT g¥TA g frawerfonr
W L]

R O |} OTRER W aranfes
2. T = ST o T s aTenfios
3. T et s T &frw

4. W T T S wrfaw

¥. TEfywh I e faeeft wifee

6 akfemsht I o aF W FWIR ATt
7. Xfeam ¥ Tt YT e

8.  Kfrmw | W a A s arenfye
9. gfwwr  f@@ ®PAIC IENRW areafge

(fewrft)  swey

“yagara” Ay wr o q@ %7 g d fond F A &

130 (ai) LSD—4.
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Pak Efforts to Secure 100 Pattom
Tanks

8264. SHRI MADHU LIMAYE:
SHRI M. L. SONDHI:
SHRI LOBO PRABHU:
SHRI A. SREEDHARAN:
SHRI R. BARUA:

SHRI HEM BARUA:
SHRI 8. R. DAMANTI:
SHRI S. KUNDU:

SHRI RAMCHARAN:

DR. MAITREYEE BASU:
SHRI SRINIBAS MISHRA:
SHRI SWELL:

SHRI BHOGENDRA JHA:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether Government's attention
has been drawn to the press reports
about the efforts being made by Pak-
istan to obtain 100 M47 Patton tanks
and gpares;

(b) whether the Indian Ambassa-
dors in Washington, Rome and Isla-
mabad have sent any reports on this;
and

(c) the action taken by the Gov-
ernment of India to stop these arms
from coming into Pakistani hands?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) Yes, Sir.

(b) and (c). The Government of

India are in touch with the Mis-
slons concerned and are taking neces-
sary action in this regard.

Separation of Heavy Hydrogen

6265. SHRI SAMAR GUHA: Will
the PRIME MINISTER be pleased to
state:

(a) whether the Atomic Energy
Commission has any project in action
for separating heavy hydrogan and
making tritium; and

APRIL 3, 1968
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(b) it so, what are the purposes
for which such higher isotopes of hy-
drogen are separated or prepared.

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a). Yes, Sir.

(b) Heavy water is mainly used as
moderator of neutrons in thermal re-
actors. Tritium is used as a tracer in
hydrological studies and for labelled
compounds required for bio-chemical
research,

firmt st sl aterer wran § wETOW
wT-wH

626G. S TR WIW : FAT AT
ST qETCo {9y FATY FY P FF
fi

(%) wrRToEm & faest ‘0’ wiw
foeeht ‘&Y Ryl & 24 92 F weTOT A
fedt W AR & v Ay feaar
o g femm o &

(@) fgedt | st & ST &
SaTHl #Y FAw: ggarf g fear
£

() wrFTETR ¥ AEE X X
34 9 F waTw ¥ afgs S gHdr
Fsasdt =1 fea e qww fear
ST &

(%) =ar wIEET F oA A
¥ WAG FFAT T AT FH oA,
afre |1 feefy & srdwAt w1 gfins
ARG A FT gL F7 fam ¥ "7

(¥) afz 78, at 9a& F7 *TOT
g7

g Wi garew Wt (sft &e
%o ) (%) ¥ (¥). TN Oalar
T Y § W A9 A9 A A AA @
- 1 ani'i‘r !
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News Broadcast about the Marriage
of Vyjantimala

6287. SHRI JUGAL MONDAL: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the All India Radio
made any mention of the marriage of
film actress Vyjantimala in its bread-
casts; and

(b) if so, on how many occasions
such broadacst was made and the rea-
sons therefor?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) Yes, Sir,

(b) In the news bulletin of the
morning of March 11. The item was
of general interest to the listener.

Research Work Entitled ‘Asian
Drama’

6268. SHRI DURAIRASU:
SHRI MAYAVAN:
SHRI K. SUBRAVALU:
SHR] KAMALANATIIAN:
SHRI DEIVEEKAN:

Will the PRIME MINISTER be
pleased to state:

(a) whether Government have seen
the research work entitled ‘Asian
Drama: An inquiry into Poverty of
Nations’ by the Swedish economist,
Mr. Myrdal; and

(b) the action Government propose
to take in the light of the study?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) and (b).
Government will formulate its views
after studying the book.

Censoerthip of Indian Flims

6269, SHRI B. K. DASCHOW-
DHURY: Will the Minister of IN-
FORMATION AND BROADCAST-
ING be pleased to state:

(a) the number and names of Hindi
films in which the censoring autho-
rity refused permission for s:reening
in India during the last three yaers;

(b) the number and names of films
where the Film Censor Board recen=
sored the film during the above pe-
riod;

(¢) whether any complaints have
been received against some fllms; and

(d) it so, the number of complaints
and the action taken thereon?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) Only one film
“Aayega Aanewala” (Hindi) was re-
fused certificate in the year 1967. No
other Hindi picture was refused cer-
tificate during 1965-68.

(b) No Hindi films were re-censor=-
ed during the last three years.

(¢) Yes Sir, there had peen some
complaints in respect of certain cer=
tifieq Hindi fillmg but they were
mostly of a general nature.

(d) The procedure is that whenever
a complaint appears to be of a speci-
fic nature, the record of proceedings
in respect of the fllm complained
against {s examined to ascertain whe=-
ther there is any violation of the Di-
rections provided under the censor-
ship regulations. Comments of the
Central Board of Film Censors are
called wherever necessary. Re-cer-
tification has been provided for under
the existing regulations but, during
the period 1965 to 1967, no Hindi Alm
was re-certified.



1921 Written Answers

Prices of Transistors and Diodes

6270. SHRI NARAYANAN:
SHRI DHANDAPANTI:

Will the Minister of DEFENCE be
pleased to state:

(a) whether the various manufac-
turers of Transistorised equipment
have, as per their assurance, reduced
the price of their poducts as a result
of reduction of prices of transistors
and diodes by Bharat Electronics Litd.;
and

{b) it not, the action Government
propose to take in this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE
(SHRI L. N. MISHRA): (a) and

(b) There has already been a down-
ward trend in the prices of transis-
tor radios.

Film “Nine Hourg to Rama”

8271. SHRI DHANDAPANT:
SHRI NARAYANAN:

Will the Minister of INFORMA-
TION AND BROADCASTING be
Ppleased to state:

(a) whether Government are consi-
dering the question of lifting the ban
on the film “Nine Hours to Rama”,
and .

(b) if so, the details thereof?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) No, Sir.

{b) Does not arise.

Loans Advanced by Film Finance
Corporation

8272. shri JUGAL MONDAL: Wil
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the total amount of loans ad-
wvanced by the Film Finance Corpora-
tion to the Film Producers till the end
of year 1967-88;

_ (b) the names and eddresses of the
Film Producers who have been given
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loans during the above period and
the names of Films and

(¢) the amount due for repayment
and the actual amount repaid til
February, 19687 s

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K K. SHAH): (a) Rs. 1,3558,842.

(b) A statement containing the in-
formation is placed on the Table of
the House. [Placed in Library. See
No. LT-734/68]

(c) Loans that became due for
rspayment excluding
interest, upto 29-2-1968
Rs, 7,05,68,154
repaid
Rs.64,02,000

Loans actually
upto 29-2-1968

Licence to H.AL. for Manufacture of
Aviation Products

6273. SHRI K. P. SINGH DEO: Will
the Minister of DEFENCE be pleas-
ed to state:

(a) whether it is a fact that the
Hindustan Aeronautics Ltd. has been
licenced to manufacture a wide range
of gviation products;

(b) if so, the components likely to
be manufactured by HAL; and

(c) the foreign exchange likely to
be saved as a result therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI
L. N. MISHRA): (a) and (b). An
scessories Division is proposed to be
set up by HAL for the manufacture
of Aircraft Instruments and Acesso-
ries. Licence Agreements have been
entered into by the Company for the
manufacture of—

(i) Wheels and Brekes;

(i) Undercarriages and related
hydraulics; and

(lil) Instruments and accessories.
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(c) Foreign exchange worth about
Rs. 126.00 lakhs is expected to be
saved over a period of five years.

Pay and Allowances of Defenoce
Personnel

6274, SHRI RAM SINGH AYAR-
WAL: Will the Minister of DEFENCE
be pleased to state the number of
cases with the names of affected indi-
viduals who have been refused bene-
fits of pay and allowances under the
Army Headquarters letter No. 63565|
AG|ORG-4|(D) dated the 18th
August, 1854 and decision of the Con-
troller General of Defence Accounts
Audit Instruction No. 2229]AT-P,
dated 23rd July, 1855 as published as
Appendix ‘A’ and ‘G’ in civilian per-
sonne] Routlne Order No. 96 of 19557

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI M.
R. KRISHNA): The benefit of last
pay drawn on a previous occasion 8]-
lowed under the orderg quoted by the
hon'ble Member is applicable to all
non-industrial temporary employees
on their re-appointment to the same
post or to a nmew post, carrying a
scale of pay identica] with the scale
attached to the post from which they
were discharged, for reasons other
than resignation, removal or dismis-
sal. Government have no information
regarding the alleged denial of this
benefit to any eligible individual who
applied for it.

Military Lands and Oantt. Deptt.

6275. SHRI RAM SINGH AYAR-
WAL: Will the Minister of DE-
FENCE be pleased to state:

(a) whether it is a fact that a rum-
ber of persons have been refused the
condonation of 30 days break in their
service by the Military Lands and
Cantonments Department under the
Ministry of Defence letter No. 12(9)
58|1945!D(Civ-II), dated the 24th
February, 1960 as published in Civilian
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Personnel Routine Order No. 83 of
1960;

(b) whether these orders in any
way contravene any other order or
article of the Civil Service Regula-
tions; and

(c) the action taken by Govenment
to repeal the same?

THE DEPUTY MINISTER IN TVWE
MINISTRY OF DEFENCE (SHRI M.
R. KRISHNA): (a) The information
is being collected and will be laid on
the Table of the House in due course.

(b) In view of what has been stated
at (c) below, the question of 1980
orders contravening other orders or
articles of the Civil Service Regula-
tions does not arise.

(¢) The order of 1960 have already
been  superseded by subsequent
orders issued in December 1967.

Formulation of State Plams

6276. SHRI D. N, PATODIA: Wil
the PRIME MINISTER be pleased to
state:

(a) whether it js a fact that the
Planning Commission has recently
issued some directives to the State
Governments in regard to the formu-
lation of State Plans;

(b) if so, the guldelines suggested
in this connection; and

(¢) the reaction of the State Gov-
ernments in the matter?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI): (a)
to (c). It is the usual practice that in
the process of formulation of Stste
Plans, the Planning Commission issues
guidelines from time to time to the
State Governments, arranges discus-
sions with them and has exchange of
views on the subject. The State Gov-
ernments have been requested to
make an assessment of the progress
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recorded in the matter of economic
and social development gince 1850-51
and to collect basic data at the State
and district level for the formulation
of their new Fourth Five Year Plan.

Export of Indian Fllms

$277. SHRI KASHI NATH PAN-
DEY: Will the Minister of INFOR-
MATION AND BROADCASTING be
Pleased to state:

(a) whether it is a fact that the
films Dosti, Sangam, Guide, Teesri
Kasam, Yaddian, Kaajal, Mere Meh-
boob, Mughle-Azam, Aayee Milan Ki
Bela and Waqt have been exported
to foreign countries during the lasi
five years;

(b) if so, the names and addresses
of the producers of the said films; and

(¢) the amount of foreign exchange
earned by these films during the said
period from abroad and the names of
such countries where these have been
exhibited?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): The information is
being collected and will be laid on
the Table of the House.

e

Permanent Strength of Different
Grades in Central Information
Service

8278. SHRI H. AIMAL KHAN:
SHRI C. MUTHUSAMY:
SHRI GADILINGANA

GOWD:
SHRI J. MOHAMED IMAM:
SHR] P. N. SOLANKI:

Will the Minister of INFORMA-
TION AND BROADCASTING be
pleased to state:

(a) the permanent sanctioned
strength, with pay scales, in diffe-
rent grades of Central Information
Service as on the 1st March, 1960 and
1st March, 1968;

(b) the number of Officers declar-
ed permeanent in each grade during
the last five years; and
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(c) the detailed reasoms for the
wide variations in the permanent
posts and the number of officers actu-
ally made permanent?

THE MINISTER OF INFORAMA-
TION AND BROADCASTING (SHRZI
K. K. SHAH): (a) to (). A state-
ment is laid on the table of the House,
(Placed in Library. See No. LT-735|
68].

Staff Associationg in the Ministry of
Information ad Broadcasting

6279, SHRI N. SHIiVAPPA:
SHRI P. N. SOLANKI:
SHRI C. MUTHUSAMY:
SHRI GADILINGANA.;

GOWD:
SHRI H. AJMAL KHAN:

Will the Minister of INFORMA-
TION AND BROADCASTING be
pleased top state:

(a) the number and the nomencla-
ture of the staff associations recognis-
ed by his Ministry since 1960;

(b) the total membership of these
associations in each year since 1980;
and

(c) the number and the nature of
resolutionsjmemoranda received dur-
ing the last five years and action
taken by Government thereon?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) to (c). The in-
formation is being collected and will
be laid on the table of the House
shortly.

Training in Rocketary, Misslles and
Radar Technology

6280. SHRI S. R. DAMANI: Will
the Minister of DEFENCE be pleased
to state:

(a) whether there is any program-
me to train scientists in the fleld of
rocketary, missiles and radar techno-
logy;
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(b) whether Government propose
o set up a separate body for coordi-
nated research and development in
this fleld; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN
THE MJNISTRY OF DEFENCE
\SHRI L. N. MISHRA): (a) Ad-hoc
Committees for Rocketry, Missiles
and Radar Technology were consti-
tuted by the Government ;n August
1886 to draw up programmes of train-
ing of scientists on a national basis
taking into account resources avall-
able in the country as a whole and
having regard to the Defence require-
ments.

The Committees on Rocketry and
Missiles have recommended the estab-
lishment of a master of engincering
course in Rocketary and Missiles at
the Indian Institute of Science, Banga-
tore. The proposal is at present un-
der consideration of the Government.

The Committee on Radar Teclino-
iogy has recommended the introduc-
tion of courses in radar, initially at
one or two Indian Institutes of Tech-
nology. The Recommendations of
the Committee is under consideration.

(b) There js at present no such
proposal,

(c) Does ot arise

Postg in Different Grades of Central
Information Service

6281. SHRI D. N. DEB:
SHRI N; SHIVAFPA:
SHRI H. ATMAL KHAN:
SHRI J. MOHAMMED IMAM:
SHRI D. R. PARMAR:
SHRI M. AMERSEY:
SHRI V. NARASIMHA:
RAO:
SHRI C. C. DESAT:

Will the Minister of INFORMA-
“TION AND BROADCASTING be
Pleased to state:

(a) the number of grades with their
categories and the number of diffe-
cent grades of Centra] Information
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Service in different media Depart-
ments of his Ministry in Joouary,
1068;

(b) the nature of work performed
by each category in different media
Departments;

(e) whether there is any proposal
for rationalisation; and

(d) it so, the broad detalls thereof
and how long it will take to decide
and implement it?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) and (b). A state-
ment is laid on the Table of the
House, [Placed in Library. See
No. LT-'NB[EB]'

(c) Yes, Sir.

(d) The question of rationalisation
is under consideration of a depart-
menta]l committee, which is going in-
to the whole matter.

Tibetany Coming to India

6282. SHRI B. K. DASCHOW-
DHARY: Will the Minister of BPX-
TERNAL AFFAIRS be plcaged to
state:

(a) whether it is a fact that in
view of the serious situation pnow
prevailing in Tibet, many Tibetans are
seeking shelter in India and many
are entering India through Indo-
Nepal border; and

(b) it so, the attitude of Govern-
ment towards such Tibetan refugecs?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI): (a)
(1). In 1987, 645 Tibetan refugees en-
tered India through different seclors
as against 240 in 1968, The main rea-
son given by them, for entering India,
was religious persecution by the
Chinese, So far, this year, only one
Tibetan is reported to have entered
India.

(i) Reports have been received of
two batches of 68 and 43 Tibetans
having entered India clandestinely
from Nepal in January-Februay, 1968,
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Some members of these batches are
reported to have stayed in Nepal for
a few years before entering Indian
serritory.

(b) (i) Attempts are made to dis-
suade the migrantg from Tibet from
entering India. They are however,
permitted entry on humanitarian
grounds. On entering India, the mig-
rants are screened with a view to de-
tecting Chinese agents, if any. Re-
fugees whose bonafidey cannot be
established are detained under the
Preventive Detention Act. Migrants
found to be genuine refugees are
given rehabilitation facilities in dif-
ferent parts of India. This informa-
tion was given in answer to Lok
Sabha Starred Question No. 1348 on
24 July, 1967 and 18 December, 1967
respectively and in answer to Lok
Sabha Unstarred Question No. 1479
dated 21 February, 1968,

(i) We do not favour Tibetan re-
fugees resident in Nepal entering
India due to non-availability of suffi-
cient land even for those who are al-
ready here. In keeping with our
policy, instructions have been ijssued
to the State authorities to deport them
back to Nepal when detected.

Forelgn Films Screened in India

6283. SHRI KASHI NATH PAN-
DEY: Wil] the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state:

(a) the number ang names of for-
eign fllms screened during 1967 in
Cinema Houses in Bombay, Calcutta
and Delhi;

(b) the names of the importers of
foreign films who import foreign films
in India;

(¢) the numbers of cases in which
the censoring authority refused per-
mission for screening of such films
and the names thereof; and
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(d) the country-wise break-up of
the fllms not permitted by the censor-
ing authority?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K K. SHAH). (a) to (d). The in-
formation ig being collected and will
be placed on the Table of the House.

Manufacture of Compuier 1401 in
India ..

6284. SHRI NAMBIAR: Will the
Minister of DEFENCE be pleased to
state: '

(a) whether it is a fact that India
has started manufacturing Compurer
1401;

(b) whether this is being done
with any foreign collaboration, it so
the name of the foreign collaborator
and the terms and conditions of the
collaboration agresment;

(c) the percentage of the forelgn
components and the Indian compo-
nents used respectively; and

(d) the amount of foreign exchange
required?

THE MIISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L.
N, MISHRA): (a) to (d). A licence
has been issued to M|s. International
Business Machine World Trade Cor-
poration, New Delhi for 68 Nos. 1401
type of computers. They will bring
in used machines and recondition and
modernise them in India by using
indigenous and imported components.
This will be over a period of 4 years
during 1868-70. The Italian and fcreign
contents of these 68 computers are
expected to be Rs. 134 lakhs and Rs.
122 lakhs respectively. The required
foreign exchange would be invested
by thelr parent company in USA and
this would be earned by export of
other machines manufactured by them
in India. The firm is fully foreign
owned.
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India’s Borders under Dispuis

6285. DR. SUSHILA NAYAR: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) the extent of India's borders

under dispute with Pakistan and
China;
(b) wheher there are any other

areas of the border which are still to
be demarcated; and

(c) the steps taken to demacrate
them?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI):

PAKISTAN
(a) On the Indo-Pakistan borders

the following disputes have so far
arisen.

Assam-East  Pakistan  border—7
miles (Approx.) Tripura-East Pakis-
tan border—48 miles (Approx.)

(b) The other undemarcated boun-
daries, apart from the J, & K. Sector,
are as follows:

(i) Gujarat-West Pakistan boun-

dary (Approximately 280
miles)
(ii) West Bengal-East Pakistan

boundary (Approximately B5
miles excluding nearly 98
miles of fluid boundary)

(iii) Assam-East Pakistan boun-
dary  (Approximately 190
miles)

(iv) Tripura-East Pakistan boun-
dary (Approximately 336
miles)

(¢) As the demarcation of the Indo-
Pakistan boundaries has to be done
jointly with the Pakistan authorities
efforts are continuously being made
to enlist their cooperation in the ex-
peditioug demarcation of the bounda-
ries, i

CHINA

So far as India-China bardery are -
concerned, the answer 18 as follows:

(a) In the Western Sector of the -
India~China border the Chinese Gove
ernment claims approximately 14,500 -
8q, miles of Indian territory. In the
Middle Sector of the India-China
border, the Thinese Government's.
claim amounts to approximately 1,000
8q. miles of Indian territory, In the
Eastern Sector of the India-China
boundary, the Chiness Government
claim the entire territory of NEFA
which belongs to India upto the foot-
hillg of the Himalayas, as Chinese
territory.

(b) and (c). As the Indo-China
border is well-known and as the above
dispute and questiong relating to it
have only been raised on account of
the Chinesa claims to Indian territory
and the forcible occupation of 14,500
sq. miles of Indian territory In
Ladakh by Chinese forces, there is no
question of demarcating the India-
China border unless the Chinese ag-
gression in Ladakh is vacated and
unless Chinese claims to other parts
of Indian territory in the Middle and
Fastern Sectors are dropped.

ALR. Prfogramme “Today in
Parliament”

6286, SHRI S, K. TAPURIAH: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether Government have re=
ceived comments from Members of
Parliament and others, about the
partial and inaccurate resume broad-
cast by ALR. in its programme *To-
day in Parliament”;

(b) whether Government propose
to make any change in the panel of
script-writers of their programme;
and
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(c) the steps taken by Govern-
‘ment to improve the quality of the
.programme and to make it more
impartial?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K, K. SHAH): (a) A few comments
thave been received.

(b) Journalists who attend the pro-
ceedings of the two Houses regularly
and who can spare the time for writ-
ing the commentary are invited. There
.i8 no fixed panel of Script Writers of
this programme but journalists are
.taken on as and when necessary.

(¢) The task of preparing the com-
mentary is assigned to a number of
senior Journalists in weekly rotation
and thereby an attempt is made to
ensure that no fixed attitude or slant
is perpetuated, Thig also ends to the
commentary a certain freshness and
a variety of aproach which it would
‘be difficujt to achieve with one Com-
mentator. The duration of the pro-
gramme “To-day in Parliament” has
dbeen doubled from flve to ten minu-
.tes. Besides, the programme is under
.constant review and such stepg as are
considered necessary are taken to im-
prove its quality, In order to make the
commentary freg from bias and as
broad-based as possible it i also pro-
posed to include more journalists in
it.

Rajasthan Squadron for LA.F.

6287. SHRI S. K. TAPURIAH: Will
‘the Minister of DEFENCE be pleased
to state:

(a) whether it is a fact that the
Chief Minister of Rajsthan had pro-
mised the late Prime Minister Lal
Bahadur Shastri and the former De-
fence Minister that people of Rajas-
than will donate a Squadron of Gnats
to the I. A, F;

(b) if so, how much funds|dona-
tions|contributions have so far been
received from Rajsthan in this regard,
and
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(c) whether the amount received
so far had been earmarked for the
purchase of Gnats or whether it has
been used for other purposes?

THE MINISTER OF DEFENCE
(SHR] SWARAN SINGH): (a) to (c).
The following information in this con-
nection has been supplied by the
Office of the Chief Minister, Rajas-
than;—

“The Chief Minister of Rajasthan
had announced in a public meeting at
Jaipur on 28th October, 1965 in the
presence of the late Prime Minister
Lal Bahadur Shastri that sufficient
donations would be raised for Defencc
Fund to finance the purchase ¢f a

squadron of Gnats. Contributions
have been collected from the
people of Rajasthan for Na-

tional Defence Fund and for Chief
Minister's Defence Services Welfare
Fund and the total collections in
these two Funds for the period from
1st September, 1965 to 28th February,
1968 come to about Rs. 96,15,164.
There was no in tention cf starting
a separate fund for procurement of
Gnats. The assurance of the Chict
Minister was symbolic, indicating that
A Gnat squadron could be purchased
from the sum total of amount col-
lected in Rajasthan for Defence Fund.

Popularisation of Improved Varieties
of Seeds, Fertilisers Insectlcides and
Pesticides.

6288. SHRI G. S. MISHRA: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the programmes drawn up by
A, I, R, to popularise the use of im-
proved quality of seeds, fertilizers,
insecticides and pesticides and to po-
pularise the cooperative movement
and its long-term benefits with a view
to keep informeq the rural popula-
tion about the number of welfare
schemeg framed by the State Govern-
ments and the Central Government
from time to time; and

(b) the Yardstick adopted by Gov-
ernment to find out the success of their
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warious publicity schemes in the rural
and urban side?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) 18 intensive Farm
and Home Units have been establish-
€d to popularise the use of improved
quality of seeds, fertilisers, insecti-
cides and pesticides by broadcasting
specially designed programmes for the
agriculturists. Programmes on the
various aspects of the :o-operative
movement are broadcast in the Jlocal
programmes by all stations of AIR
from time to time for popularising
the cooperative movement, Welfare
schemes framed by State and the
Centra] Governments are incorporat-
ed in the Rural programme schedules
for broadcast from all the Stations.

(b) A few studies have been made
for ascertaining the utility of rural-
cum-urban programmes and it has
been found that these have proved
usefu] to the community.

Civillan Subordinate Personnel of
M.E.S.

6289. SHRI RAMACHANDRA VE-
RAPPA: Will the Minister of DE-
FENCE be pleased to state:

(a) whether it is a fact that a policy
decision has been taken by hig Minis-
try that civilian subordinate person-
nel of M. E. S. who have attained the
age of 53 years will not be transfer-
red outside their Headquarters unless
they themselves volunteer;

(b) whether it is also a fact that
movement orders have been served to
certain M. E. S, employees working
in Commander Works Engineer, Palam
who have attaineq the age of even 54
years;

(c) if so, the reasons for such trans-
fer outside Delhi;

(d) whether any appeals in pur-
suance of the above policy decision,
have been made by such employees:
and

(e) if so, the details thereof and
the action taken thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI M.R.
KRISHNA): (a) No such policy da-
cision has been taken by Govern-
ment. However, the Engineer-in-
Chief, Army Headquarters have issu-
ed certain administrative instructions
regarding transfers of civilion subor-
dinate personnel in the M. E S.
which inter alia lay down that indi-
viduals over 53 years of age will not
be transferred from one zone tc ann-
ther zone, unless, they volunteer for
such a transfer. Hence individuals
above 53 years can be transferred
from one Station to another Statlon
located within the same zone.

(b) Yes, Sir,

(¢) Out of the two clerks who were
transferred outside Delhi, one had
volunteered. Another was transferred
outside Delhi in replacement of a
clerk posted to Delhi on compassio-
nate grounds.

(d) Yes Sir.

(e) The volunteer clerk later want-
ed to withdraw his request. This was
not accepted and he was posted out.
The second clerk was posted to a Sta-
tion in Rajasthan which then formed
part of Delhi zone. His posting was
thus within the zone and his appeal
for cancellation of transfer was re-
jected.

Backward Areas

6200. SHRI UMANATH: WIill the
PRIME MINISTER be pleased to refer
to the statement made during the
Half-an-Hour discusslon on the 28th
September, 1964 regarding the deve-
lopment of backward areas and state:

(a) the follow-up action token after
the identification of Backward areas
in each State;
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(b) the follow-up action taken to
implement the assurance to make spe-
clal allocation from the Centre to-
wards the development of identified
backward areas in Madras and other
States, in addition to the normal plan
allocations;

(c) if no, sspecial allocationg are
made so far, the reasons therefor; and

(d) whether Government propose
to stick to the assurance made on the
floor of the House on the 29th Sep-
tember, 1964 in this regard?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) Attention is
invited to reply given to Unstarred
Question No, 3608 on December 11,
1067.

(b) to (d). The provision for the
accelerated development of markedly
backward areas within State bounda-
rieg will form integral part of the
States’ Fourth Five Year Plans. In
this connection attention is also in-
vited to replies tp Unstarred Question
No. 2713 on August 18, 1866 and No.
1401 on February 21, 1968.
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Drama Stageg by Chinese Culfural
Troupe in East Pakistan

6293. SHRI SAMAR GUHA: Wil
the Minister of EXTERNAL AFFAIRS

be pleased to state:

(a) whether it is a fact that a
Chinese cultural troupe staged ‘Lal
Prachya’ dance drama in February
last in different parts of East Pakis-
tan;

(b) whether this dance drama was
directed against Indie.
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(c) whether during the perfor-
mance of this dance dramg Mr, Mi Ki
Su, its Leader in his introductory
speeches propogated calculated hatr-
ed against India; and

(d) if so, whether Government have
sent any protest note to the Govern-
ment of Pakistan against such auti-
Indian activities under the grab of so-
called Chinese cultural performances”

THE PRIME MINISTER, NINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINISTER
OF EXTERNAL AFFAIRS (SHRI-
MATI INDIRA GANDHI): (a) Chi-
nese cultural ensemble, “The East Is
Red”. toured East Pakistan in Feb-
ruary last and gave several perfor-
mances,

(b) The theme of one of the maln
items was Pakistan-China friendship
against the back-drop of the 1965 con-
flict, In this sequence, Chinese and
Pakistani troops were seen marching
against what the commentator des-
cribed as the reactionary forces of
Bharat.

(c) On the opening day, the Leader
of the troupe HSU PING declared
that Pakistan could rely on China in
its fight against what he called India’s
expansionist design, He also =tated
that seven hundred million people of
China support for what he termed
the struggle of Kashmiris for their
right of self-determination.

(d) The Government of India are
fully alive to the collusion between
Pakistan and China which is eviden-
tly aimed against India. The implica-
tions of this policy have been pointed
out to the Government of Pakistan,

Incomplete Projects in the Country

6254, SHRI MURASOLI MARAN:
Will the PRIME MINISTER be pleas-
ed to state:

(a) State-wise list of detafls of wll
Prejects  with a proposed

outlay of more than one crores of
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rupees, which have not been com-
pleted so far ang which should have
been completed during the First,
Second and Third Five Year Plans as
Originally scheduled;

(b) the reasons for the delay; and

(c) the time by which they would
be completed?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EX-
TERNAL  AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) to (¢). The
detailed information required is being
collected and will be placed on the
Table of the House; this will take
some time.

Indian Nationals In US.A.

6295, SHRI MAHANT DIGVIJAI
NATH: Will the Minister of EXTER-
NAL AFFAIRS be pleased to state:

(a) whether it is a fact that the
U. S. Government have reduced their
old quota of granting U. S. citizen=
ship to the Indian Nationals residing
there;

(b) it so, whether Government
have received some representations in
this regard?

(c) whether Government have ap=
proached the U. S. Government to
make some relaxation in the rules
and regulations for granting U.S.
citizenship to the Indian nationals; and

(d) if so, the details thereof?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) No, Sir. The
U. 8. Government have decided to
terminate altogether with effect from
1st July, 1868 the quota system for
immigrants from all countries. In fu-
ture individual cases would be decid-
ed on the basis of giving priority to
the reuniting of famiHes and the ad-
mission of immigrants with professio-
nal skills,

(b) to (d). De not arise.
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Disturbances in Maurltins

6206, SHRI MAHANT DIGVIJAI
NATH: Will the Minister o EXTER-
NAL AFFAIRS be pleased to state:—

(a) whether it is g fact that com-
munal disturbances are taking place
in Port Louis, Mauritius;

(b) if so, the steps taken by Gov-
ernment to safeguard the iives and the
property of the Indian nationals there;
and

(¢) the number of Indian rationals

who have been killed during these
riots?
THE PRIME MINISTER, MINIS-

TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINISTER
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) Yes, Sir;
there were some disturbances recently
but the situation is now reported to
be calm,

(b) Indian Nationals did not get
involved.

(¢) Does not arise,

Anti-Indian Activities of Sir Zafrullah
Khan

6297. SHRI K. P. SINGH DEO:
SHRI S. R. DAMANI:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it is a fact that Pakis-
tan’s Sir Zafrullah Khan, who is one
of the judgeg of the World Court
has been indulging in anti-Indian
political activities for sometime past;

‘(b) if so, whether the gactivities of
Sir Zsfrullah Khan are in violation
of the Court's Statute; and

t¢) if go, the reaction of GD\'erh-
ment in regard thereto? '
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THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MNIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMAT[ INDIRA GANDHI). (a)
Sir Muhammad Zafrullah Khan
was recently reported to have deli-
vered some speeches critical of India.

(b) Under the Statute of the In-
ternational Court of Justice, Judges
are prohibited from engaging in any
political activities.

(c) The Goverment have address-
ed on March 19, 1968 a communca-
tion to the Registrar of the Interna-
tional Court of of Justice in this con-
nection A copy of this communica-
tion is laid on the Table of the House.
[Placed in Library. See No. LT-T737|
68).

Indian High Commission jn Ceylun

6298. SHRI K. P. SINGH DEO: Will
the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether it is a fact that some
Indian Documentaries were found
missing from the Indian High Com-
mission in Ceylon;

(b) whether it is also a fact that
some of the missing documentary
films were found being hawked on
the pavements in Colombo;

(e) if so, the number of documen-
taries found missing from the High
Commission, Ceylon; .and

(d) the steps taken by Government
in the matter?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI): (a)
Yes, Sir. Eight films are reported to
have been stolen. '

(b) Yes, Sir. Two fllms were
found with a hawker and have been
recovered

" (e) Six documentary fllms are still
missing. .
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(d) The™Mafier has been reported
to the local authorities by our High
Commisgion, and efforts are being
made by them to recover the missing
six films.

Exchange of Fire betWeen Israeli and
Egyptian Forces

6299, SHRI J. MOHAMMED IMAM:
SHRI N. K. SOMANI:
SHRI N. SHIVAPPA:
SHRI GADILINGANA
GOWD:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether Israeli anq Egyptian
forces induldged in a serious artiliery
exchange across the Suez Canal on
the 21st March, 1968;

(b) whether the Government of
India have taken a serious view of
these happenings in West Asia; and

(c) whether these developments
were discussed with the heads ofw
diplomsatic missions of the West Aslan
countries in New Delhi?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MI-
NISTER OF EXTERNAL AFFAIRS
(SHRIMAT] INDIRA GANDHI): (a)
Yes, Sir.

(b) Yes, Sir.

(¢) The Heads of Arab Missions
in New Delhi are in contact with
the Ministry of External Affairs re-
garding developments in West Asia,

Soviet Warships visit to Indian Ports

301. SHRI N. SHIVAPPA:
SHR1 N. K. SOMANI:
SHRI S. K. TAPURIAH:
SHRI H. AJMAL KHAN:
SHRI GADILINGANA

GOWD:
SHRI M, L. SONDHI:

" Will the Minister of DEFENCE be
Pleased to state:

. (a) whefher USSR warships
fitted with nuclear devices are likely
to visit Indian ports;

Commigsioner of Jorhat
to Pakistan (C.A.)

. (b) whaether the attention of Gov-
ernment has been invited to a press.
report published in the ‘“Hindustan
Times” on the 22nd March, 1068 in
this regard; and

(¢) if so, the reaction of Govern-
ment thereto?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a) Three-
ghips of the USSR Navy are on a
goodwill visit to India. So far as .
known none of the ships is fitted with
any nuclear device.

(b) and (c). Yes, Sir. It iz cus-
tomary for Naval ships of {friendly
countries to pay goodwill visits and’
there is, therefore, nothing unusual
about this visit,

12.12 hrs.

CALLING ATTENTION TO MATTER:
IOF URGENT PUBLIC IMPOR-
TANCE

EscaPe oF MRr. SHAH SYED HUSSAIN
MunicreaL COMMISSIONER OF
JORHAT TO EAST PAKISTAN

SHR1 R. BARUA (Jorhat): Sir, I
call the attention of the Minister of
Home Affairs to the following matter
of urgent public importance and re-
quest that he may make a statement
thereon:

“The reported escaping of Mr.
Shah Syed Hussain, Municipal
Commissioner of Jorhat (Assam)
who was Involved in the ‘Joint
Conspiracy case’ to East Pakistan.”

THE MINISTER OF HOME AF-.
FAIRS (SHRI Y. B, CHAVAN): Mr.
Speaker, Sir, On 19th March, 1068 I
had made a statement in this House
sbout the recovery of a plastic bomb,
etc., at village Paninora, P. O. Tita-
bar, in District Sibsagar of Assam
and the arrest of geveral persong in
that connection In the course of my
replies to questions 1 had indicated
that some persons wanted by the
police were absconding. One such-
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[Shri ¥. B. Chavan]

person is Shah Syed Hussain, a Com-
missioner of Jorhat Municipality. He
has not so far been arrested. The
Government have seen reports in the
presg alleging that he has escaped to
East Pakistan. The Government have
no reliable information in this re-
gard. The police are making all
efforts to apprehend the persons
wanted in the case,

‘SHRI R. BARUA: This is a very
serious case; they wanted to have an
independent Government in Assam
and it was also said that Shah Syed
Hussain was the brain behind the
whole show. It is also known from
the statement of the hon. Minister
that the underground activities of
these people were there for about a
year. How is it that Shah Syed Hus-
sain, a known person, could go away
from Jorhat and, according to relia-
ble quarters, was seen in Shillong a
few days ago? I want to know what
the Government is going to do; could
they not assist, with an investigating
cell there, with their machinery, s0
that the real thing is found out and
: such persons are caught in due time?

SHRI Y. B. CHAVAN: Ag 1 sald,
1 had myself expressed anxiety about
the seriousness of the problem, of
the case, and the Assam Government
has taken the investigation very ener-
getically and we are kept informed
from time to time about it.

SHRI RANGA: (Srikakulam): A
+ cell of your own.

SHRI Y. B. CHAVAN: I am come
ing to that, As far as investigations
are concerned, the hon. Member may
know because he jg quite an experi=
enced person in thig matter; the ad.
ministration ultimately will have to
be undertaken by one agency; the
other agencies can be of mssistance the
othér persons can be of assistance.
We are always willing to give any
wssistance and we are doing that.

SHR] NATH PAI (Rajapur): Mr.
Speaker, Sir, apart from the disap-
- pearance ang the alleged defection of
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Shah Syed Hussain to Pakistan, we
are also informed—of courge the stock-
in-trade reply of the Government
will be: “these are press reports and
we should not go by them,” but nor-
mally 99 per cent of it prove to be
right, end that ig our only source of
information—that the so-called C-in-
C of the underground forces and also
the 'Foreign Minister’ are in Peking
and this has all led to the disaffection
of the official of the Assam Govern-
ment—the Commissioner of Jorhat
Municipality— (Interruption)—I  am
only quoting his famous term the
local self-government of Assam—that
was the phrase he used.

SHRI Y. B, CHAVAN: You see
the term Municipal Commissioner is
likely to be misunderstood by you
and I possibly. It is the equivalent
of the Municipal Councillor.

SHRI NATH PAI: I meen to say I
stand corrected. Now, he was an
office-bearer of the local self-
government in Assam. Mr. Speaker,

all this shows that those elements
and those forces working for
the separation of Assam from

India, far from being curbed by the
Government, are gaining new stren-
gth every day. All these things need
to be taken together. The only reply
I will get is that energetic investiga-
tions are being carried on. If we see
any energy, it is on the part of those
anti-national, Separatist, fissiparous
tendencies. Ig it not a fact that this
particular individual has been a mem-
ber of a certain political party? Since
you have directéd that we should not
name the parties, I.am following that
injunction es usual, but one need not
name it; it is so clear. Is it not a fact
that it has been associated with the
movement in Assam for the separa-
tion, not for just a few months but
for more than 5 year? What was the
Intelligence Department of the Gov-
ernment of India doing: when all
these elements csn CArry on these
activities, can leave India when they
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like and come back when they like?
All these things have to be taken
together, in their totality. Mr.
Chanan is smiling, and will say,
“What can | do?” we want something
more by way of conviction that Gov-
ernment can prevent them, curb them
and master them; not just say, “we
are watching and observing them.”

SHRI Y. B. CHAVAN: [; it not men-
ly that passive role of watching and
supervising things. This particular case
was not merely investigated. The re-
sults have been achieved on the ini-
tiative of the police authorities them-
selves in Assam. Unfortunateiy, the
hon. Member was not present here
when this question was discussed
here.

SHRI NATH PAI: I have been fol-
lowing that.

SHRI Y. B. CHAVAN: I am very
glad you are doing that. I have said
that it was on the initiati%e of the
police that they unearthed this plot
and arrested those persons. It was not
just an accident that the culprits came
into their hands.

As far as the other aspect is con-
<cerned, I have myself given the infor-

mation that the Naga hostiles are
only in touch with China, but some
©of them are in China and they are

trying to get weapons there. The
Prime Minister has also said yesterday
that it is something which is against,
which is inconsistent with, our agree-
ment with them.

This 15 the basic assessment. The
Government have already taken steps,
and we are taking stepe on this.

SHRI NATH PAI: The specific ques-
tion was whether this man was not
associated with the separatist move-
ment since the beginning of 1067 and
also a member of a particular political
party; whether the Intelligence De-
partment knew it,
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SHRI Y. B. CHAVAN: I mysel!
have said here that they were mem-
bers of the Communist Party (Marxist.
And the Communist Party (Marxist)
have also come out with the statement
that they have expelled them from
theiy party. Naturally we had suspi-
ciong that they were in touch with
these eliments from 1967 onwards.
That is why we were watching them
und as a result, these things could
be unearthed.

SHR] CHENGALRAYA NAIDU
(Chittor): Though the police knows
that he hag got a hand in this plot,
because he is related to a Minister
they are afraid to arrest him and he
was allowed to go to East Pakistan.
Is our Home Minister so helpless that
the State Police so helpless that the
State Police were not able to arrest
him though they know him and they
allowed him to go to Pakistan?

SHRI Y. B. CHAVAN: I think the
hon. Member is making very sensa-
tional statements. I do not think he
is related to any Minister. T do not
think the hon. Member is right in that
statement.

. oft o sAAe (aFnfafio) -

Saa & waardi ¥ a7 gaT v ¢ fe
wg daz gda oifpety a7 &, war
TEIT ¥ a¥ § fyens goec ¥
ag ArAFTE Ay § fp wat ag agi o
9% & 7 wigtw ¥ Arvrey ar faan
AT RY FTa % T ¥ Fag qaf arfise 17
@ ot wez g o Y}, W W
FFTC T6 F Afarri s ¥ fag g
qifeeata ¥ agi £t a0AT & fawis
FATHRY FTT AT AT BT T FA &
faq wr§ wew Fzradr ?

SHRI Y. B. CHAVAN: The hon.
member wants to know whether we
had asked the Pakistan Government
about these people who have cros-
sed across the border. My informa-

tion 1s, we have no confirmation whe-
ther he hag crossed across the border.
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ot W Y ;T wward
fag ®aT wd F az g 3
T FTR R g A A qur & 7
SHRI Y. B, CHAVAN: In this mat-
ter, you do not make enquiries of the
Pakistan Government like this. Are

we expecting them to say yes or no to
this matter?

@t w19 A
SHRI M. L. SONDHI (New Delhi):
According to the Tashkent spirit.

SHRI Y. B, CHAVAN: So far as this
particular matter is concerned, there
is na occasion to think about it, be-
cause we have yet no confirmation
whether he has crossed across the bor-
der.

off oot sl F oo o
& g 9 ¥ ug A 9o ¥ fr oww
qTfeat ¥ WIT g gL AW F TMTA
FW A W 1 92z A J0ET 2, Al
w1 g1 G&F atfezarta # agr 3 g7-
" & faaT® awraw e =TT nfEar
N e w0

SHRI Y. B. CHAVAN: It is a sug-
gestion for action,

12.22 hrs. v

QUESTION OF  PRIVILEGE
AGAINST CHAIRMAN OF
THE S.T.C.

oft wwe e e @ (feest wEw)
weaty T, & w19 #7 wtar ¥ frgw
222 & gwrty faRqifaste o7 gy
KT W & St A wigr § o A
yamy @z Jfen seRww & weaw,
st e dre w2w, ¥ fuwz & ) v
fie wty ) 719w 3, ©w @ & At
wo, S A w2w, ¥ e few
e & AR # wf ok gF e
g wiE AT, ¢F e § e antge ot

€. wi watar & e 15 wOy R
ot wewx Wy &Y gut, fow woe &
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9 1 T9q BT FIATETS ATEL AT &
feg < figat mat, fewag ¥ 30,000
wWa & qeaty s fear ar
w1 feat mat ok few g & @2z 3
T & weaw, ofr 2w, §@ AT
Foq fag g Mg s @ &
qAA weEm, S WO 92N, qd@o
o HYo & wravg ¥ &§ STy 7 97
R agaaa G )

Wq UHo Zro HYe ¥ wemw, sfy
W, T AW gt fif ag dug wwEr
THo Zlo #lo & HRIHT T qef-wror
FW &, a1 IR g7 waT geer w
T 4T, T wY e Sy ifw sy
AT AREr nE ATy wEweTats an
§T 9 1 78 727 9 fom grew A 332 qu
%, A 92T 7 fooelt ¥ 3G A H A
Tt & Zerem gt o w2 fw we
Tdo Ele Hro & TR & I & oY
ITo 72T ¥ Fgy @Y &, TN FT X
ag A Ffgls & wte & faemt qrgat §
AT weeg ¥ sl fn qw & faaw
T IEW AR | IWF A1G A g2 A
WA qEey, Ay 719717 o2+, § faeht
MT Tt § fa=a a7 &€ arT wfw
Y

29 FAAL, 1968 FT UF A7
A 71 AT o g€ | 7o o &Ho
¥ wead, oY @, § At gew w
sz fr fom 1T wio g AR
T ¥ T 7 7% Nfqw) § wwwar g
f or wfas1q %) fodfl TA & AT &
aETr T ¥ 7w & Wit e
v uwawgdt §, ot et Tt s
¥ TR TR 5T oY gw § 1 & oy iy wemy
g fe o ag Tt s W AT @ R,
&mm:wmm
mal&&qu‘lﬁiﬂ’lﬁ sy
¥ v anelie sog @ ol ¢
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fr ag 9@ SrdaT w1 AT An AT AR
Iq A% I AIAA Y qREw 9 Hrk qaly
AgY ¥TNT AT §, AW aw, A WA w,
= fafador 57 fiw W gt 8

afpr g7 atad A fadl gt @
aft fwar mr, s whT wReR, A
2w, & ag eT= 5T faat fegwe Ao
H#ro aT I7 & IohHT F AY TRy gy
&, S 70T W &7 Gur S T
FYg qgTaT ¢, 7 AW & fga ¥ 9 Anai
® T T ATRA I€T @A, AT UHe
Fro HWro F ITTHT, WY w27, & Toraran
fafaar & oot fen__gar fy ara
wt qaw 3, A1 Aqad aFw IA A
AR A ITAAA AT 77 F -l 37
gadatar s ...

it farroiraT sy Fanpw (T20T)
wag & AT #am # 7

W WA A AT & AR
zT ?

I AIWAT ¥ 48 F4AT Y fw
At qI{ 07 92 F 39§ T aga
TANE TR, T FT FT K.,

W oW oAagE (IR -
AT ST A T 8 7

st wacwT o A agor
@R qT AT T fF 1y A wmw §
TaTe faars w3 A § wawg

I AT TR X wTeE
WTE W1 TvaT A s R oA qew
I 9T W ¥ 9T IR T A el
4Y ) 3% q7 AT AT A IR
Tdw X 21 BTN, 1968 ¥ UH
daed Ve o 2w w1 dar Foad
¥8 W ¥ qyT oT.9gAT AT § |
wr & TR wres foar 2 fie Pew g &
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qg e g€ | IFA ag Wi ¥ R
i faey & Wi oo dY & Afe ot
9EF I 97 FT GATT THAAT A2 £

wIATE |

I A wE TR

“On 10th February, 1968 Her
Highness Rajmata Vijaya Raje of
Gwalior phoned me up, inviting
me for tea to her palace in Bem-
bay. You know that I am the
representative of the Rajmata in
Parliament, _r

Till the point that you called
op me, I cannot take much objee-
tlon to your visit because being a
Member of Parliament, I have to
receive people to know the other
side of any vexed problem. I,
therefore, do not blame you for
that, But when you called on Her
Highness the Rajmata of Gwalior
knowing that I was her represen- -
tative in Parliament and asking
her to influence me because of her
hold on me, I think you did &
wrong thing”

SHRI AMRIT NAHATA: On a point
of order, Sir,

Mr. SPEAKER: 1 know what point
of order you are raising. Your objec-
tion is that he is the representative of
the people and not of the Rajmata,

off ware wrer oW : wEgw AEET,
W 9@ ¥ gmdm e off I
w7 ag fremm €1 ¢ f5 oo Ho
#ro & JyTHT A T 3T 97 wPTOA
mrferas & afd ot awma yvEr
Fmrmaraa I IEA A AT EATR
f& ot qza 3§ o o godt o
i wwd I wrf e g &

oy firfrder st aww S e § 7
wherizh A § A 8 nvEwr
o § 7 oF AT W ofew mw
wrwedwr w1 wfgere genm wfyy



Question of
[ vz 7]
(sarnw) s =g oot @ 3=
0T F 7 F AT @A |

LEERUERILCE Ul L EE i 1 T
109 & 9347 FTEAT § ¢

1953

“....any act or omission which
obstructs or impedes either House
of Parliament in the performance
of jts functions, or which obstruets
or impedes any member or officer
of such House in the discharge of
his duty, or which has a tendency,
directly or indirectly, to produce
such results may be treated as
contempt....”

T RTG, AL AT FAX F
AT 77 A1y wer § fF were g
A FAFT Fw AT wE § 1 a7
foeft oF ot &1 waw wf 2, oF
=fer w1 A A &, feelt o
Aifas = &1 qarm W A R, 7A@
it S fag R AR A & & o8
| 727 F AAAG AZFT T FATT & |
¥ gl # greATRAT 9 OF ¥ 2
faad g9 a7 & mzed F1 Ay fagar-
fomrr sra & sAwr SEEEgET R
& foaa a0 wrgar & fF T faarar-
fa wre sfafs ¥ e 717
MR. SPEAKER: What has the Mini-
ster to say?

oft wy fomdy (W7T) : eqe wAET
W fagr o wrf faae 7 g afx
Y oF oz g 2 &

MR. SPEAKER: Not at this stage. I
am asking the Minister to give his
comments.

oft oy fererly ©  EET AT g ¥
oz s

MR. SPEAKER: Not now.

THE MINISTER OF COMMERCE
(SHRI DINESH SHINGH): Mr,
m Sir, the hon, Member, Shri
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Kanwar Lal Gupta has made a general
case....

AN HON. MEMBER: specific,

SHRI DINESH SINGH: ....against
STC and its Chairman. The House is
fully aware of the facts. The STC has
entered into a contract with Mesars.
Oval Industries Ltd., New York, for
the supply of sulphur and this question
has been raised in this House several
times. Sir, you may recollect that
when this question had been raised
here, I had stated that I have no ob-
jection to anybody whom you may de-
cide looking into this matter. There-
after, Sir, you decided that the Com-
mittee on Public Undertakings should
go into this and, on the 25th of July,
you referred this matter to the Com=-
mittee on Public Undertakings. Now
the Committee on Public Undertakings
has gone into thig contract in all its
details.

MR. SPEAKER: But that is not be-
ing questioned,

SHRI DINESH SINGH: 1 referred
to it because he has raised the entire
question. . .. (Interruptions)

MR. SPEAKER: All that is not be-
ing questioned. The only question is
whether any official can go and contact
a Member and try to influence him.

SHRI DINESH SINGH: I am saying
this only in relation to this.... (inter-
ruptions)

o vy forady : TAY for &% e
qr 5 &F 77 77 A7 | ¥ FHG
RIEFTET T FEE fF. .

MR. SPEAKER: 1 am looking into
all that. Why should he worry?

The question is very simple. The
point ig whether an official can contact
any Member of the House and say
“don't do this".

SHRI DINESH SINGH: My point is
this, I was mentioning these facts
only to submit that there could be no
intention on the part of the official
to go and try to influence any Mamber
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of this House, because the matter was
already* before the House in all its
detail end, therefore, there was no
point in his going to an individual
Member and trying to influence him,
The matter now is between the Gov-
ernment and the Committee. So far
as the hon. Member himsely is con-
cerned, he has not claimed that the
official tried to influence him in any
manner. The guestion is not whether
the Chairman went to him or not—
whether it is right or wrong is a diffe-
rent question—but whether it consti-
tutes a privilege of the House, He
went to the Member. But he did not
threaten him in any manner; he did
not use any means which may restrict
the freedom of the Member to work in
this House. All that he did was to
tell him that there were certain in-
accuracies in his statement.....

CHAITRA 14,

it szt fagrdt arrqft (FrTEIR)
AT WL WO 97 TAZI G 7

MR. SPEAKER: Shri Gupta had
raised so many points. Why dont you
hear the other side also.

sitore fagrd awadr: T2 97
7z ¥z F1 fF F4T qF AEAA I
we?

MR. SPEAKER: He is clarifying the
position.

SHRI DINESH SINGH: The Chair-
man went into the details of this arti-
cle and explained to the hon. Member
the inaccuracies that there were in this
article. Thereafter, he had an oppor-
tunity of meeting the Rajamata, which
has been referred to in this House, and
he had an opportunity of talking to
her and explaining to her the same
position which he had explained to the
Member. Now, the Member In his let-
ter has quoted.... (interruptions)

SHRI SURENDRANATH DWIVEDY
(Kendrapara): She is not a member
of this House.

SHRI DINESH SINGH: What the
Member says sbout this, it is very

1890 (SAKA) Priviiege 1956
relevant. He quoted the letter yester-
day (interruptions) He has not
claimed any privilege, He hag not
said.... (interruptions). He has not
said that any undue influence has been
brought on him. Al] that he said was:

“You have created an embar-
Tassing situation between the Raj-
mata and myself. She did not
know what to say and she was
very apologetic to me for having
spoken on your behalf before me,
I do not know what made you do
such a thing when I had given you
the assurance that I would 'ook at
all STC problems with more care
in the future, These are impor-
tant points I am placing .before
you..  Anway, I am placing this
incident on record so that you do
not again repeat the performance
of rushing to Her Highness the
Rajmata and creating further em-
barrassment between me and her”

There is no gquestion of any undue
pressure being brought on anybody ..
....(interruptions), All that he did
was, during hig conversation wich the
Rajamata he mentioned it. She show-
ed interest. So, he had given her the
same facts which he had given to the
Member and she had spoken to him.
There is no question of any undue
interference or pressure being brought
on any member.... (Interruptions).

MR. SPEAKER: Now, will you all
kindly sit down. The question of fur-
ther discussion of this- matter will
arise only if leave is granted. For
granting leave it should have the sup-
port of 25 Members. So, I would now
request those hon. Members who are
in favour of the motion being referred
to the Privileges Committee to stand
on their seats....I find that more than
25 hon, Members are in favour of it.
So, leave iz granted.

oft nferqew awedt (W), ¢
v T, WO AT W ST
t ) TomTET ST AR AT o
g
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ot wy feaw : fasra 7 Fafear |

MR. SPEAKER: I would requcst all
of them to sit down. Let us calmly
discuss the issue. Now that leave is
granted, the motion may be moved.

it wee fagrdr wwadt @ wea
wgza, & fagw "@8a1 226 ¥ i
werra w7 ¢ fr ag wx frvam s
& P o) a7 AW T 7 qe o Yo
¥ Sgvita ¥ fanz faqydawr gesaq
T SY FrAAT IFAT § 2F AT & fAy
raagfasrs afafy §1 Gar sg ‘6
afafa €1 a7z fadmw fear w7 5 a3z
wqar Sfadar ot 77 F qqw foq
AF T F7 |

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND COMMUNICA-
TIONS (DR. RAM SUBHAG SINGH);
We are not opposing it.

MR. SPEAKER: Since the Govern-
ment have accepted it, there i3 no
necessity for any debate at this stage.
Whatever discussion is necessary can
take place in the Privileges Committee.
We will now refer it to the Privileges
Committee. [ will now put to the
motion of Shri Vajpayee to the vote of
the House. The question is:

“This House resolves that the
question of breach of privilege
raised by Shri Kanwar Lal Gupta
against the Chairman, State Trad-
ing Corporation, be referred to
the Committee of Privileges for
investigation with instructiong to
report by the first day of the next
seasion to the House.”

The motion was adopted.

12.38 hrs.
PAPERS LAID ON THE TABLE

EXPORT OF COIR YARN (INSPEC-
TION) AMENDMENT RULES

THE MINISTER OF COMMERCE
(SHRI DINESH SINGH): I beg to lay
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(Amendment) Bill

on the Table a copy of the Export of
Coir Yarn (Inspection) Amendment
Rules, 1968, published in Notification
No. 5.0, 1003 in Gazette of India dated
the 18th March, 1868 under sub-section
(3) of section 17 of the Export (Qua-
lity Control and Inspection) Act, 1963,
[Placed in Library. See No. LT-726/
68]

AUDIT REPORT AND APPROPRIA-
TION ACCOUNTS

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRIK. C.
PANT): I beg to lay on the Table:—

(1) A copy of the Audit Report
(Civil), 1968, under article
151(1) of the Constitution.
(2) A copy of the Appropriation
Accounts  (Civil), 1866-67.
[Placed in Librarv. See No. LT-
727 /68]

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

TWENTY-SIXTH RrEPORT

SHRI KHADJLKAR (Khed): Sor, I
beg to present the Twenty-sixth Re-
port of the Committee on Private
Members' Bills and Resolutions.

ESTIMATES COMMITTEE
ForTY-FIRST REPORT

SHR] S. KANDAPPAN (Mettur):
Sir, I beg to present the Forty-first
Report of the Estimates Committee on
the Ministry of Food, Agriculture,
Community Development and Coope-
ration (Department of Agriculture)—
Centra] Institute of Fisheries Opera-
tives, Ernakulam.

CONSTITUTION (AMENDMENT)
BILL
SHRI KHADILKAR (Khed): I beg
to move the following:
“That this House recommends to
Rajya Sabha that Rajya Sabha do
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appoint three members of Rajya
Sabha to the Joint Committee on
the QConstitution - ‘(Amendment)
Bill, 1987 by Shri Nath Pai, In
the vacancies caused by the retire-
ment of Sarvashri Ram -Niwas
. Mirdha, J. Siveashanmpgam Pillai
and Triloki Singh from Rajya
Sabha and communicate to this
House the names of the members
so appointed by Rajya Sabha to
‘the Joint Committee®

MR. SPEAKER: The gquestion is:

“That this House recommends to
Rajya Sabha that Rajya Sabha do
appoint three members of Rajya
Sabha to the Joint Committee on
the Constitution (Amendment)
Bill, 1967 by Shri Nath Pai, in the
vacancies caused by the retirement
of Sarvashri Ram Niwas Mirdha,
J. Sivashanmugam Pillai and
“Triloki Singh from Rajya Sabha
and communicate to this House
the names of the members so
appuinted by Rajya Sabha to the
Joint Committee.”

The motion was adopted,

12.40 hrs.

DEMANDS FOR GRANTS, 1968-89
—contd.

MiINISTRY OF EbnucaTioN—contd,

MR. SPEAKER; We have got still
about four hours. I would suggest
that the Minister may reply at 5 p.m.
Now Smi. Tara Sapre may continue
her speech. Will the hon. Member
kindly finish as quickly as possible as
she has already taken B minutes?

SHRIMATI TARA SAPRE (Bom-
bay-North-East): Mr, Speaker, Sir...

SHRI S. M. BANERJEE -ose.

SHR] NATH PAI (Rajapur); Hers
is a maiden speech, let it not be inter-
rupted

SHRI S. M. BANERJEE (Kanpur):
‘Mr. Spesker, Sir, I have.a cut Motion
cut motion No, 180. Yesterday I was
not present here and so I could not
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move it. Therefore, | should be allow-
ed to move my cut motion 188.

MR. SPEAKER: Yes.

SHRI S. M. BANERJEE: I beg to
move: —

“That the demand under the
head Education be reduced by Rs.
100."

|Failure to improve the lot of the
teachers in the country. (189)]

MR. SPEAKER: Now his cut motion
is alsu before the House,

SHRIMATI TARA SAPRE: Now,
coming to the question of text-books
I would like to point out the state of
affairs in my State which is not quite
satisfactory. Many of the text books
are hardly ready in time, at the time
of the opening of the schools, The
quality of paper and printing is poor.
Sir, if we want to build up reading
habits in children, we must see that the
text-books are gracefully sized, boldly
and clearly and neatly printed and
elegant and attractive jackets are pro-
vided. Teo achieve our objectives in
this regard, we should have an autono-
mous body in each State which worka
in collaboration with NCERT.,

At the university stage gigantic
efforts must be made to develop text
books in all the modern Indian langu-
ages. Substantial help from the
Centre should be given for good trans.’
lations of technical books in the
modern Indian languages. Let there
not be any discrimination in the pro-
tection given to modern Indian langu-
ages. All efforts should be made to
build up text book libraries in all
educational institutions so that every
student has reasonable access to books.

I would like to mention about the
budget inadequacies. We are creating
small States in the Ministries. The
same can be said of the CSIR for
which we have allotted Rs. 48 crores.
The recruitment of gesearch scholars
has been criticised vehemently in this
House. The rea] research scholar is
always starved of funds bectuse he is
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never able to reach the seat of king-
dom.

I now come to the examination re-

form, This is the root cause of the
present gtudent disturbances and
strikes.  Entire emphasis is laid on
memorizing the subject ari reproduc-
ing it once in a year. This is abso-
lutely a wrong method to judge the
calibre of the pupil. Some evaluation
of pilot studies are necessary both re-
garding, the structure of reforms and
their practicability and acceptability.
The present system must be remodcll-
ed, It should reveal the likely desir-
able directions of change in which
educational effort should be channelis-
ed.

_Lnst]y, Sir, I will be failing in ry
duty if I do not mention the difficulty
of our district schools. From the 1e-
port we learn that a substantial wid
for the progress of education .s cffercd
every year by UNESCO, but the
National Commissions at State level
are not reaching the district schovls,
UNESCO International Coupons
Scheme or Gift Coupons were never
heard in the districts. May I request
the hon, Minister that all the UNESCO
aid and their pre-requisites should be
made available to the district schools
through the Zilla Parishads. Only big
towns and the metropolitan cities
are getting all the advantages of
these schemes. The State agency
must be directed to go to the District
level.

Before I conclude, Sir, I would like
to say a word about the National Ser-
vice Scheme. The idea of National
Service Scheme must be properly put
into effect. Before starting we must
have the work-programme for the
coming 2-3 years. In this context I
am proud to mention the work taken
up in my State for rebuilding of pri-
mary schools with the help of college
students in the Koyna affected area.
Sir, there is great enthusiasm among
the studemts and the teachers also,

SHRI BAL RAJ MADHOK (South
Delhi): Mr. Speaker, Sir, the human
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factor is said to be the ultimate factor
in all human affairs and education is
the medium to mould and train that
human factor. It has its greatest sig-
nificance and importance particularly,
in a democratic get-up,

12,45 hrs.
[Mr. DepUTY-SPEAKER in the Chair]

Sir, now the system of education
that we inherited from the British was
not meant to build this country, train
the people of this country or to edu-
cate them. It was meant to create
some clerks for the administration.
Therefore, it was expected that after
the British had withdrawn, the system
will undergo a radical change. But
unfortunately even twenty years after
freedom, our educational system con-
tinues to be as it was. If anything, it
has further deteriorated. For the first
19 years of freedom our educational
system was presided over by people
who had nothing to do with Educa-
tion at all. Therefore, I need not
complain against them. But when Dr.
Triguna Sen took over this Ministry
last year, a hope was created that he
is a man who knows somecthing about
Education and something will be done.
But, Sir, the experience of the last ane
year has shown that Dr. Triguna Sen
also has become a prisoner of the sys-
tem which he has inherited. Either
he must change it or he will get lost
in it, and it is the couptr_v that will
suffer by that.

Therefore, my suggestion ig that we
have to look at the problems of educa-
tion and the budget of the Education
Ministry not through the grooves in
which they have been moving so far,
but we must do some fresh thinking.
1 have carefully gone through the re-
port of the Ministry. It makes a-
sickening reading. It deals with
everything except Education. There
are s0 many institutions. There are
so many subordinate depariments
which consume most of the budget:
and the real scope and work of the-
Ministry is not anywhere to be seen.—
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We have no money for real education.
If a new look is given in respect of
the expenditure incurred by the differ-
ent departments I think thai there is
lot of scope for simplification, for
rationalisation, and for economy.

Some time back there was a strike
of the teachers of Delhi. They wanted
someé more pay and other amenities.
But they were told that the Govern-
ment have no money for them. But
when I look at the report I find how
money is being wasted. There is an
Institute of Advanced Studies at
Simla. It has been given the Presi-
dential palace there. More than Rs.
11 lakhs have been earmarked for it.
What was the real work which it did
last year? There were three seminars
held, vne on Language and Society in
which it tried to criticise and condemn
the Government for its language
policy. Another was on the influence
of Islam in Contemporary India.
There were the seminars held; and
this is all that was done; and jt has
consumed more than a million rupees
of this Education Ministry’s budget.
Then, Sir, we have here in Delhj a
Nehru Museum in which some relics
of late Pandit Nehru are kept. The
palatial building of Teen murti Housc
is being occupied by it and a budget
of Rs. 11 lakhs has been earmarked
for that also. Why cannot the relics
of Pandit Nehru be kept in a room of
the National Museum? Why should
so much money be wasted there? We
have a Jamia-Milia in Delhi. A grant
of Rs. 18 lakhg has been earmarked for
it. There are hardly a thousand stu-
dents studying there, The college
from which I come, has more thsn
thousand students. But they get Rs.
5 lakhs only from the Government of
India as grant. But here is an Insti-
tute for which you spend so much
money. You have given it Rs. 4
crores during the last 19 years and
you are giving Rs, 18 lakhs more this
year. Then, there s the Delhi School
of internationa] Studies. It was part
of the Delhi University, Now it has

been made a separate University and a.

top-heavy siministration is given to.
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it and lot of money iz being spent.
There are Rs. 75 lakhs earmarked for
regional training teachers for poly-
technics. The institutions we have
already started out have produced a
glut of engineers who cannot get em-
ployment, but still here we find that
a sum of Rs. 75 lakhs has been ear-
marked for training teachers poly-
technics. We have Rs, 20 lakhg for a
Forge Foundry School in Ranchi. We
have already the Heavy Electricals
there on which we have spent Rs. 150
crores. Why cannot the Forge
Foundry School be a part of Heavy
Electricals?

Then, we have the NCERT for which
about Rs. 2 crores have been earmark-
ed. I have been trying to look into
the report as to what work it has been
doing. No real, worthwhile work is
being done by it even though Rs. 2
crores are being spent on this spraw-
ling organisation.

So, a lot of economy can be made if
this proliferation of the Education
Ministry can be stopped. I know, last
year the Education Minister was able
to effect an economy of about a crore
of rupees by ordering that in future
the conferences of the Ministry would
not be held outside Delhi. I think, he
is capable of making more economy
also, but then he must get out of this
system. The Education Ministry must
concentrate only on the work which
is meant for it and that is mainly edu-
cation.

When we come to education, there
are two main aspects—one is the
structure of education and the other
is the content of education. When
you come to the structure of educa-
tion, it is primary education which is
the base. It is on that bage that the
entire educational edifice of the coun-
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a jungle. There is mo co-ordination
and the. primary teacher is the most
neglected man in this country. The
courses of study also are quite diffe-
rent.

My first submission is that this
Ministry must concentrate on improve-
ing primary education in this country.
For that purpose I have to make
some specific suggestions. One |is
that you must appoint a primary edu-
cation commission which should cor-
sist of not only some top vice-chen-
cellors and others but ypme = prumary
teachers, some public men and some
.people who come from the rural
areas so that it may go into the ques-
tion of primary education in all its
aspects and suggest how we cun have
a correlated and co-ordinated system
-of primary education all eve the
- country.

Secondly, we should try to evolve
uniform pattern of recruitment of pri-
mary teachers. We must provide
them uniform amenities. So far in
some States the primary teacher is
being paid Rs. 100 or Rs. 150 but in
other States only Rs. 70 or Rs. 80.
Most of the funds of the Government
must go to improve the lot of the pri-
mary teacher. It is the primary tea”
cher who really prepares the basis,
the foundation, of the student and if
primary education is not good wothing
is going to come out of it.

We hear the talk of falling stand-
‘ards. To improve standards we give
grants to unmiversities nnd put up
buildings and laboratories. They we
not going to raise the standurd. Un-
til and unless we raise the standard
of primary education, we are build-
ing the educational edifice of the
country on foundations of sand and
any building built on foundations of
sand cannot stand for long. - There-
fore, the first thing is that this Minls-
try must concentrate on bullding up
and improving the aystem of primary
“education In the ceuntry.
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For that purpose I would suggest
that primary education yt least must
become a concurrent gubject, The
States cannot do it. They do not have
the resources. And, may be, the
State ministries and the politicians
there think that if the electorale gets
educated they might nol get thsir
votes. Therefore, sometimes I really
wonder whether the people who rule
this country are really interested in
educating the people of this country.
The time hag come when we see that
if we do not educate the voters, our
masters, democracy is going to go to
dogs. Therefore it is very important
that primary education should become
a concurrent subject and sonething
should be done to improve it.

Then comes the secondary educa-
tion. Al the secondary stage some-
thing has been done but even now
much needs to be done. We nced a
committee like the UGC which should
distribute funds for secondory educa-
tion al] over the couniry. There
should not be haphazard growth.
Secondly, we must make the higher
secondary examination the entrance
examination for all professional col-
leges and all public services. This is
the only way in which we¢ can make
higher secondary education worth-
whie and remove the craze for de-
grees which is commereialising our
higher education.

So far as higher education is con-
cerned, when we talk of higher edu-
cltion we talk only of universities—
open more universities, nrovide more
vice-chancellors and more professors.
I entirely agree with what Professor
Amin said about the way they are ap-
pointed and what they do there. I do
not want to repeat what he said, but
this is not the way of improving higher
education. If you really want to Im-
prove standards of higher educaticn,
you must have good teachers. The
standard of education is determined
not by buildings or by the pay you
give but by the quality of {eachers
and here the quality is not being
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cared for at all. We are a poor coun-
iry. We can do without big build-
ings. We can have austerity in our
.education. But what is happening
itoday? The educationa] wmstitutions,
‘the Universities, are trying to pot
grants from foreign Foundations, this
and that, to have big buildings, ap-
‘pcint staff, pay higher wages and later
on they have no work to do. To in-
.crease the expenditure, certain use-
less things are being iniroduced. Fer
example, we have  the preceptorial
system. It has been iniroduced in
some of the Universities as a result
«of which staff has been incraesed by
fifty per cent. What is th2 result?
Actually, it has led to the falling of
standards. Hardly do the boys come
1o the preceptorial class. What is the
need of it? I would urge you to scrap
‘thig preceptorial system and with the
money you save you Open morc col-
leges and more educational institu-
"iions. s 2}

Then, we should have more of
evening colleges, more ol morning
.colleges and more of correspondence
courseg go that those peopie who are
working in offices, who are working
in trade and industry, can also im-
prove their education. In Punjab,
for example, there are so many peo-
ple who are first-clags technicians and
if they get some academic training in
engineering, they might prcve to be
the best engineers. But they have no
scope. Therefore, they must remain
as artisang and all that. A man who
knows really nothing about the in-
dustry gets a degree and bosses over
those who are actually in the trade,
the artisans, etc. We must pravide
more facilities for them to improve
their educational qualifications while
they are earning also.

Even more important than this
structure, is the content, What i=
the content of our education? When
the British were riling they wanted
only clerks. So, the education had
neither any moral oontent nor
national eontent. 'We arve a free
scountry mow. But even today it
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laclks both in national content and in
moral content. The result is this.
Education which should have become
the most important factor for integ-
rating the society, which should have
become the more important factor in
creating a patriotic and national spirit
among our yeung people is having the
opposite effect. Today, we talk of
gtudents’ indiscipline. I know the
students; they are good; our youth
are not bad. But what is the educa-
tion that we are giving them? Apart
from the economic factors, the con-
tent of the education itself is a very
big factor. There is no moral con-
tent in it; there is no national con-
tent in it. The result is that as a
result of the education, not only divi-
sion is being created between educat-
ed and uneducated but instead of
uniting the society, it is dividing the
society and it is also crealing new
problems.

Education)

Some of the Universities are play-
ing a very very dangerous role. I,
particularly refer here to the Aligarh
University. The Aligarh University,
as is well-known, was created by the
British with a set purpose to create
a separatist feeling and they did suc-
ceed in that. I think, if the Pakistan
ideology was reared anywhere it was
in Aligarh. After Pakistan was
created, most of the staff and the
students of the Aligarh University
migrated to Pakistan. Then, it was
suggested that the campus of the
D.A.V. College, Lahore be exchanged
with the campus of the Aligarh Uni-
versity. That was not done, Instead,
we began to feed the snake once
again and we have spent Rs. 15 crores
feeding this snake during the last
15 years. What is the result? This
University today has again become
the biggest centre of anti-national
activities in the country. I have with
me & number of reports from ‘that
University,

When Shri Lal Bahadur Shastri, our
late Prime Minister, went to Aligerh,
a street in the University campus was
named sfter him and a stone was put
up. Some days Ister, the stone was
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destroyed. Later on, the Municipality
put up a stronger name plate with
the help of iron pillers. That was
also destroyed, There is a Nehru
Park in the University in which stood
a statue of Mahatma Gandhi. That
statue wag broken to pieces. They
cannot tolerate the name of Mahatma
Gamdhi; they cannot tolerate the name
of Lal Bahadur Shastri; they cannot
tolerate the name of even Pandit
Jawaharlal Nehru. This is the Uni-
versity. What they are teaching there
is pure communalism. TIn fact, Pak-
istan could not have a bpigger centre
of education where Pakistani ideo-
logy could be developed and reared.
What is the position? We are giving
more than a crore of rupees annually
as grant to that institution. But in
that city itself, there are four other
degree colleges with the strength of
more than five thousand students and
those colleges cannot take any benefit
of the grant that we make to the
University because they are not affi-
liated to the Aligarh University. I
wonder why cannot these colleges
which are in Aligarh city itself be
affiliated to the University?

Sometime back, g move was made
1o change the character of this Uni-
versity, It was then demanded that
we must change the character of the
Banaras Hindu Universitv also and
to remove the word ‘Hindu' from its
name. Any student of history knows
that anyone who is an Indian is a
Hindu. ‘Hindu' is not a religious
term. The word ‘Indian’ is a Greek
synonym for the word ‘Hindu'. Even
then, if Aligarh people want a pound
of flesh, I do not mind, Even if you
have to remove the word ‘Hindu'
from the Banaras Hindu University,
for God sake, you change the charac-
ter of the Aligarh University if you
want to really develop a national
outlook and national unity in this
country. Either the Aligarh Univer-
sity should be wiped out or its charac-
ter must be completely changed. This
is my demand and this is the demand
of the whole country,
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We had only one Aligarh. But now
in Delhi itself, in the Capital city
also, we have a branch of Aligarh; I
mean, the Jamia Millia, I congratu-
late the Education Minister and also
the Home Minister that they asserted
themselves some months back and for
the first time after 20 years of free-
dom this institution which is entire-
ly run by the funds of the Govern-
ment of India, in which more than
85 per cent of the students are
Hindus, the weekly holiday has be-
come Sunday instead of Friday, after
long protestations by the boys. This
institution falls in my constituency
and so, some of the boys approached
me. That boy who approached me
with this genuine complaint was ex-
pelled from the college, he was a
M.A. student, by name Kapila, his
whole career has been spoiled be-
cause he had the courage and the
patriotism to come to me and say,
‘Here is an institution which should
be closed on Sunday and nul on
Friday’. This is a scandalous insti-
tution. If you go into the whole
thing, you will find this, I have tried
to study, I have been there; I do not
say anything without verifying the
facts. Here is an institution in which
most of the boys belong to one com-
munity, but the staff belong to an-
other community. Recently, Dr.
Prasad of the Delhi University was
appointed to go into Lhe working of
this college and he said that 90 per
cent of the staff of this college came
only from Aligarh Universily, and it
is being developed as a branch of the
Aligarh University. 1 would suggest
that a Parliamentary Committee
should be set up to inquire into the
working of Jamia Millia, You have
given Rs. 4 crores to this one college
during the last 20 years and you are
going to give it now Rs. 18 lakhs
more. It has a Vice-Chancellor who
has been there since 1948; he Is not
called ‘Vice-Chancellor’ or ‘Kulapati’,
he is calleq ‘Sheikh-ul-Jamia' Heis

the Sheikh of Jamia, Just as we have
the Sheikh of Bahrein, we have a
Shelkh in Delhi also! This kind of
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thing cannot be tolerated. 1 would
like to appeal to the Education Min-
ister, and also warn the country that,
if they allow this kind of thimg to
continue in Delhi, they will be spoil-
ing the peace of Delhi, they will be
spoiling the educational atmosphere
of Delhi, and, therefore, it is very
urgent that Jamia Millia must be
either cleaned or wiped out. The
best thing would be that it should be
affiliated to the Nehru University
which is going to be opened . .. (In-
terruptions). I am not yielding.
Nehru University is going to be
opened, and Jamia Millia, the Indian
‘School of International Studies and
ithe Institute of Advanced Studies
could be affiliated to the Nehru Uni-
versity; this will save money and
will improve their efficiency also.

13 hrs.

I would appeal that the education
of this country should aim at build-
ing up the character of this country.
It must create a right sense of values
in this country; it should create a
feeling of patriotism in this country.
For that purpose, it is very essential
that the teaching of History must be
improved. Itissaidthatif you distort
the history of the country, you destroy
the nation, In this country what are
we teaching? If somebody says that
he 15 a Christian and Clive was a
Christian and, therefore, Clive is his
hiero, and Gandhiji was not a Chris-
tian and, therefore, he is a kafir, what
will I eall him? To this country
Mohammad Ghori and Mohammad-
bin-Kasim came as invaders. Prith-
wviraj Chauhan fought as a leader of
this country ... (Interruptions). I
am not yielding. I want to know
this. I[f anybody says that because
Prithviraj Chauhan did not belong to
his community, he was a kafir, snd
Mohd. Gori belonged to his commu-
nity and, therefore, he was a great
man, he is his hero and all that, Is
he preaching the right thing? Is he
creating integration in this country?
Is he créating national unity in this
country*
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MR. .DEPUTY-SPEAKER:  There
is no point of order. Simply because
some controversial matter has been
raised, I cannot provide extra time.
The spokesman of the hon, Member's
party would be speaking and he
should take it up and he can say
something on it.

SHRI BAL RAJ MADHOK: To
sum up, I want to say that this un-
necessary proliferation of the Educa-
tion Ministry must be stopped. The
Education Ministry must concentrate
only on two things, on improving
primary education and on correlating
the educational work pgoing om in
different States and also providing
facilities for higher education. For
that purpose, it is very important that
the Central Education Ministry should
run some Central universities in all
the regions. We have a few of them
already. I would suggest that there
must be some Central universities in
the South also; there should be =&
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may become Hindi alone. Such Cen-
tral universities and Central schools
should be opened all over the coun-
try.

Secondly, the Central Education
Ministry must concentrate on creating
the right type of books and literature.
I know that more than Rs. 1 crore
has been earmarked for this, but
nothing has been done so far. I
think that if they leave it to the
salaried staff, nothing will come out
of jt; they must set up some guilds
of scholars with payment on the basis
of work done; thereby alone they cen
produce books and they can translate
books. We must have these books at
the earliest so that we may be able
to give education through the regional
languages,

Thirdly, I would suggest that the
Education Minister must be given a
free hand, ang he should have the
courage to assert himself so that the
bureaucratisation, fossilisation and
proliferation of the Education Minis-
try is stopped and it comes to do the
job for which it is meant,

SHRI BARROW (Nominated-Anglo-
Indians): Mr. Deputy-Speaker, Sir.
I do not agree with my hon. friend
Shri Bal Raj Madhok . . .

MR. DEPUTY-SPEAKER: The hon.
Member may resume his speech after
lunch, We shall meet after lunch at
205 r.M.

18.65 hra

The Lok Sabha adjourned for
Lunch till Five Minutes Past Fourteen
of the Clock.

The Lok Sabha reassembled after
Lwnch ot five minutes past Fourteen
of the Clock.

[Mr. DapoTy-SemaKER in the Chair]

DEMANDS FOR GRANTS, 1968-08—
contd.

Ilmmorﬁvmmud.

ME. DEPUTY-SPEAKER:  Shri
Barrow to continue his speech.
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SHRI BARROW: Mr, Deputy-
Speaker, 1 repeat what I said before
Junch, that I do not generally agree
with my homn. friend, Prof. Madhok.
but I do agree with his description of
the Report, though I would not use
the adjectives he has used, because
Dr. Triguna Sen, our photogenic Min-
ister has embellished and adorned the
Report with photographs of himself.
his equally photogenic junior Min-
isters and some of his Cabinet col-
leagues, But seriously I expected that
the Report would mirror in microcosm:
the system of education throughcut
the country. It is a dull, drab Re-
port, if I may use Prof. Madhok's
words of the proliferating structure
of the Union Education Ministry, and:
as a visual aid—and as a teacher I am
all in favour of visual aids—-at the
e¢nd of the report, in one of the ap-
pendices, we get a diagramtic repre-
sentation of the Ministry, a sori of a
biological specimen of the ortopoda
family!

I think this House and the cowuntry
are rightly exercised about the im-
plementation of article 45 of thic Con-
stitution. I would be unfair to the
Minister if I say that in his Report
he did not give some indication of
this. At the end of the Repart, thete
are a few pages of histograms giving.
the enrolment at different stages of
education. If you interpret the histo-
grams, you have a very glowing pic-
ture. Enrolment in Classes I to 5 had
risen from about twenty million in
the early fifties to fifty million today;
enrolment in classes VI to VII has
increased almost threefold between
1950 and now. But I want {2 survey
t.he whole picture of Primary educa-
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rapid expansion has revealed? About
sixty per cent of the children who
join Class I never reached Class IIL
Their number is added to the growing
army of illiterates, It is estimated
that the number of illiterates between
the ages of 15 and 45—thank God. I
am outside that range— was 150 mil-
lion in 1961-62 and will rise to 158
million in 1971, when also I wiil be
outside that range! What is the type
of instruction—I am not using the
word education—that is given. It may
be gauged from this fact that in
1965-86 out of two million teachers
over six lakhs were untrained. To
make matters worse, eighty per cent
of the Primary sections in schools
come under what is known as multiple
class teaching, that is, one teacher
handles more than one class simul-
taneously, I do not think there 15 &
single Training College in this coun-
try that gives any training in multi-
ple class teaching. It is a technique
whizh none of our Primary school tea-
chers are acquainted with. What is the
position -of buildings? Fifty per cent
of the schools at the Primary and
Middle stages do not have buildings
of their own and are housed in total-
ly unsuitable accommeodation. What
is the position with regard to equip-
ment? An appraisal in the middle
of the Third Plan period showed that
sixty .per cent of the Primary, muddle
and secondary schools were without
equipment and Technical institutions
were short of 53 per cent of the equip-
ment what they require. The tegcher
ment that at the Secondary stage is
hardly any better: there is a forty
per cent shortage of trained Mathe-
matics and Science teachers and there
is a 35 per cent shortage in technical
institutions. The number of failures
in our High and Higher Secondary
examinations is known to be about 50
cent. This is the position of our
School education.

I will not deal with university edu-
cation. but merely with school edu-
cation. In a democratic society pri-
mary - education is vital, Professor
Madhok referred to our Primary
education being bullt on sand. 1 will,
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it 1 am permitted, as I have done be-
fore, refer to a Biblical history. Nebu-
chandnezzar had a dream. He beeld

a great image. The head of the imagc
was of fine gold, the breast and arms
of silver, the belly and thighs of brass.
the legs of iron and the feet of clay.
This is our educational system. The
Primary school stage is of clay.

Dr. Sen, in the words of Poet .

Shelley;

“look before and after
and pines for what is not".

Dr. Sen, Sir, not the poet Shelley, has
made the plea that education shoutd
become either the Central or Concur-
rent subject. I have been making
this plea for many years but Mr.
Chagla when he was Education Min-
ister, although the same party was
in power in the States and at the
Centre, was unable to get any &gree-
ment to this except from the Punjab.
But today I do not thing Dr. Sen will
get anything from the Punjab or any
of the States because of the political
muddle in the country. I think, Dr.
Sen, will have to think anew; he wili
have to think afresh. He must try
and work within the framework of
the Constitution. Time is running
out against him. One year hus al-
ready gone and the Education Min-
ister has only four short years left.

SHRI G. VISWANATHAN (Nandi-
wasa): Are you sure?

SHRI BARROW: For his first term
anyhow, I would like him to go downi
in the history of this country as hav-
ing done something for Primary edu-
cation.

But when we look at the Report,

we find what I may call a prolifera-
tion by Cell division of the Ministry
of Education, into important and
footun‘mﬂe»phereofactiﬁu. I
was discussing this the other day-:
with some friend of nrine who hap-
pens to be an educstionist; perhaps., .
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the Minister might call it planninz;
I would call it “paranoiadal plan-
ning,"—the delusion of grandeur
created by establishing more and
more institutions which do the same
work,

My hon. friend, Professor Madhok,
referred to the creation of new of
institutions, I am referring to the
:creation of institutions which do the
same work, I will give two examples:
We have in Delhi an institution which
is known as the Asian Institute of
Bducational Planning and Administra-
tion run in co-operation with the
UNESCO, but, under NCERT, not
very far away, we have set up a sepa-
rate Department of Educational Plan-
‘ning. Both institutions are for Edu-
cational Planning. We have set up
Regional Colleges of Education. 1In
Bhubaneswar we have a full-fledged
Department of Agriculture in our
‘Regional College of Education and on
- the door step there is a University
«of Agriculture, In fhe Bhubaneswar
‘Regional College there were 3 stu-
dents at one time with not only a
full fladged Agricultural Department,
with many acres of land and much
equipment. If this is not “paranoiadal
planning,” I do not know what it is.

I think Dr. Sen during his tenure
-of office should concentrate, on the
consolidation and expansion of DPri-
mary education. He must concentrate
- on improving the condition of the
teachers, on the quality of the teach-
ers, We may do this by setting up
the National Board for Primary Edu-
- cation, but he will have to do it in
consultation with the local autheri-
“ties. I am certain, and it is not up
to me to tell him, how important it
ig to have good teachers, I would like
to read to him what I generally read
to students in the Training Colleges
with which I am concerned, It is a
- description of g Village School master,
not Goldsmith's Village School Master.
.1 am saying this because I find Pro-
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fessor Hiren Mukerjee looking at me.
It reads:

Mark Hopkins sat on one end of
a log

And a farm boy sat on the other.

Mark Hopkins came as a oeda-
gogue

And taught as an elder brother.

I don't care what Mark Hopkins
taught—

If his Latin was small and his
Greek was naught—

For the farmer’s boy he taught,
thought he

All through lecture time and quiz,

“The kind of man 1 mean to he
Is the kind of man, Mark lopkins
is!

No printed page, no spoken plea,

May teach young hearls what
' MEN should be

Not all the books on all the
shelves

But what the teachers are them-
selves,

For education is: Making men.
It Dr. Sen, during the next [our
years, concentrates on these two as-
pects, consolidation and expansion of
primary education, and on improving
the lot of Teachers, I think he will
go down in history as the first Edu-
cation Minister who has made real
contribution to the cause of educa-
tion of our country.
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But I do not want attempted
through Centrally-sponsored schemes,
because sir, there is no involvement
the local community and because such
schemes distort local priorities. 1
want that thig should be taken up in
consultation with the State Govern-
ments so that they will have a sense
of responsibility, OQur Centrally-
sponsored schemes arc accepted by
the State Governments because money
is poured in. It is the tonstraint of
resources which makes the State Gov-
ernments accept them, And what
happens after five years when the
Central aid is withdrawn they aban-
don the Centrally-sponsored schemes.
What happened to that very excellent
scheme, the National Discipline
Scheme? It has disappeared. 1t came
as a Centrally-sponsored scheme.
General Bhonsle of revered memory
must be turning in his grave. The
Minister will tell me they are going
incorporate it into the Nationul Ser-
vice Scheme. I want to say this about
the National Service Scheme: I do not
know anybody in the Education Min-
istry or any of the Ministers who are
capable of drawing up suitable sports
programmes; but Prof. Hiren Muker-
jee and my hon. friend, Shri Krishna
should be asked to help in the pre-
paration of these programmes,

Then I have to say that very clever-
ly and without imputing any motives
the Centre has given up the school
feeding programme from the Cen-
trally-sponsored scheme. I do not
know whether this is because of the
expenditure involved because the
Centre realises at the end of the
Fourth Plan there will be 8.3 crores
of children to be fed and this will
cost the Central Government about
Rs. 2 crores annually worked out on
the basis of 12 paise per meal for 200
mealg per pupil per year.

I want to say one thing more. I
want to speak on the three-language
130 (ai) LSD—8,
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formula. Dr. Sen's greatest contribu-
tion when he took over was that he
opposed the three-language forinula.
He knows that it is not financially
feasible; he knows that it is educa-
tionally unsound. But we politicians
think that not only do we have the
right to make people literate but we
have a Divine Right, a Fundamental
Right to make the people illiterate in
three languages! I think he must
convince his Cabinet coleagues that
the three-language formula is not
going to work. It is not going to
work because it is educationally un-
sound and further the Centre does not
have the constitutional power to en-
force, Let us work functional bi-
lingualism and I think this will bring
about unity and integrity in this
country.

I have one thing more to say and
il is about sports. When I raised ‘the
question of our Davis Cup Team
pluying against South Africa last
year, I raised it not because I am in
force it. Let us work functional bi-
Africa; the apartheied policy of South
Africa is hateful. If you pronounce
the word Apartheid properly, it
means ‘‘segragate” and “hate”, that
is what il means; it is a hatetul
word, But let there be some con-
sistency in this matter. Let us not
play tennis against a White team from
South Africa and when we have to
compete against a mixed team from
South Africa say, “No". Let the
Education Ministry make it clear to
every Sports Organisation in the
country that if South Africa is going
to compete against us then they must
withdraw from such International
Competitions, I want that made very
clear.

As far ag I am concerned, I would
prefer fewer teams to go abroad. We
laud our cricket team because they
beat New Zealand; we forget our
pitiful showing against Australia.

Then we talk about coaching campe.
We are trying coaching men of 24 and
25; it is a misnomer completsly, How
can you coach a person who bhas
reached playing maturity. I would
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request the Minister not to waste
money on this. Finally, I would re-
quest the Bducation Minister {0 have
on every Sports Body that exists in
this country one of the representa-
tives of the Ministry, so that they
may know what their policies are.

MR. DEPUTY-SPEAKER: Since
the time is very limited, T would re-
quest all the Members to confine their
remarks to 10 minutes each. 1 would
like to accommodate, at the maximum
three or four. 10 minutes each.

ot TRAT N HEW  (FEEAIYT)
IR WEIRA W A HA qgA
grer qug faar & & foe o &
RIETY FHOE GO 9 F qFET A
fom &1 Tg-fmtar feee &
am ¥ gaifaa fear amar € A qweE
fe 73 & 97 & a1 W §6 FEAT ATRAT
g

®rl T 7 aga afora #3
¥ 312 fAATH T 20 777 F71 77qq0
FT A A = F Tq91 F wEey
¥ wiw® wHes fEy | 9 wiwEl & ™
woaT g fF g ey f=Ra u oy
2.3 R goE ATIA Y FHW
Fa= famar & AT Foe TrEadr T
¥ o7 F gos@TIA A
w0 &34 fawar & 1 o &1 we-famtan
wgTarar g T fimws 60 FTA F WY
¥4 qq9 9O @ ¢ I @ @ T FW
¢ 7g ¥ 1 ugr feafr 3w F7 o aw
dfeq Agea Fw1 4r fx an fiersl & an
ot T w8 & o &1 wEeE TR
mar g

w94 ag WAt zro faqw ¥ &
q2q a6 735N @ I fvwm fear
fs 3 fawst & =g & §3
wTET | 7% S wHT ¥ TF T
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T ¥\ dwd & 2w AR ArataEa ¥
wraeg ¥ g o fwfa § wew ¥
afefam & 1 a8 o § v oF srawToT
wiaer faorsgsl & Ty &0
# S ¥ qa91 F wvw | Faeqa
faverqor F7ar wgar ar FfFw @@
fame & Qar woa qfvwer | @ o
fafaa o=at &1 a7 § gwR TS,
fazre, % w0 37 7w fos §, A @
o aeniar fRT @& 19 AT, ¥
IT A EEF A9 G 1 T A 29
a, #1 faeT ¥ qer w4 & fav ¥
ST AT 7T A 39 F qTAA @AV
afew € W1 39 #7919 g9 F fag
dare 38 & | 7% FAS A1 78, A
7o Y 39T
“frafer kT = FwFz A@Tw
fafam V' & art & w15 FAGA BT
fogk & 9% sy g Fgr AT § ¢
“Two other points which have

often been raised in the
discussions with us, deserved
notice. The first of these relates

to the adjustment in salaries con-
sequent upon a rise in- prices.”

FHWA ¥ g9 T 9T T2 HEART ¥
famme frar & o 7 famifom w1 @ ¢

“While we realize the need to
link salaries with the cost of liv-
ing, we think that this can be
better done through the principle
of parity. We have recommend-
ed that all salaries of {eachers
should be reviewed every five
years;

1966 ¥ a7 fod& o %1 7€ oy, e
it a% g9 Faw T a2 waer 7 frar
war § | & wwaan g fe gr At & oo
1 ¥ ggraar D ar Tfg | g A
weflwifs wow ¥ arfgg fe =

1982
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Tt ¥ W “ae-fmta” § e
¥ g farsi & d adff wo awd §
7z &% & & oisr aga s fmr mn
¢, ¥few ag #10 F3 TsAT F A™AAl
¥ A9 Y wwaT § 1 30 F Az ofewew
N FE JSE 2 |

i #1 o & @9 59 ™
T THET R AT A A qfemen
T HEATATF AL HFRT AT

Urgency ot the problem and need
for Central assistance:

The first is the urgency of the
problem, The need for improv-
ing the salaries of the school
teachers in a big way is justified
fully on its own merits and has
become urgent, partly because of
the programme of educational im-
provement we have in view and
partly because of the rise in the
cost of living. This urgency has
been heightened by the recent re-
vision of the salaries of university
teachers, which has widened the
existing disparities even further.
We, therefore, recommend that
the proposals made by us regard-
ing the improvement of salaries
of school teachers should be given
to immediately.

1 emphasise the word ‘immediately’.
But it has not yet been done so long.
The State Governments will not be
able to deal with thig very important
problem quickly and adequately un-
leas central assistance is made avail-
able on a generous basis.

TS T FLATU AATEH AT § FIR
fomr & 7w fagx ooft a% F@ Y
T 6T £ 1 w7 fa@re 1 e Y
Fmy & agr & avr 83 am fimw
st frmass & & ¢ 1o Mg o,
o g ¥ 7% @ ¢ qafv g oo
feafmsgr o & ¥fe 2w g2 2
gk fo g frar o 1 Agi 9 -
frurert ¥ q-dew ¥ e ER ¥
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far 60 st w% Wfwad & gdwAw
TFEIET W sravaEar g fow ¥
¥ 80 sfewe go o Hro # WX 20
st fage @ & |7 g oo

W& AF WFE W & FEEH R
g Rz AsgfrmifFsad fAw
o F¥e HYo F Thed | AT FLAT TPHT
T & ity 3w w1 frome gme
UFEHETES G W gET | WTHTE AT
3 w1 ¢ fF gume ddew fepma W
o3 § AR @ fAu v ¥ gz
arEvaEs TE & 1 wiegfear @ed
heqA A arear} 2T & fR gwoaT
ST AR fagr a A 9 i aw
FAfesza d=d ST oy § =
F WY =EATaT K AT |

w9 &1 AT W & o faeet & fowi
q o e A gewe & A
of | 36T & faefaw & gare faa,
wifir uwr, FF I % 7 €T 0 ar
I %1 g FG7 97 fr IgiA fmei w
whY &7 T A fRar AT wgr R ow &
7T T w9 AY O F qanfas
T w1 1 39 et faee nefafas
AT ¥ O gwar ¥ @ awsy
fer s & fp feeh & e ST aa &
syTeT &7 fasar & 1 SfET g smad
¢ f faoely & 7T & ferdr wife wY
wa fegfa & witw get av wee wrws fafa
fram Far 3 feafes e
afs ~m & oF ox Fe0H fom
e &Y & wfeg & wud aw frman AT
qxaT 2 | & A aga s o o g
¥ xz e g | ggt ) 79 Frw § 9
s &1

gfam goere & A Wi AT

Ttz gfvfedt o s A &
T WY o ofte e ¥ Fermewt &
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AR TGAT § | G AFT AT qORIX qiqatateat § wfew frlr § wAm
% W1 qoofYodTo &Y FawIfesl & wqare S waTT ¥4 ¥ P @Y g oy

srédz wwi & a4 w1 fewtyy
FroFde 5T fqar & 1 Fiwe fadaw
Fo1 91gar § % gl gq wez-fAqi-
arat, walq g fogsl, § faq g3
FCU &, &1 39 ¥ 347 H afg ¥ fag
FEIT TF@AT & A I

I FAAT &1 fOE F oA
199 9T A734feaq & Ageq 7T AT
faqr 2 | fwawT mgfay F 3qa9dz
¥ dqafesn #71 ag7 #Aaed § AT w4
fora gq & moqga FY Fgrar f=zaT AT
w1fgq | fRedr F =FATAAIT F 78770
# wrer wafy g€ &, AfeT awr aw ®
Iq & FEAF CFT oA 20 & feid |
¥ Fq1z FT §:

“It is, therefore, most desirable
that the course in arithmetic and
algebra be integrated and om-
phasis placed on the lawg and
principles of mathematics and
logical thinking. The syllabus
should include development of
the number system, systems of
numeration and notation, equa-
tions, graphs and funclions.”

ZAT T17 § 78 Fa4T F1gAT 41 fi
%8 M freafarrar v sty =1
fagrz & fifgatas ¥ oF fafgaraly-
afedt Y 2197 F7 72 ArTEgHATE |
wgt 1 OF aF A TtT § O 0F w0
At a1 § /1T OF OF-UF ST 7
FqT-wq7 I g fyadf w1 &)
gzsit fafq a1 w7, FFEZACT FAT
ot aet fagre afasfet w18 Ry ot
i@ safesag 47 FT WO TEAT-
faa fafaar faeaframa ) 917 [@
¥R § | A anTg FFumzEA AT
M X ES FAA @I G | qenfaq
e fgdr aiqafed) roaeF A K
wg wgar § 1 4% droAe ¥ &

g1 & = & 3z sgm 5 =Y
& IEr foT A7z ¥ W@ A«
g€ 2 @' A A Srgm ) T
® IATE wTOT ) AT qw W
% A7E F 94T A & W AUILAL
HATHT T KT IAST FIG@T AT ET E
IH FT CF-TF LN AT &1 % AT AT
F7 ATTIT ATAT FT{FA AT QT [HT HI
s g1fgftd g fegias %9
FIAT AT AT 1 A AT TAHAT
g% w7 & o FF (Mg forar w4Y)
g faar &1 IFgM w31 & "AEA A,
g9 FTH ENT, WIT TILE A | FIRT
&7 {2 07 1§ wrw F A g T
9 9789 30 F AR TT A FT  TET
T 1 79 & "3 ¥ ¥y 5 fAn-
wiaa ¥ #17 Al g ¥ THadr a3-
afgnt gf &, & smgar § s 97 weafyan
FATEH AT T | IAF AT AT A
FrTsr AL § o w 70% T 3af
q¢ fagmt & a9 sqEE g7 a3
fodlt a1 IfFa 78 & 1 3T F AT
Fad gy 7 5 gz fey AT €
e 77 feesr AGY @A, I WD
FAT Y WIAT I & AT TF AT W
FEAIZ T AT |
MR, DEPUTY-SPEAKER:  You
have taken 15 minutes. I will not
be able to accommeodate even one
more Member, Please conclude.
oft aqAT wamw qw : frfom Wi
gfeomt & frerr & w17 T 919 F2A
¥ fag W war ‘ama’ AEf § @1 fRT
fradfag aag2? ANfecdam §
FEATIATT I3 FATE |

wWaft wmEx W (wAIEY)
7g W wHr g4 A gar {F gart fey
fafrezt a1 Rz fafret t fraq s
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RE AN A g A A W ag
v Tt feur § fir g o fewty 0T @g
fafrezz, @ fafret ot fedt fa-
freecaft il 7 .. (dgwew) .. ..
¥ ag wgA & i wareT & savar Al
Y wYT Ffez A rfa & AW &1
wm G sqaeqr & e w22 fafre
w1 7 g § a7 A< w2 A

off wferpEer awEdt (@)
weae AREd, UF oF i) § 9m A
fafaez =i S a1 JeaLd §1 eTEH
&4 faemm ?

MR. DEPUTY-SPEAKER: 1 en-
tirely share your anxiety because a
number of Members are there who
have never spoken. They have some
problems and they are writing to me.

st TR fag (JgEw) ¢ AR
fafres a2 i 7 N g1 a1 37

D.G. (Min. of

1 a1 797 frear =g o grmr
fafae 7= 39T 0
MR. DEPUTY-SPEAKER:  And

Shri Randhir Singh also must speak,
It is very unfair,

What I will suggest is that 1 will
put some time limit even for the
Minister.

SHRI A. S. SAIGAL (Bilaspur):
May I suggest that time should be
extended in that case?

st ogarsra Ay & Surems
wEEa, Wi ATy fow w2 vtw g

oY qeo qwo WY (AT) : T
ARy, firdr weverg Y W 7 wwT F
qTHA AW § IT F gAY FAT AL fAg
Ao @t @ &1 g ol oy fw
wrrdY #® arx frr &Y a7 gL A
o7 AT g = & | 7 g
o 1 T frmter & s # ey w0y
avel ot areli w grafinear fret
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wifgy o 1 g 3w F AN aF IF AT e
T & IR W e # fra WYy Wl
wwe feqr & 1 o9 W AEE W,
HETHT ¥, THET WATFT, FEHATT
e, weTe e fivay AT & s
T 99 R0 T Ag §9T 97 /1T aamar
q7 ff 9 % gW 9OF T4 H avefy
&% A€ § FE TG aT a6 A A
WITT g0 AT ared § ag g
QAT | ST Y T8 ERIT , IITEAH HErE,
fF 1920 ¥ 5 THEETT WTRET w@T
&Y wETeT Ty & s frr €7 wgAy
TF FTaw fear qr R 5 @2 e
W FE%T 97 T 39 AT F o
ot ¥ 9 FRwal, 9 amfor a3,
FEW o &Y JaAT K "o =y v
A i T Fwf Ao &
Z & AqES €, 37 fA § were
ardY & &7 97 i a7 o oh 97 fa
# w3 q 7z A fafrwr wome R
¥ fa == 4, g 7ef 39 A -
T FET AET 97 AT T o guTe O
q, ¥4 TN q "0l7 9 IEy § f
quA AW H Hed AMIGE AR ¥
ferw, ot 7% g, 74T WO g FAT
ared §, 99 % fAq w98 amfow aam
¥ forg, g9 1w q==1 w1 Ifaa forany
2 Irfgw aw IHTET =_HT AT | Wy
ar o1 T WY AT & A v Ew
gawe & i wed 3w ¥ g9 OF weer
WA AT W1 998 aHTI-sraayy
TG WX |fe gt 2w ¥ faw ey
gdl & FrT FO3 F¥ dwar F w3 §
e AT ot A a6 g9 WY an
N WA A Tifye W @
¥ ZW AN A O g% A APAC LT W
o wrefegsr & g®  w v feaT
WU WA 7 W WY gt e
=Y avsiry firenfy & war ag avefir o
*N AwaE § ook Jw F A, T w
faq wrddy & awlr & 7 wmr Ay
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aaw ¢ B gt Wfawm & o fadew
aa § sifees fafawen § oo # &t
|1 AT T fF 9 " F v
14 9 a% faqay 91 & 37 1 qe
ik wfqam forar faady sfge | a=
a9 T AE A 1T qF F ) ogad
QY TSI A A6 A I ghy =
¥ S ¥ 9y g AT @ AR w
WA AT WA AT ITH
dad § | ar fF AT 9237 91wk I
A qam fF gait aga Ak usw
ox § fagre 2 dw &, goflo 2 i
q wfqard foer 331, qeT ATea oY
TR &Y & 14 W aF F T4 F A
a8 19 g% A 4 frar #ifF w31 smar
 fr gt o 77 AF ¥ ) Ty 4R
&1 AT FG FLE AT A T FIH 5L |
Afrrag AR Aw e A & 107
Y et & 1| & st § fr sy
FTHFLZ qa997 41 & FRT °F 72 #t
forerar 78 2 fr7 dfqam % St 39
wgT & 39 #1 qf T | 7 A% 7 A
firar v & 39 AT ATE IAC T
T F A Aws FOF AR g
Mo A7 arga & fF frer  fawrr
feqf ot ot & Y fw 3¢ Izl A
XY wirE grew & I ¥ gAR IAEfaw
AT FY A & 1 TG AT TT ITHT AH-
FofEfege wmaT & 1 99 ¥ I@ oA
T g1 FS A9 g o § wedr
aet 1€ gt I A gH A AT FTC R
¥ | g q@ T wdeE 4§,
wHeT g ¥ 7 g3 e Fwar
firer & fauw fadrm | @@ T I F9E
¥ u & qw vt frww & fadr feaan
% v § u gwrQ gfer Y e
LSO CR L CR SR LI
TR T A & fod 7 A wn
oW ¥feT ot AT A A & 9
* aew g Wk frrmg T oY @)
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CE S HT AFT AW T T gH WG
AT T AR §, AfFw o1 g
T{EA-ATEA & IHT WA Fr Adt
gramm & g ¥ ferwraa &

# #gan g g fr gk am &
awit &1 a1 e faedt § w0 oW
AT 7 390 9F froagar #1 foar &1
Wt gaew frar 3 7wy g faa
LE AET A 38w K I F A9
wfafes A8 § c&Er WwEATerE A
A A ZHTT FIE HIAIT AL 0T
T daqmfeon #1919 §—aw #
TEATR F IGAT FI AT ATT T=1 HI FAT
wfed | gATE AT AT AT FHRATAEA
¥ %, a| wegw e &, famwr g
IRWE @ A ¥, g I Arad it
AT T A # frw A ¥ ag gew
T 77T 04t A E—Far T AR
aw=i &1 F7E A F—Ag A TIA
fEagramgrana @t 7 Afer ag 7@
a2 | 7@ growr & fw e Aw #
Fegafasy #1 araTaTn GAAT ST TR
g, forstr 71 39 Avg & IAr w7 AF
SToRfY, A A H gy A €

N Ilo A7 AMGA UEF ATH AT R
vearz 35 fr wfF ag faar s 3 @Y
agt wrr # 39 far ag gt & wast
¥ wTH T4 A A AW S Ay
FRar adr 41 39 § faaar feear dar
a7 faadY waz FTAT € FI7 B Wi
#1 fra 3z 74 & ) & ag0 ¢
HIIF AT AGAT § —FgT T FATaT
Tar & AT At qK N0fgy v §
AT AT W7 AArq § I F ST oAy
forerr g =nfew | afF W= ag war
wrar g 5 gfafed sz & ¥
wafwe ¥ ogafad 99 9T Ay AF
T | wETO TV gt & & W
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! @A 1w 55 gare fawmdt
Qo THe Ao uywiiaama & fa¥r
BE AT AE T WG
s | g faafagi § ¥ 1 w5
g frard @& § faegiy st faws
wff foar & #0ifs @er ox WA fawa
QBT & | AW 97 & agi gAafeer
w1 o #1994 a0 ¢ 5 g da
faaq adf faar § =9 &1 wgifaaeg
FqFor a8t fomrr | & wrod qwAT TR
g fo aw =i %t ag wlyw w20 @
wreT gon & fr fawg i At wf dhiar at
M & I P ¥ wgifaaa @
firear & afaa forar s 1 gamt RO
& /4 7A1 agg AWy T o fFar @
fF gw dar A& Ry & fo< gar agi
w1 Fea & fr giafdar #1
famafaamgl 71 faads &1 sy
g1 #qem & wondr &1 W
wi-§ 7 AT AN SA FT dAT 2A @
I 30 F1 3T T F7 370 F ag AG
g0 g & AW 39 v =7 Fifag
Afe gaTe ATHA o " @ 39 &1
TN F7AT &7 G W 04T BTT AT Hf
WATIE FUT | W AT A7 FEA &
& giafedisr sz # 41 7 Faenegd
wgi w1 | 71 & Fard] gfrafadem
F A TTA T4 AT W F37 F
faaifagi § waAERAT 77 W1 d—
ag ar Agt I AT |

FA ATYT & Afegw aifew &1
qF TEe qF & fast o\ gzt et
wEER §U § q IFA qF @@y |
faarfagi & ardq ¥ smee T fe
WY w4yt T gl A TEF &, T
agt & 1 gt 9% OF g farerdt A
€ a8 8 ux T AT Wv famw
far o e B @ 91, Sifat
Y N, faradfadi & @77 5 39 7Y
I T FY, AqT¥T 4T T AE

CHAITRA 14, 1800 (SAKA)
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2 fear | f57 4 wud € & oW @R
IR AT 73 7 fRar 39 a7 I
g1 faar 6T oF O =gt o7 faurdr
WA Y Agt H gEAA A I o &
arq St sAgiT R w= & & gAr ar
g e | & g & sfgaan
T § Afew st ¥ g f faenfaa Y
Waw & e mar fe 59 F e
RFEE g T, I F 1 AT WA
firr &% fo7 a1 07 +0x 50
faardt sl g1 2%, 37 &) weoaATe
& W @ cenfadt ® ag "
¢ fe g ata AT aled  Fag ame
™ A% Fg W@ § T W aw R o
g gg & fr giefEdy aome
ar faT g gr A gfew & wew R
w¢ gfam @ waare & wx £
# wEroer gfam )y arar g—afew
wHI T /1T T AT 7§, W A -
fadrr a1 Fg #ad & i o7 aw wo gw oY
ats E &, e Rl
qE HIE, A9 qH UTIHT FE AT
w8 faat | frarfagi 9.9 afz 1
7T T aTq gIT, 1 FT gATL AW
& fagdt w=g amfrs a7 awa &1

97 % {97 § i 7 ¥9g A o,
ar 3 #1 fF faanfagi & g fear
qr | 71 v fx I =T F19 faar,
st gfera & agf @t wiat wark i,
ar o1 Ad &reran, Sfew o dow
Zz Tan, Ay @ Eg A AT SIS
HTEAT, 39 & A 9 A€ § HAMET
FCAT, §Y & § oy wema w4
g wgtaw sfaaar? gz o a=x gt
wfgd | wgrTg & Frarfrg ¥ ww o
W Y <o ¥ 2@ 9, A o
I9 & A9 X9 qIg & JOiF g, ar
SRR AT S AT agt o dnr—
farag wgm ir wrak g7 ¥ wfiwre
F—q d7 7 dA-wardr giew
W T AT T |
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[ gao wmo s ]

frracd s d et ST
R rR e T aan
R, N A oA w9 F e
et 7w, AfFT S AEy E—ar
97 ¥ foq g gfaurd a€) 34y w1fza ?
¥ ¥ ® T q—ewmT AT Oy
Frrew g § 5 Y ware & fanr
WY AT W e g &, & 379
#e F@ET g AT AT g fF qEgrd
¥ sfeTreat € gE A R &
wa I gy § & ogw At gg =iz,
ag wifgd, 99 IT91 BIAEHE T F
Hara &1 fa@ar g 13% ¥ gargs
wEw T fgdt &1 1 #hT 91 | gEE
e ¥ ¥ wow qarew Fr @9 o,
WIYHT TE & qA Jara e fw gare
arg d&1 7 § | 7@t O F gamss
Ffe &, 99 &1 Aww wiigy Y, Afe
W W srare fyean £ gare arT dan
T &) gwre WY e Aar f--{E
s fafreer—s=™ ag #a1 ar f&
frt & g & o7 a7 4% &7 @0
WREW Tl g a4, R & A § F
dar i A 2 7 gm A WD www A
T o )

¥ ¥ U afzA F71 T W 919
wgT ¢, ¥ 99 W OF IR G OATIRT
T T g §—"fer F wwrd a7
¥ AFQ wY e H gW FT 9T AR
gary & fod ofmme &1 @ = 0
"I" Hﬁi’, l!iﬁZﬁ‘l‘(‘To OF e Hro
T T F a7, 79 4990 A femr @
# ¥ w% ofard o F, fr waw,
ferdr weo, = fom e gE
sty F qrg %7 | gy T 9T 1966
¥ wwrer w1 fewrn s e, &
Tl & a8 FH F w19 W oA §
RwTC f | W we-feen § g wwa,
&g, T ¥ FT R 9T, AT Wy

APRIL 3, 1968
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37wt qaafar &0 F Ay qF A
W agi e T g ag afig dwr i fret
Wi feed & A w Y darc
¥ Fga 1§ fa mae gw S w4y WAl &
fedr e agEr s s Ea Q¥ &t
T ACH gH 1 ST AT H1IEH |

ot g § Tew awr ¥ e
% geeead s % qi & 9=t
g€ oA o gt et wEgET ¥ S WY
aTvaTes 2ot & % ag w5 oy
FHE! aA qTT § | § FgAT Agan
fF 3@ 32 § 7w T AW F aweqy
&t W g | a9 I F A
#rs gaaae Wi day

TT GET G FreiAwET =€ &7
gegw & gud art ® foqrd my af
2 # SRS ABAI H ST AE ATRAT
Afer UF a7 F®T FEAT | A LR
T ¥ T dYo To ¥ & T4 HAT
I FT TFE-AACE F AT T AT
fwgrnr | ot o fawT gu e #
aEm A 9T 9 IS A W
WggeE %A F ANT & T qGT 9T GFAA
A8 ¥ 1| wF WY I WIEHT 3T 97 A
2 | g & fav oy Sfaw af
2 fr gad fau WY 9@t W A @
fod @ "TRAWE FEEaTT
g | T A gg o AEws & fF
IH g0 & AT ATAIHT T I wqAT
t ag vt @Y 1 e gfvafedy & ar
oo N Ao adigar g o
fedt & fommr w1z 979 TR
T

& 7t ax Yo Mo To ¥ FEW
TEH T AT § WA ag A G
# Foreer® &, e W A f 5T
e g e Rkm A gw ¥ ¥
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foram, ag wgr & wmar & g @ Mo
arfo Y AW AT WIfEX | FEL AW

ﬁmmwdﬁl

OF a9 77 F ¥ g6 $T @I |
¥ s v 47 | A ¥ Frard o B
Tt e e FEF qud vk
SR Fg1 5 gw wred § & = A
fererr A ¥ wivard Y 1 7@ o7 A
TRdE & afaec 2 ) F Ay X R
ZH 9T werd drar gy # o argas
wrar st afag & et qar
st | 3 wga F fr oA ogw Y
FX&T ar ggdr g o A1 A
at feT =g ox ot sfrad =1 =&
RIAE? AT A HT {107
Ffay | Ft F=% = ey & 5 SAwr A
T 7EY T gy Sy Ag awy &
IT 9T W19 AL A3, 97 TR w1
g g ?

Afe w7 Twm 7Y & gafad & g
wERT &1 qATT FAT § |

MR, DEPUTY-SPEAKER:
Sher Singh. I would request him to
confine his remarks to twenty
minutes, not more.

Shri

st ama fag wrng ()
AMAE IS #ERd, g A A7
oTaA gHg w7 Ay frar o gw oA ¥
goT TaT ar gR 7 faaex faar o are
oY gH! g w7 g e ...
(vawat) . . . FW AW W FET AT
T ¥ T T Ay § Ay f gme A
ot ER S At e swm fn
e TamaT w fe s g fadon

MR. DEPUTY-SPEAKER: Two
Members from unattached sections
are getting an opportunity to partl-
cipate on Demands. And those who
have alreedy spoken since the Budget
discussion started are not given an

D.G. (Min. of CHAITRA 14, 1880 (SAKA)

Education) 199 &
opportunity. Those \-vho have not
spoken will get an opportunity. That
is what we are following:

ot cgate fag wrest (seE)
Y AT FT AT A faar v g s
g W ATy Ay 9Ed § o

MR. DEPUTY-SPEAKER: Shastriji,
I am trying to accommodate as many
as possible, but the time is very limit-
ed. The time was determined by the
Business Advisory Committee,

=Y gwraen Ay waEy : g gATC
ot o & fRd femre g of ETEw
T8 femr T & 1 HORT g IEW
AT =rfed |

MR. DEPUTY-SPEAKER: A num-
ber of hon. Members are very eager
to participate. I rerealise it, But I
am helpless.

WY aaae (qg &AL : firg FATC
wrret ot F1 zrew fear ard ar A
gz o7 faar 99 | Ew F6T O qe §
15 & 917 oo feed &7 @ 9mgd € )

UF WAAIT AT © §T ZHH qT
e

MR. DEPUTY-SPEAKER: I must
conclude the Demands today. I can-
not curtail that time,

SHRI J. B. KRIPALANI (Guna):
Please give me an opportunity to
make a suggestion,

15 hrs,

MR. DEPUTY-SPEAKER: What
we have done is that we have limit-
ed the time {o every Member who
speaks; every Member is supposed to
get 12 minutes only during this dis-
cussion. We are not calling those who
have spoken before. We are giving
time only to thvse who have not spo-
ken go far. How is it possible to ac-
commodate the Members otherwise?

SHRI J, B, KRIPALANI: I am
talking about myself, but I would

not
like to make a suggestion, If you
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want to economise time, why should
two Ministers speak? In the end the
hon, Minister of Bducation can reply
and there is no need for any other
Minister to speak now. If the Deputy
Minister has any points tc suggest he
can suggest them to his boss. This
will be the-proper way of doing

things.

MR. DEPUTY-SPEAKER: 1 have
set g limit and within that time-limit

I shall see .. .

SHRI J. B. KRIPALANI: Then,
he would be taking away those
minutes which would be available to
the Members.

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION
(SHRI SHER SINGH): If Members
object, then I would not speak.

MR, DEPUTY-SPEAKER: 1If the
Minister of State is not going to speak
then I shall call some other Mem-

SHRI SHEO NARAIN (Basti): This
is not the way. You have called the
Deputy Minister already and he
should speak.

MR. DEPUTY-SPEAKER: He has
withdrawn just now. Some more
time would be saved thereby. I shall
try to accommodate one or two more
Members. But how is it possible to
accommodate so many Members?

THE MINISTER OF EDUCATION
(DR. TRIGUNA SEN): Since my
colleague Shri Sher Singh deals with
the development of languages, 1
thought that he would reply Lo those
points. But since the Members object,
I shall say whatever I can. tle need
not speak.

MR. DEPUTY-SPEAKER: When
I set that time-limit I had this in
mind namely that there was pome
distribution of work between the

different Ministers in the Ministry.

Shri Sher Singh is prepared to con-
fine himself to ten minutes. I called
him but he voluntarily withdrew,

APRIL 3, 1088
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SHRI SHEO NARAIN: He has not
withdrawn, He is being pressurised
to withdraw. This is not the proper
way. You have called him and he
should speak now.

MR. DEPUTY-SPEAKER: All
right, Shri Sher Singh may speak for
just ten minutes only,

W w3 few: Jareaw gy, § wri
FEET & I T AR HIX g Faw
7w frae g ant 1aF s @ & O
T A o ot o agw ww gl
& agy T WA w3 fowm 97 @
1 F 1 faedT a1 s qerde wEt
%ﬂﬁﬁ'ﬁﬂmgﬁa‘r afasaT
WU 9T T.F TR T 1T \T
& vy § 91 d7 gAg geet
TS q97 ISTE |

T ST AIIAT ¥ qg 27 947 FF W
HOHTT AT &t gadr gy F qfy
9T AT #t Aify @ @ g e
fedt & Fro w1 aga g9 77 &
21 T AT AAE FHETIAEY
& & A A T % o & fag aga
F1 fem =} 1 qF g’ W
qgeg 7 ) a7 ol wurd i o -
T WITA ATHTT A AN, @hAwe
9T 351 ® weada ot faeqard
T IHE FAT T A ¥ wEe
T wE T IFT A o
T E

S T TEW! AT FT vy § fw
g W wrerHt ¥ far gw e
s A 7@ § Faw R & fou @
¥ F7d §, F 7 awE S Sy,

& foq s wTeaT g T @ e
¥ fe=t & fodr 24 9140 61 FATC wqan
w gur ot Wy Wt ¥ fad
13 919 89 EOTX &S FWT | &
gt ¥ =Y % fad 468 W@ 39
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AT AL ArEAlg qqrAi & fAC 36
AT 12 gAY AT SEE FraAA
A A, A aF gy & €7 awt
#F 14w F FUT WA v AT
FYIAFE 1 T T ALA(T WITRL
Ffasta & g wadar gw
wfas ¥ #Afar s1gm &@d F@ a0

®RE

A F mATAT A 1966 ¥ TR
WITAIT NIGT FEAET 1 437 A1 o)
Fraad 28 wIT 2o A9 w1 &3 g4
375 gad ag faor Frar & oF sqaiafy
ATE TG AU T/ 71T AT AT
Wl & fqama & Tav 99 o F I
FEW AT FL 1 ZTHAE FH Q)
aY 34 #1133 € AT FEFT gAG
faas gv adr wredm waEl v
fawma #Ta% )

=Y F AAA & O 4T 939 H Ag
faorr gar & gw & wred W
F1 ST T qTEAW FATAT & AT fqvw
faamers T a® 3¢ WIeAW @A™
21 9 & i oft Togi A1 oF AT
T TF W FIFTT R HT T 7AAT
F ®7 ¥ 37 & A gAY 3§ ¥ "wrOW
T3 & ArfE ws3 § v afmy &
Z0 frmior T a8 F At sl
&1 g7 frear ST ATEAg TATHF

¥l qF AT w25y ¥ w7 F
WA ATrHT 1 7Teaq qq71 & fog
¥aw faeafaameal o7 @ g fde
aff sem Ay ; & 9a F F@eTn
wrgar g f Tow a7t A ot 7€ forg
fem &1 dug 7 oY ag faoiq T &
£ o forey it forer s weard
g gt & avt A fwrfor fer @1 ot
wrr ard § fw faafadl &1 wa Y
@ | Tg W T w
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T @ F QU gH § aiw a§ /T
% wfas ¥ wigs 10 aF 77 A6
78 fvaa @ f oY favafaaredt &
==L e qrarl & wreqw ¥ foraw
it & g f adt wATT wRe
WY WO WIAT A AT g F faw
AT I | TF & (9T I7A & AIHAT
TAT MY g I AEHT Fi W
NS qAd | FE & T § T FOer
T AT T favafqeEl o
IR aATfE WIGIT WISTHI $1 g0 Tedy
frersTATEAT AT EF L. L L.

Wt q®e gwo Wt : fer fawr-
faat & wast* 8t o 7 w7 gws Qfoew
Forwa Frir 3 59 % [ Crarerd e iw
L1 T AE AW 2 T g

1 §T a7 W AT g
A H qF W § wE q@enda
#15 ¥ fqq AT Afew § w087 Y gw
3 Ik ¥ @7 " w1 w47
gl A 3 AT AT W A
GTHT Z1IT & 99 &1 3% FTIT )

a7 a® faamrd g ¥ araw
2 oF AT geeg A w1 fR ) wramsy
T 97 g e 1 wWgAT =1iEY o
ot e g oA sifgg
T fawmer g9 & gwTa FIR AP 99
T | AEAT GG T qAE WAL
e & e § T g afeT gy
dar &t Arex § fv Fww oww
1 ag wredta wreT W fkw ¥ wrer
Tt ! wETh ATeT 1 AT S
dg % ¥ faow 2T sed £ oY
wraT fawr & ag 2w &Y §ar At
FEE | W R WL W A OF AT
¢ aw w gEy Tt € aw & Sy
WTATERF THAT AT § A qE WTAVGE
#fFgn 7 wmd wET @
gu HgF WdT W ww ¥ ww
Wl Wy weT et wifgE o
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¥az W ¥ 2y o o A  wet
&7 Wl ¥ 9 9 ded
g ¥AT T TF AT TWET T
£ & gt A W o A oA F

wfy o7y damh & Sifow FQ@
TR oToE § T ST e w3 8 )

al Wl W i ggd
21 3 fama g7 € a1 arg arg fawr
AT 8 | ST &M I AT WIaTHT
®Y WT9E ¥ 7S § 9 FAA IT AHETH|
& & wel 7Y € wfog =g 3w & arg oY
AT FLE & | AT A & AT v Y
Tmgm SR A e A &1 FaeEA
2 AT & SEA FT AT A
faar & g01 ¥ a8 W @9 WA &
wro@ Y, fawd ga £ s g R
g 1 oW 1 Rl AR F s ady
&t fir I w7 2 R W g
T 3§ & 7T T w¢ | g favrar
®IO[ET §3 CTAESE A W% 09
FUF A 1956 W aATAT AT | IW T A=
1961 ¥ a1t 3W & W9 wfaqi ¥ 3w §
1T §EA F7F I ST @FT e
W ¥ X g Ad E F IW W
RS W& JUT 8 | TH T FAT A1MEQ
fF Sgf Jgr 99 9T 9HE E Ag gur
t =y Al W wmw q® &1 | AfEm
AT EW TF WIRET T R ITF TN
¥ & feTer 3% A1 a@ FL AT I § @H
e w1 wigg $ | gafen framerd
g ¥ fw A d e w3 &
fir H g WX TWF I wEE AT
anfyy | W ORT 39 Rt & I
aTEA WY qT T F | ol F2W A "y
98T ¥ I woET & W W HOHY
™31 & Y AT F9 & I WEA
ot wor wfgy 1 feelt RW ¥ W
W X e T & Y A 9 W

APRIL 3, 1968
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oA QT =Tieq Afew wgt e
@A AT AT R ST A LT F
e #t @ 7 s T sfug
Seg A FY AT G AR TWOA
FE AT ZA9 &) A9 @Y 3 A
AT fell # A AT AE & gt
WAt g & f5 ue & g v,
¥l 93w oF AT F 419 faw w7 99
%, TF gE¢ ¥ WNT €49 WX OF
QT WIEAT gHE HeET a7 AMfE I
F AN F WrEATEE OFaT 7, T
T T AT A FAT W NI A
F3fer & 2@d 77 & ol 2w ¥ I
BT A FT ATH A wET TS
I FT gH FAAET F A4 qHEET
FTF | g WA FT HEAT THAAT-
T A9 TF qG T qHT A A% (6
A AW & 50 FS AW T 77 A7
I FT AEAT TH T Y1 IT F o0
sTawF & fF g7 o At A wre
FT FRT T qHT G TSI A
AEE T TG AT AGT AT &1
2 WITAT WIS FH 7 0 T A
et

st Tga fag weeR o gumeas
ey ¥ ag wgAr wrgar g fRoawm &
& ¥ {1 9g @19 F7 fF 7w §1 q@w
T T FE A9 F Y OF, TF A w57
ATH HAFT WA HATH | G942 H7 IC
Tem & fog aga ¥ frargur & 1 oY
q% 9 HATHT F AL AW 97 q2T
&Y 797 & fem gamiH & forelt ot asew
Y I 9T A &7 HAG 7! foyet qraw
21 g yrdaT 4g 2 e o s Aarern
qT 9w & fog 91, o T gw W
39 ® AW W qwy fear ad afew
otaT & & wgr ol aw gw § ¥ ol Ay
AN qET g |

2002
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MR. DEPUTY-SPEAKER: We have
a record here. Even if they send the
names of those who have already
spoken, we keep awake. But there
is an exception—Acharya Kripalani.

SHRI J. B. KRIPALANI: I have
not spoken on any of these demands.

MR, DEPUTY-SPEAKER: No, no.
I am laying down a rule with an ex-

<eption. It is difficult for me to say
‘no’ to you.

SHRI J. B, KRIPALANI: You
give the impression that I have
spoken,

SHRI S. KANDAPPAN (Mettur):
The Ministry has produced a bulky
report probably to hide the fact that
they have not much to do at the
central level.

15.13 hrs.

SHrRr BaL RaJ MavHok in the Chair]
They have added a number of photos
with the charming smiles of our min-
isters probably to cover its empty
verbosily and the drab reading of the
report. Even i cursory view of the
report clearly shows that they have
not performed the work entrusted to
this Ministry in a atisfactory manner.
Take for instance the Centrally-ad-
ministered areas. In such areas edu-
cation is the direct responsibility of
the Centre. Last year they spent
Rs. 31 lakhs in Andaman and Nicobar
Islands angd this year the estimate is
Rs, 34 lakhs. In the South Andamans
and particularly in Port Blair, the
capital of Andamans, the population
is predominantly Tamil-speaking but
their children are not provided edu-
<cational facilities in their mother
tongue even at the primary Ilevel
The Tamilians there have taken it
upon themselves to run private
schools in order to educate their chil-
dren in their mother tongue. This
Government claims that it champions
the cause of linguistic minorities in
the various States. But under your
very nose, in your own Administra-
tion, you are not attending to this
basic need of the children tv have

i education in their mother
tongue,

Education) 2004

1 would like the Ministry to take
up this matter and see to it that peo-
ple wherever they are and to whaich-
ever area they belong, if they live in
a considerable size must have ade-
quate facility to have primary edu-
cation, and secondary  education
through their own medium. I wish
the Minister would bear this in mind
and take up the necessary measures
{o see that enough teachers are post-
ed there and enough schools are open-
ed for primary education for the
benefit of the Tamil children there.
Probably in other ureas also there
may be similar cases, but I just quot-
ed this as an example to show how
this Ministry is functioning.

There seems to be g sort of pre-
occupation with the propagation of
Hindi then with the promotion of
education as such as far as this Min-
istry is concerned. It is .1 malady
with almost all the Central Ministries,
that whatever function is entrusted
to them, they are more keen to see
that they promote the cause of Hindi,
whether it is relevant to their post
or not, After all, what is the job of
the Ministry of Education ag enjoin-
ed by the Constitution, earmarked as
obligation and duty of the Ministry
at the Central level? Education is
just to impart knowledge towards
higher education and to mould the
character and culture of our students,
of the younger generation. What
have the Government been doing all
these 20 to 25 years, and what do
they propose to do? Definitely the
picture is very gloomy. What have
they been doing so far? I would like
to charge this Ministry: they were
more concerned with Hindi than with
the promotion of knowledge or in-
struction. They may say they are
doing it in the interests of integra-
tion of this country, I would rather
say that the question of integration
should be left to the Home Ministry
and not to the Education Ministry.
With regard to education, I may just
attempt to give a picture of the whole
thing by taking the question of the
medium of instruction. The Deputy
Minister who preceded me said that
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it is the declared policy of the Gov-
ernment of India to see that all the
wational languages in their respective
egious become the medium of in-
truction in the respective universi-
ies and colleges. But what are they
loing? Did they help the universi-
ties and colleges elsewhere, those
which are situated in the non-Hindi
region, to promote the medium of
instruction in their own languages?
Certainly not, Even the Hgure that
the Minister has given has clearly
shown the partial attitude of the
Central Government in this regard.

After all there are five States in
India which are promoting the cause
of Hindi—Rajasthan, Uttar Pradesh,
Bihar, Madhya Pradesh and Haryana.
So, when there are so many States
to cater to the need of Hindi and
when there is no State whatsoaver in
the case of Urdu and Sanskrit to look
after the interests of those particular
languages, when such is the case,
when we want that the medium of
instruction should be in a particular
language, there are certain prerequi-
sites which we have to evolve before
we go ahead with the programme. I
would just point out two things here.
For example, we need an encyclopae-
dia in each language, For that, the
Central Government has created a
Board or a Cell—I do not know. There
is an organisation at the Central level
to see that they go ahead with the
programme of preparing an encyclo-
paedia for Hindi. A lot of money is
being spent on it. I do not quarrel
with that, But what about other lan-
guages? In the same way, there is
a periodical to propagate scientific
knowledge in Hindi that is being pub-
lished by the Central Government.
But what about other languages?
The number of people, the population
language-wise, may be small com-
pared with Hindi, but the subject and
the knowledge that they may need
to have in their own languages is the
same, A Chemistry student in Tamil
may need the same literature that a
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Hindi student in Chemistry may havs,
for his higher studies. Is it not fair,
is it mot justifiable for ug to demand
that they should equally promote all
the languages and equip all the ian-
guages and make them fit enough to
be the vehicle of modern thought?
But that is being utterly ignored.

There is another very serious as-
pect I would like to bring to the
notice of the House. It is compleiely
forgotten or conveniently ignored. A
stage may come when all the langu-
age are promoted in their respective
regions, When they become the
media of instruction for scientific
knowledge, what will happen? My
university will be having Tamil, Other
universities will have their respective
languages. Hindi regions will have
Hindi. What is the link in between?
Now when we are laying the ground
for our national languages to occcupy
their rightful places replacing Eng-
lish as medium of instruction, is it
not our responsibility to see that the
country is not balkanised? Here
comes in English, When DMK syeaks
for English, we imply that for the
link of the country at the university
and other levels, what else is there?
The minister indicated in his reply
that Hindi can take that place. T am
afraid it cannot in the near imagin-
able future. Various developments
are taking place in the scientific
world and we need a window to the
outside world. It is not possible for
me to reconcile to the thinking that
it would be possible to carry on our
dialogue without English being there.
I ask the minister, is there any coun-
try in the world, developed or un-
developed, which has completely es-
chewed English from its curriculum?
Not a single country has done it
Every country concerned with inter-
national dialogue rightly feels that
there must be some link between
nations. Rightly or wrongly, whether
you like it or not, English has come
to occupy that position and it is be-
ing recognised by everyone in the
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world today. Knowledge is univer-
sal; it is not the monopoly of any-
body. So, we need to have certain
contacts with the developments in
the modern world and there is al-
ready a language handy for us for
that purpose. What is the urgency
and necessity for us tn throw away
that language and try to replace it
by something, which may not be po-
sible?

People argue that we can create
a glossary for all science subjects in
Hindi. Sir, I have been working in
a university and I know how difficult
it is. I doubt very much whether it
would be possible. Attempts were
made by the Government and they
are having bulky glossaries with
them. But they are not being used
in Tamilnad. Whether 1t is physics,
chemistry or any other subject, at
the PUC level and at the B.Sc. level
in somu places we are using Tamil
itself. There are many scientific
words Lhat have come into common
usage in Tamilnad which it would be
impossible to replace. For example,
we say anu for atom, karp aram for
campher, uyirvayu for oxygen, kan-
dagam tor sulphur and so on. So, do
not minimise the hurdles that are
there,

MR, CHAIRMAN:
Sanskrit words.

SHRI S. KANDAPPAN: I do not
concede they are Sanskrit words. If
all the termg in vague in Tamilnad
are accepted as common words, I
have no quarrel, but I am afraid it
would not be possiblee Even some
professors who were associated with
the preparation of glossaries have
said that it is very difficult to evolve
common terms that would be accept-
able to us, The problem is not so
simple. If we do not take measures
from now on and evolve a compro-
mise procedure for the future, taking
into consideration all these facts, I
am afraid our whole curriculum will
be affected and the quality and con-
tent of education will go down.

I have been listening to the spee-
ches and the reply of the junior mi-

They are all
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nister. There is a growing tendency,
dangerous and pernicious in my
view, that i and secondary
education should be brought wunder
the concurrent list under the Centre
on the plea that the state do not
have enough finances. I put it this
way. After all, the Centre's finances
do not come {rom Russia or America;
it is from the States. They can very
well give a share of the lot to the
States and the States will manage.
1 do not want this kind of thinking
to prevail in this country that on
financial grounds, primary and secon-
dary education should be  handed
over to the Cenfre. At present, pri-
mary ang secondary education are
very well carried on by the States.
Of course, they do have some diffi-
culties and for that the centre should
give financial assistance, There ends
the matter. Even higher education
which they have been entrusted with,
they are not able to manage well and
they are not fair in their dealings. If
they take primary and secondary
education also, it would not be arcep-
table particularly to non-Hindi
states.

I agree that as one nation, in our
syllabus and curriculum there could
be some standardisation. I do not
have any quarrel there. The Cential
Government has already started ure-
paring syllabi for various subjects in
various strata of education and they
are sending it to the State Govern-
ments. With that I am sure the
State can have their own programmes
of work in the schools. That can be
done at the primary , secondary or
at any level. With regard to science,
there is no problem. But with re-
gard to humanities, there are certain
problems. For example, take his-
tory. It is very strange that the In-
dian history 1 read is different from
the Indian history which my brethren
read in northern universities. About
our ancient age, take the beginning
of Christian era and a few centu-
ries before. We wvery much appre-
ciate the ru'e of chera, Chola, ana
Pandya kings at that period.
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1 do not find anywhere in the north
this being much represented. But
we do read of the Gupta Age and the
Maurya Age, the so-called Golden
Age. For example, I can tell you
that this history is not the DMK ver-
sion of the history. While the Maur-
ya Age and the Gupta age are being
considered the Golden Age in ancient
history, in our Tamilnad during the
Maurya Age and the Gupta Age there
are other powerful empires. We cal-
led the Imperial Cholas, as the gon'den
age, so far as we are concerned. We
find that only a cursory account is
given in the north about that period
al<o. These are certain basic points
which should be borne in mind. We
cannot hide our own history {rom
our own school boys. It should never
be done. So, we have to think in
terms of standardising these books
by bearing .in mind these , factors.
These are vital issues which we can-
not forget except at the cost of the
unity of thig country.

Finally, I wou'd like to say that
there is a good case for minimising
the work of the Ministry at the Cen-
tral leavel, not for increasing it. So
far the performance of the Central
Education Ministry has been like that
of a3 dog in the manger. They neither
help the States nor do anything them
selves, sp far as higher education is
concerned, which is the obligation of
the: Ministry at the Centre.

WY AT JA T A5 (grawa ) @l
HERT W HTYH ATHA S oTHod o T OF
AT ¥ qF ST F GWAT FY IFTAT BT
¥ s wmgaT g fF IAAr AeA g0
wrfgy f ag wrw 9z & Shewm
) §9g TG & | A AT AW qaT AT
W &7 § g & | g7 3w WY 55
s0 A gl & fawd ¥ o ¥
wfus gl fet wmd & W
ey Ay @\ g Terged i gAn
ﬁ-nt{ﬂ'niiai?ﬂl‘tﬂ'l‘( mﬂaﬁm—
ATE & T aCE B AW vy § | AW
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SHRI C. JANARDHANAN (Tric-
hur): Mr, Chairman, Sir, everybody
admits that our country is in the grip
of an economic and political crisis
unprecedented since our Independe-
nce.  Naturally, this crisis affects
every sphere of life. But the crisis as
refiected in the field of education is
the worst of all.

At the first meeting of the Advisory
Committee of Vice-Chancellors cons-
tituted by the University Grants Com-
mission, the Education Minister, Dr.
Triguna Sen, himself hinted at this.
In the Times of India of 7thh , March
it is reported.

“The dominant theme in the
education Minister's speech was
unsatisfactory state of higher
education in the country. In-
deed, in many States, the educa-
tion system was hardly function-
ing and colleges and universities
remained closed for a long peried.
The situation had reached such a
serious state that the system of
examinations was bre
down.”
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Dr. Triguna Sen further said:

“In Calcutta, the March 1967
examinations have not been held
as yet. In Bihar and Uttar Fra-
desh jnvigilation at examinations
is becoming more and more {ifli-
cult and I have had reports of
several assaults on  invigilators,
some ending in fatality.”

He zaid that the incidence of stadent
unrest was on the increase and -0 also
its component violence. He ulso ex-

pressed extreme concern over the
growing unemployment among the
educated—an evil which had now

affected the engineers also, He added
that this was the time when we must
undertake and implement some vigo-
rous programme of action to counter-
act these evils.

This is only a small side of the pic-
ture. Though the people in power
realise at least that the so-called vigo-
TOUs programme is necessary, 19 uf-
tion is forthcoming yet. The fact is
that no vigorous programrme of 1.tion
is possible unless the Governm:at has

‘a clear perspective and the readiness

to bring about a change in the so0:o-
economic relations that now xist in
our country.

Many speakers before me have
dealt with the problem of primaiy
education. It is a shame that, even
after 20 years of Independence, we
have failed to fulfil the provisions
and compulsory primary education
to all our children, Now the Govern-
‘ment has laid down a certain prog-
ramme to fulfill this belated task be-
before 1975-7. But what has happened
to our earlier programme? Sometime
our Ministers point an accusing finger
towards the States. I do not know
whether he is of the opinion that, if
primary educstion is made 1 Concu-
rrent or a Central subject the task
would be fuilfilled easily. 1 think, it
is a wrong approach. The problem of
compulsory education is closely link-
ed up with our social and economic
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backwatdness. Unless the Govern-
ment is prepared to tackle these pro-
blems along with education, the
ambitious programme of our enthu-
siastic Ministers will remain unful-
filled.

Then, what about the character of
the little education that our students
get? This was reported in the Times
of India of 23rd March, as remarked
by the Education Minister in the In-
formal Consultative Commitlece of
Parliament:

“This was a State subject and
the States were free to handle
it as they liked. Consequently,
the textbooks varied widely from
State to State with emphasis
being laid on different wvalues,
Quite often, the child had no idea
of national values such as unity,
secularism, similarity of culture
and tolerance which were so im-
portant for nation integration...”

He therefore, suggested that the
question of taking up this as a Con-
current or a Central subject should
be thought of. Anyway 1 am glad
that our Minister realises the impor-
tance of this issue. But I am afraid
the situationis worse than what he
thinks, There is no definite direction
to our education. In certain texibooks
of primary schools they teach thestu-
dents some rot; sometimes it is con-
trary to facts also, I can give you
certain examples. The other day, the
Blitz Weekly published an arlicle
quoting certain passages ([rom a
Mysore textbook. The other day
1 think, it was on the last Friday—
this House was discussing how to er-
adicate obscene literature or obscene
art from our cultura] life. But vbsce-
ne pictureg are printed in the text-
books; obscene articles and poems are
written, and these were taught in
Mysore schools. I will give you one or
two examples, small things, which are
contrary to facts. Sir, this is a book
published by Macmillans, a firm of
internationa] repute and this is taught
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in one of the best schools in Delhi.
Sir.u[amcomingtrom!ternh,l
am interested in what it says. What
does it say? It says: ‘Kerala is all
length and no width’. Can you ima-
gine such a thing, Sir? Then it says,
‘In few places it is more than 50 miles
wide.! About its length it says, ‘In
length, however, it is more than a
thousand miles’. We have to invade
Tamilnad or Mysore State to make it
that long! It is not more than 300 or
400 miles long, Sir.

SHRI RAJARAM (Salem): Then
there is no necessity for the Mahajan
Commission,

1551 hrs.
[MR. DEPUTY-SPEAKER in the Chair]

SHRI C. JANARDHANAN: The
carlier speaker from that side wanted
religious instructions in our schools.
As a sample of what sort of religious
instruction is imparted to our children
in schools, I shall quote from this
book which is entitled ‘Moral Science
Series’, again a production of Mac-
millans and it is taught in the same
mode] school. There is a chart about
God delegating His powers to others,
There are three branches. In one
Branch, God delegates His jswaors {0
parents, then parents delegatr their
powers to school Principals, School
Principals delegate powers to the
teacher and the teacher delegates his
powers to the monitor and the monitor
stands before the students as God.
Then take the second branch. Here,
God delegates powers to Government,
Government to the Ministers and the
Ministers to high officials and the high
officials to the Police and the Police is
the God before you. Under the third
branch, God delegates powers to the
Scout Master, the Scout Master dele-
gates powers to the Troop Leader and
the Troop Leader delegates power to
the Patro] Leader and the Patrol
Leader is the living God before you.

AN HON. MEMBER: What about
the Chief Whip?
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SHRI C. JANARDHANAN: Just I
do not know. This is a sample of the
moral instruction imparted in our
schools. Sir, unless we do something
on the lines which Dr. Kothari has
recommended, the future of our educa-
tion is in trouble and the Govern-
ment must give immediate considera-
tion to improve the character and
content of the text books.

SHRI RAJARAM: Dr. Sen was also
on that Commission,

SHRI C. JANARDHANAN: He
more or less agrees with me, 1 think.
But he is not implementing the whole
thing. That is my complaint.

Regarding the conditions of teachers,
Sir, they are deplorable throughout
India. They are agitating for better
pay, for better living conditions. Now,
in Bihar, two lakhs of teachers are on
strike for the last few days. The
teachers are agitating all over India,
in U.P.,, even in my State of Kerala
and virtually in all the States Sir, in
the recent strike in Delhi which was
the biggest of them all, the Govern-
ment tried its best to suppress the
movement. They arrested 107 teachers.
Five of them were handcuffed like
criminals. Sir, it is a shame for this
Ministry.

SHRI D. C. SHARMA (Gurdaspur):
Not by this Government. It was the
Jana Sangh Government.

SHRI C. JANARDHANAN: But
abetied by this Government. 77
teachers were suspended and 346

teachers were thrown out of service.
But the teachers faced all this terror
very boldly. But now that the move-
ment is withdrawn, it seems, the
authorilies are bent upon wreaking
their vengeance on the teachers. The
recent circular issued by the Direc-
torate of Education is insulting. But
the NDMC is going further. That
nominated body and its President are
not even prepared to implement the
instructions of the Directorate. What
right has this organisation got, which
represents nobody in this country, to
refuse to implement it? I do not
know, it is beyond my comprehension.
Now, the teachers have put forward
certain demands which should be
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looked into sympathetically. The
teachers in difficulties and there are
three different units of Administra-
tion under which the teachers are
pressed and they are now here to go
now. To bring the subject of Educa-
tion under one authority was the
standing demand of the teachers of
Delhi. It is under the consideration of
this Government, I know, but will the
Government take immediate stepg to
implement it? That is what is neces-
sary now. I request the Government
to intervene immediately and-revise
the circular of the Directorate and
press the NDMC to behave properly.

A contented teacher is indeed the
base of effective educationa] system.
If the hungry teachers ar¢ on war
path, they cannot teach the students
properly. You know that. Therefore
1 request the Government to consider
immediately the grant of uniform
pay-scales and uniform service condi-
tion throughout India. Otherwise our
whole educational system will go to
rot,

While considering the problems of
our educational system, our attention
is drawn to the question of unemploy-
ment among the educated, especially
those of the engineers. In some States
like Kerala, for instance, where some
amount of progress has been made in
education, the problem of unemploy=
ment among the educated classes is
very acute; and the number of unem-
ployed engineers is rising. There is
an increasing number of unempl-
oyed engineers and diploma-holder
now. The figure is going to be nf the
order of 35,000. In Punjab it 2,000; in
Mpysore it is 3,000, in Kerala it is
3,000 engineers. There are about
18,000 ITI diploma-holders. Thig is
because of the economic crisis which
this country is facing. Everybody
knows, and the Minister has admitted.
It is because of the economic reces-
sion, it is because of the monopolistic
pressures of the masters from abroad.
That is why the so-called recession
has come back and our engineers are
thrown out of employment and they
find no avenues for employment. We
have to consider all steps for indus-
trialisation. Then only we can solve
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the problem of unemployed engineers
in this country. We must think about
the system of education as solving the
economic problems of the country.
Then only we can tackle this impor-
tant problem of unemployed egineers
in this country.

SHRI BIMALKANTI GHOSH (Se-
rampore): Mr. Deputy-Speaker, Sir,
I rise to support the Demands for
Grants relating to the Ministry of
Education. While supporting the
Demands I would like to put a few
suggestions before the hon, Minister of
Education for his consideration. The
Demands relating to the Ministry of
Education should not be jooked upon
as an item of expenditure, It should
always be looked upon as an item cof
investment, The greatest need of the
country today is more production and,
therefore, our education should be
production-oriented. At the same time
we must remember that Education is
intended not only to make a man fit
to earn his livelihood, but also to
enable him to become a useful citizen
and a man of character. Unless the
problem of Education is properly
tackled, all our future plang will fail.
Education must also bring about
national integration. A common pat-
tern of education for the whole of the
country is an urgent need of today.
Fducation is a State subject. Yet, I
think that it is the moral responsibility
of the Centre to formulate and im-
plement a national policy and pro-
gramme of education for the entire
country.

16 hrs.

For the proper educational develop.
ment and also in the interest of
national integration, it is necessary
that education should be made a con-
current subject. The Directive of the
Constitution provides for free and
compulsory education for all children
up to the age of 14 has not yet been
implemented. The Centre must see
that this constitutional requirement is
given effect to.

The problem of education should be
taken up on a war footing, und more
and more money should be spent on
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education so that literacy may spread.
In spite of the fect that a large num-
ber of schools had been opened during
the last twenty years, the percentage
of literacy is still at a very low level.
I think the Ministry should pay proper
attention to this matter.

The system of education which we
are following at present will do. no
good to the country. Unless some
fundamental changes are made in that
system, there cannot be any real
progress,

Right from the primary level up to
the top, the medium of instruction
must be the mother-tongue. Greater
stress should be laid on primary edu-
cation. No wvillage should remain
without a primary school and no school
without a sufficient number of teachers,

‘We should have more polytechnics
and technical schools so that we can
train more technicians and get em-
ployment for them easily, We should
spend more money on technical and
scientific education. We should have
more medical colleges. The standard
of multipurpose schools and polytech-
nics should be improved. The stand-
ard of educalion at the higher secon-
dary level needs a great deal of
improvement.

The school fees and the cost of
bouoks are so0 high that it is very diffi-
cult for a common man {o educate his
children. Therefore, I think it should
be the responsibility of Government to
supply books free of cost to the poor
students. In this way, the creative
talent of a poor student should be
encouraged by the Government,.

In the field of higher education also,
great expansion is needed. The most
important thing in higher education is
the strengthening of the post-graduate
departments. A strong post-graduate
department is the best source from
where we can recruit our future
teachers and scientists.

The examination system in our
country should be immediately re-
formed. At present, it is nothing but
a memory composition. No real merit
can be tested under the present system
of examinationa.
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The students from the Scheduled
Castes and Scheduled Tribes commu-
nity should be given more facilities
ang scholarships. More money should
be provided for this purpose. Liberal
grants should be given to colleges in
rura] areas. More agricultural colleges
and universities should be established
in rural areas.

More attention sholud be paid to the
development of the Sanskrit language.
The study of Sanskrit should be made
compulsory for arts students.

The primary aim of education is
character-building and physical geve-
lopment. Therefore. it is absolutely
essential to provide sports grounds for
schools and colleges in urban areas.

We have scientists of quality in this
country, but unfortunately their talentg
are not being properly utilised. If our
democracy is to survive, we must make
necessary arrangements to impart
good education to our children.

I feel that if the problems of
studenis are always considered with
sympathy, there would be no student
unrest. In most of the cases, I think
mismanagement at the top has result-
ed in indiscipline among the students.
I think at present our teachers are
not paid according to their merits or
even according to the cost of living
index prevailing in the country. Their
conditions of service in most of the
Siates are really shocking. Therefore.
the condition of the teachers must be
improved immediately by wupgrading
their salary scales. Teachers' salary
scales should be revised in accordance
with the rise in prices and ‘cost of
living. There should be a minimum
below which no teacher should be paid.
In the case of primary teachers, their
minimum basic salary should be at
least Rs, 150. Dearness allowance for
teachers should vary according to the
price index prevailing in the country.
The scales of teachers in junior high
school, high school and higher secon-
dary schools should also be suitably
revised and upgraded. The same scale
should be given to teachers with the
same qualifications in different catego-
ries of high schools. All categories of
teachers should be provided with free
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accommodation. The age of retirement
for all categories of teachers should
be raised to 65.

SHRI D. C. SHARMA: 70,

SHRI BIMALKANTI GHOSH: Al
college teachers should have g uni-
form pay scale. It should be Rs. 350—
950. The Education Ministry at the
Centre should try to get it done
through State Governments. The Uni-
versity Grants Commission iz now
looking after higher education. I hope
and firmly believe that the Centre will
set up two more Commissions, one
for looking after the secondary edu-
cation and the other for looking after
the primary education.

Adequate financia] assistance should
be given to the fir:t grade private
colleges so that they can open post-
graduate classes for the expansion of
higher education with the approval of
the universities. The members of the
non-teaching staff of schools and col-
leges have so [ar been neglected.
Proper steps should be immediately
taken to improve their service condi-
tions, The UGC benelits should be
extended to the non-teaching staff
members in colleges. Adequate finan-
cia] assistance should be given to State
Governments so that they can take
proper steps to improve the service
conditions of members of the non-
teaching staff in schools.

With these words, I support the
Demands for Grants relating to the
Ministry of Education.

SHRI J B. KRIPALANI (Guna):

You have made me wait so long that [
have forgotten my ideas. Anyway,
since you have called me, I have to
say something. I will not talk of the
faults of commission and omission of
the education departments at the Cen.
tre or in the States. I would confine
myself to more fundamental questions.
If these are properly tackled, there
will be no difficulty; if we have not
stupid people running the department,
there will be no difficulty in solving
our educationa] problems.

There is no section of soclety which
can do without education. Even a
cutpurse, thief or robber has to be
educated in his profession,
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[SHRIMATI LAKSiH. . IRKANTHAMMA in the
Chair]
SHRI S. K. TAPURIAH (Pali):
‘Ministers have no qualification or
education.

SHRI J. B. KRIPALANI: As a
matter of fact, the education of the
individual begins from his childhood,
The ‘mother sees to it that first
he is fed and then he is edu-
cated. Sometimes both processes
go together. What does the mother
do? What do the parents do? They
have to socialise the little animal. He
must fit into the society of the family.
Supposing it is a cultured family and
the child because of his contact with
other children speaks bad language,
immediately the parents will say that
this is not done in our family or in
our social set-up. Thus the physical
maintenance of the body and educa-
tion go together, If we are starving
in our physical body. the nation is
also starving in its education. How
dig this come about?

We must go to the very origin of
the present system of education. Why
was it introduced? Was it introduc-
ed to socialise us in our society to
make us good members of our society
or was it invented to wean us away
from our society? This education was
primarily meant to create a cheap
administrative agency for the East
India Company and then for the Eng-
lish Government. But the English
people are as hypocritical as ourselves
and they would not do a profitable

thing without giving altruistic rea-
sons. The altruistic reasons were
given by Macaulay. He said: we

want to produce in India an educated
class; we want to make Englishmen
of them except in the colour of their
skin and the blood running in their
vains, I am afraid that the colour
of the educated is changing a little,
at least in Northern India... {Inter-
ruptions.)  Therefore, you will see
that reformer after reformer in
modern times tackled the question of
education. In the beginning there
was the founder of the Arya Samaj;
Dayananda Saraswathi wanted to re-
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form society in a particular way and
he devised a scheme of education for
that way of life. He was of course
thinking of only Hindu Society. After-
wards, when there was great politi-
cal agitation in connection with the
partition of Bengal and the national-
ists proposed a system of national
education. It was one of the points
on which the moderates and the ex-
tremists were divided in Surat. The
moderates wanted the system that
had been introduced by the British
for the purpose which I have already
indicated to continue as they consi-
dered it good. The extremists want-
ed a change in educational system be-
cause they wanted a change in our
society. Then came the Home Rule
movement of Besant which again
tackled this question of natiznal edu-
tion. There was also the experiments
of Rabindranath Tagore in Santini-
ketan, He believed that children can
grow best when they are brought up
in freedom and in the joy of life.
Afterwards came Gandhiji's move-
ment and that also produced a sys-
tem of education in which I think all
the trends that had gone before were
included. He not only changed the
medium of instruction and the metho-
dology but also the whole system,
Becaue he wanted to create a society
of his conception which must be free
from exploitation, social, nolitical and
economic,

Every reformer throughout the
world, if he has desired to give a
turn to society has taken into hand
education. With Buddha we had a
different educational system than the
Brahmain one. With Muhammad we
had not the educational system that
was confined to the Arabic tribes but
a new kind of system. With Chiristia-
nity the old system of education, the
Greek and the Roman, was dispens-
el with and a new system of educa-
tion came into existence., So, no sO-
ciety, if it wants to make anything of
itself can neglect education. But the
question is, what society do we want
to create here? It seems that we are
in a confusion about it; that we are
in some kind of vicious transitional
stage where we do not know where
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we stand or what we want. It is true
tnat frem the housetops the Govern-
ment that has been in power for the
last 20 years says that it wants to
establish a socialist society in India.
If it wants to establish a socialist
society in India, has it taken any steps
whatsoever to see that the education
that the young received is such that
it would make for a socialistic system
of society? If the education is class
education, if the education is bour-
geoise education, then you cannot out
of that education produce socialism
or a socialist pattern of society. It is
true that most of the education
throughout the world given through
schools and colleges have been class
education, But, if you want to have
a socialist society, you have to direct
your education to the goal that you
have kept before yourself. It is
because of this that our education is
suffering. And what did we do? We
took up the old education, There was
nothing of nationalism in our system.
As soon as we came inlo power, we
thought everything was changed as
by allauddin’s lamp. With freedom
we became rich and so we must have
big and huge factories; with freedom
our administrators whom Jawaharlal
Nehru called often as wooden, with-
out initiative, who could only carry
out orders, became patriotic! Our
education which we before Indepen-
dence called foreign education, a vici-
ous education, an education that was
done for a certain purpose that suit-
ed the British Government at once
became a national education. All the
primary schools became the Naya
Talim schools. All the universities
became national universities, Every
teacher was a nationalist. This is
the great mistake that we have done.

Then, what have we done? We
have appointed Commissions and
Committees. We began to build from
the top. First we had a commission
for university education, Recently I
suppose some committee was appoint-
ed to review the whole of education—
the Kothari Commission. Did the
Kothari Commission think in terms of
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the society that is going to be produc-
ed here? Did they cater for an edu-
cation that would be useful in a de-
mocratic society, not to ialk of social-
ism? No such thing. A tinkering
here and a tinkering there, that is all.
No department of our life is so con-
fused as education.

Education)

My friend gave certain examples of
textbooks. How can the textbooks
be improved unless education has
some aim and purpose in life? Why
are our engineers without work? Be-
cause we give them education which
is of the old type, which would only
enable them to be servers to the ad-
ministration of some  big-bellied
moneyed boss, They cannoi stand on
their own legs. I have seen these
coming out of the agricultural col-
leges searching for jobs in the gov-
ernment. as if in the compounds of
the Ministries, cultivation is going on!
It is the system that is wrong. It is
not that we do not need engineers.
We require engineers, but we have
never taught them to stand on their
own legs. It is not that we do not
need scientific agriculture. But our
agricultural graduates do not go to the
villages. 1 am sure uan educated
graduate can make a couple of hun-
dred rupees a month by having two
acres of land to cultivate. But we
have never taught them to be self-
reliant. We have taught them only
to be Government servants, for which
the old education was designed, We
have done nothing to make the peo-
ple stand on their own. They come
to the government begging for jobs;
it they do not get jobs, they blame
the government, the society and
everybody excepting the system of
education that produced such drones
who could do nothing, In America,
I was sitting at a table where there
were some 12 university teachers also
sitting. I said something that was
not very complimentary to the Ame-
ricans and I said, “You will please
excuse me for making this remark".
They said, “who is to excuse you?”
One was a Jew, another a Canadian,
the third an Englishman, the fourth
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a German and so on. There was no-
body who was really American, They
get these technical people from all
corners of the world to eurich their
education. There if a student passes
his examination today, tomorrow
work is assigned to him on a salary
.of about Rs, 1000 a month.

MR. CHAIRMAN: He shculd con-
clude now, I have giveu him 5
minutes more than the allotled time.

SHRI J. B. KRIPALANI: 1 have
no objection to carry out your wishes,
as you are also a lady and I am gov-
-erned at home and in the couniry hy
ladies. 1 have no desire to disobey
you but I must say that you must
give me a few minutes more; that also
if the audience is interested in what
I am talking.

MR. CHAIRMAN: Please conclude
in two minutes.

SHRI J. B. KRIPALANI: So, un-
less we have a national aim, a natio-
nal gual, be it may, we cannotl
direct our education in proper
channels; we cannot devise a suit-
able system of education for oursel-
ves.

We have been talking of unrest
among the students. How can there
be anything but unrest among the
students when there is wunrest in
society? When there is conflict in
society, when we are not able to live
as one nation, how can the students?
I have been teacher for umpteen
vears and I do not think any student
ever thought of revolting against my
authority. The students used to tell
me, “Sir, we do not know whether
you are the same man outside the
class that you are in the class.” In
the class absolute discipline, outside
the class absolute friendship and
equality. 1 treated them as gentle-
men and they treated me as ancient
teachers used to be treated in ancient
times where it is said that the teacher
is the god. So, the students’ unrest
is due to the defectiveness in educa-
‘tion that it has no goal. Education
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has no goal because we, as a nation,
have no goal yet towards which we
are working. We profess but we Jdo
not have,

Then, it is said that the universi-
ties should be autonomous. I have
seen these universities and I have
seen their wvice-chancellors. I am
sorry to say that if there is to be real
autunomy in education, our teachers
wou':! = .""e a mess of it. I have seen
them thinking of nothing else but
their promotions, their ambitions,
their own selves and not the students.

There is in our universities some-
thing like meeting the students or,
what they call, tutorial classes, but
nowhere are there tutorial classes
where the teacher comes in real con-
tact with the students. Perhaps it is
good that the teacher does not come
in contact with the students because
his own conduct is such that it will
spoil the conduct of the students'
Under this system it is much better
that the professors do not come in
contact with them because their own
intrigues would percolate among the
students, The politicians are always
a wretched lot; you cannot help them.
They will alwayg interfere. But their
interference can be avoided only if
the teachers are masters of the sifua-
tion and they behave honestly.

What is the meaning of a teacher?
Now we are hearing about the emolu-
ments of the teacher, Right through
the ages a teacher has lived in a
hovel. But if he loves his work he
teaches from that hovel. I have seen
that there are institutions in Banaras
and ancient cities where our old
education is being taught. And
who are the teachers? The
teachers will be with one dhoti, not
even an upper cloth, and that may be
a dirty dhoti but they are teaching
highest philosophy in the world. They
are teaching the philosophy of the
Upanishads and the Gita. They are
living in that atmosphere and they do
not care for their earthly needs. What



2031 D.G. (Min. of
they need is very little and that is
provided for by the students them-
selves, The students themselves go
and beg and they work night and day
because they have an objective be-
hind them. We may not appreciate
their objective. But they have an
objective and for that objective, the
teacher and the student kill them-
selves. The student would put his
choti in a strong and see that he keeps
awake in order to read what he has
come to study. This is how real
education is given and received.
There can be no other kind of educa-
tion.

1 am sorry I have taken more time
than you ordered me to take,

SHRI D. C. SHARMA (Gurdaspur):
Mr. Chairman, it is my first duty to
congratulate Acharya Kripalani for
the most excellenn{ speech that he
has delivered in this House. I hope
not only the Members of this
House but all the citizens of India
will take note of what he has said.
My second duty is to thank Mr.
Shashibhushan Bajpayee for going to
jail in the cause of the teachers of
India. The teachers of Delhi are not
the teachers of Delhi but they are
the teachers of India. I must say
that he did something which is envia-
ble and which should have been done
by some more Members of this House.

When I think of the Education Min-
istry and when I think of the Educ-
ation Minister, I have no end of sym-
pathy for it and for him, The Educa-
tion Minister has got a sick, anaemic
and bloodless child to hold and though
the Education Minister has broad
shoulders and has sound common-
sense and has some kind of practical
skill, T think, he cannot set the house
of education in order. The reason is
this that education has been compart-
mental divided into many mansions,
sub-divided into many many houses,
and the result is that the education
has lost any kind of central unity, any
kind of unifying aim, any kind of
centripeta] direction.

Education is being diffused and is
being thrown about in all kinds of
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directions. Therefore, I think, if
Acharya Kripalani’s speech has any
meaning, the only thing that has to
be done by the Government of India
and, I think, that is a national Gov-
ernment, it is this that education
should become a Central subject.

People have been talking of a pri-
mary education commission; people
have been speaking of a Second Edu-
cation Commission; people have
been urging the extending of
the scope of the University Granta
Commission. It is like saying to a
man, you have Aspro in the morning,
Vit. B complex in the afternoon and
Multi-Vitamin in the evening. I
think, this will not work. The only
thing that can work is this, The hon.
Minister should come forward with
the utmost vigour and say, “I cannot
change the map of education in India;
I cannot set in motion any reforms in
the field of education; I cannot han-
dle this multi-farious thing. 1 can
do this only if I am made the sole
master of the house of education whe-
ther in the Adamans to which some-
body referred, or in Kerala or in
Haryana or in Punjab.” The house
of education should be one; it should
be a joint family house and not a
house which is divided against itself,
That is the only thing that can do
something; otherwise, this education
is like a hydro-headed monster. Dr.
Radhakrishnan cut off one head and
12 more heads sprang up; Dr, Laksh-
manaswami Mudaliar cut of another
head and 12 heads sprang up at an-
other place. The Kotharl Commis-
sion could not cut off any head, but
it is something, and you all know the
result. Therefore, if you want to res-
tore order in thig jungle of education,
which is characteristic of India, ycu
must have Education as a Central
subject all along the line.

Somebody was talking about Jamia
Millia and Aligarh University, some-
body was talking about Nehru Mseum,
somebody was talking about Lal
Bahadur Shastri road or Lal Bahadur
Shastri statue. It has been sald by
the thinkers on education all over the
world that the greatest educator in
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this world has been Plato, and all
the books on education that have
been written by the otherg have been
only footnotes to Plato’s, What did
Plato say? Plato said that the whole
community educates, Nehru Museum
educates much more than anything
else; the Aligarh University educates
us; all the factor that are to be found
in the society, to borrow the expres-
sion of my learned senior, Acharya
Kripalani, educate us. Therefore,
these small, petty things about this
thing or that thing must go. But
they shall not go as long as we do
not have a Central system of educa-
tion.

If we have that, then, I think, the
teachers will heave a sigh of relief.
After all, education is a question of
system and I do not think that we do
not have a system. We have a sys-
tem of primary education, of secon-
dary education, of university educa-
tion, of post-gradute education, of
professional education and of all kinds
of education. 1 do not think that we
should tinker with any system that
we have got. But I want that the
teachers should be made the focus of
that system. When I think of the
teachers, I do not think of the teach-
ers of the Central universities; I do
welcome them; let them get what-
ever they like; but I think of the
primary school teachers who g0 bare-
footed, bare-headed and sometimes
without the necessary clothes in
winter. I want that they should be
given their due. The primary school
teachers are the basis of the pyramid
of education, and after them, come
the secondary school teachers, then
come the college teachers, then come
the university teachers, then come
the post-graduate teachers and so on.
All of them should have their due.
But, I think, our reform should begin,
80 far as this is concerned, at the
primary school stage, Unless we
make the primary school teacher the
master of his own destiny, 1 think,
things will not improve,
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My third point—I do not want
touch any other point, but I want to.
touch this point—is this, Education
has been treated in this country in a
stepmotherly way. I think Madras
has been good in the field of educa-
tion, Kerala has been good in educa-
tion and some of the States have been
generous to education or at least they
have made a splendid gift to educa-
tion. But what percentage of our
gross national product is spent on
education? What you spend on edu-
cation, Madam, is not a dole given
to education. It is not something like
charity given to a Brahmin or poor
people, as you have get enough. It
is not something which is given away
for nothing. Education is something
which brings a return. Education, as
people say, is the best kind of train-
ing. Therefore, I would suggest,
Madam, that 10 per cent of the Fourth
Five Year Plan should be spent on
education and 20 per cent of the
Budget of each State should be spent
on education. If there are some States
which are spending more, I do not
want them to curtail that, but this

must be don

Then, Madam, one thing more and
I have finished and it is this, I think
the hon. Minister will take note of
these things which had been said
here, But I want to say one Lhing. It
you cannot take our education much
forward, I would like you to take our
education at least one step forward.
Have one Central University in every
State of India, whether it is north,
south, east or west.

I would also suggest, Madam, that
we should have a model Central
Secondary School in every town of
India and that should be done by the
Union Education Ministry. I would
also suggest that a classless, casteless
primary school should be established
in every District town of India to
begin with, if they cannot have it all
over the place. Unless this is done,
I think this jungle of education will
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be a wilderness and this wildesness
will become a desert but I want
the desert to gloom. I want the
jungle to become a garden and the
wilderness to become a paradise and
that can become only if we do that.
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One sentence more and I have fin-
ished. I will say that it is the three-
language formula that can build up
the real citizens of India. I think it
was Mr. N, C, Chatterji who said, we
talk about deficit financing, but, Sir,
we are deficit in nationalism, we are
deficit in patriotism, we ace .!2feit in
Indianness and we are deficit in all
kinds of national emotions. If there
is one thing which can unite the
country, it is this three-language for-
mula. We should have three langu-
ages, we should study two Indian
languages and one foreign language
which will link us all together.

When we look at the Education
Minister, I have lot of sympathy
for him. He has been given a task
which is very very onerous, which
is very very heavy and which is very
very burdensome. But, since he had
nething else to do and since he ean
dedicate himself to the cause of edu-
cativ.a. I have no doubt that this de-
dizated son of India will bring about
a far-reaching revolution in India.
We do not want tinkering with edu-
cation. We want a social, and econo-
mic and political and a patriotic re-
volution as far as Indig is concerned.
India wants producers and builders.

16.44 hrs.

[MR. DEPUTY-SPEAKER in the Chair]

India wants a citizen of all-India
dimensions, India wants patriots of
the highest magnitude and I think,
Sir, our hon. Minister will be able
tn bring all this about,

16.45 hrs.

STATEMENT RE_ INCIDENTS
RELATING TO HARIJANS

THE MINISTER OF HOME AF-
FAIRS (SHRI Y. B. CHAVAN): Sir,

1880 (SAKA) D.G. (Min. of
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1 had made a statement in this House
on 28th March, 1968, regarding cer-
tain incidents involving Harijans in
Mehboobnagar and Krishna Districts
of Andhra Pradesh. I have received
information from the Government of
Andhra Pradesh regarding the alleged
incident in Mehboobnagar District.
The Kannada Daily ‘Praja Prabha’
published from Bangalore had carried
a news-item regarding an alleged in-
cident involving parading of Harijan
ladies naked in Mehboobnagar Dis-
trict of Andhra Pradesh. The State
Government have reported that they
made intensive inquiries in Mehooob-
nagar District and found that there
was no such incident in any village
in that District. The State Govern-
ment have issued a Press statement
on March 31, 1968, denying the occur-
rence of this incident,
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The Government of Uttar Pradesh
have reported that on 28th March,
1968, a report was lodged at Police
Station Ghatampur jn Kanpur Dis-
trict by Shri Devi Din that Lal Singh
of his village had thrown his nephew
aged seven years and daughter aged
three years into his well and disap-
peared. The two children on being
taken out of the well were found
dead, A case under Section 302 IPC
was registered and the Station Officer
rushed to the scene. The culprit was
promptly arrested and lodged in jail.
A charge-sheet is being sent to the
Court.

DEMANDS FOR GRANTS, 1968—69—
contd.

MinistrYy oF EpucatioNn—Contd.

16.46 hrs.

SHRI SAMAR GUHA (Contai): Mr.
Deputy-Speaker, Sir, instead of giving
us further pleasure to see the well-
known faces of our Ministers in print-
ed form, we would have been happy
if the pictures of our National Pro-
fessors, scholars, teachers Sahityakars,
Kalakars and silpis, those who have
got mational awards are given in this
report. And I hope, Sir, next year the
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pictures of those who will be given
Nationa] Awards wil] be printed in
this Report. Sir, most of our collea-
gues here have placed emphasis on the
necessity of giving topmost priority to
primary education. I also want to
stress on that point for the reason that
the super-structure of our higher edu-
cation as also the democratic policy
in our country lies on the lease of this
Primary Education. The socio-econo-
mic development in our nation cannot
be given a solid plank unless the base,
the foundation, of primary education
is made strong. 1 would urge upon
the Minister that the Commission, in
which he has served as one of the
Members which recommended that a
National Board of Education should be
established to look after primary edu-
cation. He should insist that primary
education be made a concurrent sub-
ject of the State and the Centre and
also top-most priority be given to pri-
mary education. With all the empha-
sig at my command I should say that
topmost priority should be given to
primary education so that the founda-
tion of our eaucation as also the demo-
cratic polity may be laid on the rock-
bottom of an infallible future.

I want to draw the atlention of Lhe
hon. Minister to another jmportant as-
pect. This is the Gandhi Centenary
Year. I find in this report that, as a
National Tribute to Pandit Nehru, a
Nationa] University in the name of
Pandit Nehru is going to be establish-
ed in Delhi and also the Education
Ministry has made arrangements for
Nehru Award for International under-
standing. What baffles me is this that
I find that Nehru coins have been cir-
culated, but not Gandhi coins. This is
the Gandhi Centenary Year, and I
would plead for the establishment of a
Central University of Gandhi Bharati,
to preach Gandhian philosophy of
non-violence, Ahimsa and peace. I
should say that they should think over
the matter. Although I am not a
Gandhian myself, yet I feel that
everybody will agree that Gandhiji
wag unique by himself, after Buddha,

I should say, in preaching peace and
non-violence. Therefore, it is the
duty of the Central Ministry to pay
homage to the Father of the nation
by having a Central university like
Gandhi Bharati.

In this connection, I would also like
to draw the attention of the hon.
Minister to the Jadavpur University.
Acharya J. B. Kripalani just a few
minutes back said that national edu-
cation was the main thing which was
given much importance.

After the antj Partition movement
of 1805, it was the Jadavpur Univer-
sity which has made a very significant
contribution towards growth of natio-
nal education. In the beginning it was
just a college. It was a college found-
ed by greatmen like Shri Aurobindo;
he was the first principal of thut col-
lege. Almost all the great sons of
Bengal and many great sons of India
and many great makers of the nation
were in many ways associated with
the Jadavpur University. Everybody
knows that our present Minister of
Education, who was the vice-chancel-
lor of the Jadavpur University did a
lot to make that college a university.
I would request that this Jadavpur
University, which is some sort of tem-
ple of the heritage of the national
education movement in India, should
be given the status of a Central uni-
versity.

I would also like to draw your atten-
tion fo the list of our national profes-
sors. I do not know how the atten-
tion of the hon. Minister has been mis-
sed at least in regard to two illustrous
names. First, I would mention the
name of Dr. R. C. Majumdar, the most
eminent historian in India today; he
is now B0 years old and he is the
most eminent historian living in India
today. But he has not been included
in the list of national prefessors. I
would also like to mention the name
'of another savant and Sanskrit scho-
lar in Banaras, that is of Pandit Gopi-
nath Kaviraj. I do not know why his



2039 D.G. (Min. of CHAITRA 14,

name also has not been included in
the list of national professors. God
knows; Dr, Majumdar may pass away
any day, but it is our duty to honour
him, and it is a national duty cast up-
on us. I know the reason why for so
many years he was not given that
honour. I think that politica] paro-
chialism should not be given any pre-
ference to honouring a real great
scholar,

SHRI BAL RAJ MADHOK: He is
not a Nehruite.

SHRI SAMAR GUHA: Now, 1
would like to refer to the problems
of student indiscipline also. Nowa-
days students are blamed very much
as if they have suddenly become erra-
tic. As one who has been in the stu-
dent movement in younger days and
also as one who has been and who still
is in the teaching profession I would
submit that students should not be
blamed every thing. If the students
do not have the spirit of revolt in
them, then they are no students at all.
As many great men have said, the stu-
dents represent the idealist section
and the most vibrant section of any
nation,

I would also submit that student in-
discipline is not due to mainly politi-
cal interference. I{ is ‘my personal ex-
perience from my student days that
only a very small percentage of the
students are activated or inspired by
outside politics. But it is the defec-
tive educational system, the present
teaching system, and the present exa-
mination system etc. which were main-
ly responsible for the student indiscip-
line today. I would urge the Educa-
tion Minister to make a thorough
change in the system of teaching. I
would request him to introduce the
tutorial type of teaching, seminar type
of teaching and objective type of tea-
ching rather than the giving of a few
lectures in the colleges and schools
and then the lecturers or teachers go-
ing for their private tuitions.

The present system of examunation
is nothing but some sort vf a lottery
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for the students. This kind of exami-
nation should be dispensed with, At
least 50 per cent markg should be
allotted for the tutorial type of exa-
mination, periodical type of examina-
tion, and for practical type of exami-
nation and also for objective type of
examination. If this reoriented type
of examination is introduced, then the
students will have to remain watchful
every week and every month because
they have to appear for the examina-
tion in the process of their educational’
development instead of just gearing
up their engine to pick up studies just
a fortnight or a month of the exami-
nation.

If we really want to improve the
discipline among the students, then
sports, games and other cultural acti-
vities should be given ample scope in
the students’ educational curriculum.
In Calcutta and in other big cities we
find that after coming out from the
schools and colleges, the students just
spend their time on the pavements of
the streets because they have no place,
no libraries, no sports grounds, no
games flelds etc. to go to. So, if we
want to effectively deal with student
indiscipline, then we have tp provide
ample scope and opportunity for-
sports, games, literary and other acti-
vities.

There is another aspect to which I
should like to draw attention of the
Education Minister, Although I would
criticise the Minister in many other
respects, I will pay my tribute to him-
in one respect. He was one of the-
ideal teachers in Jadavpur University,
and he was an idea] Vice-Chancellor
too. In 1966 when for three months
in Calcutta, no school or college of
University could be run, Jadavpur
University was closed only for three
or four days and for the rest of the
period it went on regularly as usual
1 want him to introduce his own ex-
perience, by innovating 2 scheme of
having 3 Students’ Court of Honmour
and a Teachers’ Court of Justice. Let
the students be entrusted with the
responsibility of maintaining their dis-
cipline in the University. If there be
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-any act of indiscipline or indignity in
the class, let the students court of
honour, which will be an elected body,
first try the case and judge it. If they
fail, they will pass it over to the tea-
chers’ court of justice, If there also
they fail, then let both these courts sit
together and decide the matter there.
If I had time, I could elaborate this
idea. But the main point is that the
students should be given the responsi-
bility to inculcate a sense of honour
and dignity and discipline in them, to
devise ways and means so that they
‘can have their own discipline from
‘their side and maintain the dignity of
“the Tnstitution.

D.G. (Min. of

There is a chapter in the Report
-dealing with cultura)l relations with
foreign countries. Last year there had
been cultural agreements/exchange
-programmes. Seven such programmes
have been mentioned. It is gratifying
:that the curtains of the communist
-countries have been opened for influx
“but out of the seven, six are cultural
«exchanges with the Eastern and East
European communist countries. It is
-quite welcome, Indian light should
‘penetrate into those communist coun-
tries. But I would also say that there
are other countries with whom we
have to develop cultural contacts.

1 want to mention particularly one
group of countries, which is really a
bigger India in the cultural and spi-
ritual scnse, a bigger India in the ins-
pirational ideas lying to our east. It
is Indo-Asia. It was previously Indo-
.China; it was previously Indonesia
and regions around it. It is a region
except about the geophysical and geo-
political features in very other ways
it is akin to ours. It is a region
covering Malaya, Indonesia, Thailand,
Laos, Khemar, South Vietnam and so
on. Even now new excavations in the
Philippines and its lower islands have
revealed so many Indian features and
-things which show that this regjon is
.also wholly identica] with Indian
thought, outlook, culture, values,
norms and philosophy of life. This is
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the India in greater cultural perspec-
tive,

There may be political conflict bet-
ween India and some of these coun-
tries. But there is a deeper feeling
of ynity and simile, there js a deeper
current of inner understanding, there
is a deeper bond betwen India and
these countries which is so inicnse, but
which we have not taken advantage of
to foster closer relations with them.

-In Indonesia, more than a crore of
people are adherents of Hindu-Buddh-
ist eulture still. In Bali, we have one
of the finest of cultures based on
Indian values and outlook of life.
Some Vedanta Professors are there to
teach students. I would suggest that
the Education Ministry should take up
this matter and constitute a South
East Asian Cultural Institute for India
so that cultural exchange and mutual
understanding, inviting scholars from
there to our country and gending scho-
lars from our country to their coun-
tries, could be fostered and developed
so that we can again identify and de-
monstrate the oneness of our soul, the
oneness of our aspirations, the oneness
of our philosophy with our brethren
in that Greater spiritual India in
South Easy Asian region.

17 hrs.

w1 e wwre wrest (sEE)
guTeae wgrew, fmer oF agad € wEwa-
quf #x Afas fagw & 1 99 9T U
ferare FO & fodr Y aga wwa Y we
2, OGq W 9% § awg ¥ AT A=A
fareqT &7 FaT AT GT— TAHT GIET AT
farvdwor FEAT ATEAT E |

wreg gfer & fmr ag 79 2,
g fawr & W wqsw A1 e wfe ®
st w7 & gawr aar &1 fege @
3T W ATF W IW HE A & A&
qF wedt —a% fow Fg & W@
T g Aw ¥ fare w7 o g —
Satfe st wrard gAY FE Q@
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¥-ag WA A Wy g gfew &
wafom frar a7 | ag am ¥ Wy
®1 forear w7 wmgy 9 1 fww W
W qgT T A Arow gar &1 agt At
ag wweT wra § fx form awg faamag &
avar arfaa g & fad oman &, 99 a9y
¥ forer wToW Y &, 9¥ gWI W
xg wgd & ©F foregr a9 F oW g €,
IWAFE AT AT F I AN §T
nrar & wiv g6 fay gwrd gfee & farer
*T 9T SIMTA™ AT 2, gAY "
® W o &t g & "9
wrE ag ¢ S oswe SgmTEw
WHAT W4T 1 '

IR IF 7Y ¥ qIvaETw  Wgw
TN TTEAAT F Awrd gEm § gt
forert 71 f33aw Frar 2, ol & qroew
fear 2 1 3g™ Frmr & fr wmar o
forers 2, g Fram € oY AT wrTd
F—a FASw AFAY AAAT ¥ | TA WAT
e ¥ A A ssraTAr Gk
g mzafF &1 T T4 2, 7 AW
sat w1,7 72 T F1 77 F7A77 2 7 wyravd
FT 7 FT-ATEET AT qA4T 8, o a4 F,
IaFT qem TN 7 ¢ OF o faewt
oo J9 A1 g4 FAT 9rfEy 41, 99
FAA A qG fE@r | gmE Wl ®
frar & fs ovm & &%7 5—8 3T TF
wrar fom waTe F faame 7=Y qv AT
gt &, 7 I6% gzw o AfE g
8 af & FFT 11-12 a9 a% faaw
fawr wF7 § g1 T 9T AT AR
ag IAR! A FOU O I GEIT
FHEFA I T ATAH F G ATAAL,
¥ araq # afr grrd ger wum Q)
ag AT & g, fofad o &3

afewr, Iareay wEIRE, T Il ¥
T A1 &g T &7 WK qroy JAr
forers % 29T ag ¢ fF s %7 fvss,
FrRaT 9 firfgaer wod gowa TuTH
afe wr * w7 e wmar 3, A wnE
130(Ai) LSD—3,
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1 yrga1e 37 & FF wrw &1 A A e
AT, T FY HT JWT AT | AET HIT
% wrer gaT B Y Frarr w1 Aww
faga QaT 9T @8 | TES (9% 97 a%
X mAT ST frer ot & e Sy
g 2T, T TF g9 Iq O TG FC
ahi | W At 98 9 fF o9 v
T Y AT AT Jgt 9% g6 AT
FY Iwfa #14, agt qo i dexfa ¥ ga
®Ia  F WL I@T M oAy Forarr F
I A agm w4, afew Tar g A
BT | T AT 19 gH gadl & ey
oY, g9 ST F1 AW FC @, TEI A
FE-TE FT qAAAH  TqT @ @,
form® weor wica #1 fwT &7 91 w9
T w1fgd 41, 98 TG a7 " |

4T AW B OE oF awAT A v q
o areme aded g W@ & Y 97
AqeF Y am 7 € wE o7 Al
9 AT, § N gET ¥, TAY SgTEr
Ty feafs et 3w &Y 37 @) At
2 | faw 3w & fqfar foasi a2
feafy &, &Y ot faandi oo g8 9#C
F1 ISFAAAT FL @ ¥, 79 9 20 w7
WiaA-44 IT% TqF a1, @ vk oY
I €T ST TH AR § gqd g
g g aFq | g7 fo T F FgAT S
g fo s fner &1 ) EveT @1, 3w A
ga w1 et wm ®) o wfoa g wfeg,
Wi wT =Y fae w1 £ IHT &,
et g9 IFTH F1 W uwav {1 afid |

AT wegfa &1 ® wowd &0
aifgd &Y ag ar f& g9 st wrer fifa
F WTHTT 9T §F WY F7 7 947 2,
o a<g gart wmadg S WAl A
faemaT wroge #Y T §, ag aww F
uET & gy &, ¥few g Topa 1
TAT O *Y wimy suver w2ar | F
fay v ¥ gepa Y aww & Frar-frear
waa forey st ot ¥ g wfa & wexi &
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AT wTEAT § ¢ WY HERET § W gfratad

tafa aafy Sy @F qeafaar gam: | FT FTATHT N TAT | TETAAT F AT

SETERRATT gF awew awfy 1 Ter T Tt wgrfewd s o

wfa i g & aret W) g wF 760 A & AfET @i o< g9 1

weaT & 5 o qEama atfor w0 & O e 4 St @ ag e & o

@ g qAeafaat gO-w g1 S,
aut § 7% A9 o9 W7 AET 9§98
"1 & Sf) AT IR & & WY EAHT ATHAT
FE | WY AT Fega 7 aE q ey
et ST &Y FEY AT HFAT & | gHCAT §
FgAT g1 § % g7 v sr| §
TF WOT §Fd 9 gET STEd 1 W@
HEHT §[ TLAT  TET T I QAT
Y | WL g AE g ar fRY g
& qauA & o w1 wge A @ A mre
weFd gATA g1 A5 a1 degfa o it
qefera g Tg AT | TA% 99 € A
wEpa &1 F {Ag 77 ot favg o
TR AAWFATE | ITF A AEAw
WA Ta T AT @ AT & | T
¥ g T WIS WOA ST F qegd
e wqifue a4, dega & faget
I TN T F, FoFpd 9B At Faenfagy
¥ fa¥ A9 F1 9379 77 9, ITHY
TH| F1 Ja70 3 § A7 q7 A5 H
WTT &) & UF U7 FT F GRAT F |
*EF arg Ay & g qgt F A A
gAY &R W Sega T & qare
WX X417 & {47 agy @m w7 ¥
e o & ardr # ard of iyt
e o § W AEUS A9 @ A%
ITHI W F HE Y gEIT gy
T AN &Y qg agmariow TiFar 9@ adf
W | §q & 91 wowE wdA -
fa® Aot ¥ dega & w7 qgr WY
Y & 1 tw AW gepd 9w A
9 Nfaem 47 ag v § 9T
T & | gafey & way o ¥ wFw R
wera ¥ 3w & fad wro wfgs g aqan
w7 WA |

gt & afew =zt o @y < ogEd
TTH THS g & WX FE1 HAFT Hq|T
g T TAHT E@ET gFT g A8 |
sTaF( dgraar & snfaar fafear oAy
w1 ¢ wfEw gepa frammi w1 qmdr
< & Y agraan fa=dr afzy, =z =
fasedt 2 1 WMF WIFET F AT 97
qEFA FI A1 FEOET AT § 97 qM0T
d0 € 1 fanT seva A wgmar o
fr=rdt @ 377 & oF A1 ArAARgT A
T Hepa faar-diz § w7 0F 3
go5q faemem faeafa &) w2 wmw
15 g9TT §TAT A AT FETgLATFAT
fagdiE FIHR ATATI AT 80 TR
wraT faeafa & aega F= &1 e &1
&y ar a7 & fAw age faadr g
wifea afF 7 & &7 faa=ai § @
TET } WA WD S FEE AR A
GiNaTH Ag1 & | 71 Fremdl Faw
TR AT AT FLRWE | 47 ATEAT
FArH E A AT THOH ¥ 8 §
o g faarfaqi 1 dsar 126 2 w1
Iu+ fad &1 wggar orE AT ¥
Foreret & g & 9T ST 15 AT wWAT
g7 wFTT F1 feghy frevfy frerem &
1 fem ot qeg A G 2 BT AT
o faarem § Siifs #ega & T WIX
qarz ¥ foir g w1 w7 @ & S
ATH WITRT ®IE €T AGH AT & |
& & =g ¥ wre g FF gepfa A
& fof dwa 7 urEvgwar @)
THY & Ay "1y fireT & cawq # o9 aw
S FET garfn T rm o aw aw
oA AT 7T AE & wwAr §
F9ATE |
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Rt wEAg (Aew) @ JqTeAs
g, q@ W Ay foar s owd
aw foax ot wré agf cx X oA &
ré ot Tl & oqde ¥ oAt ¥
FET A § 1 ey Haea 9 gw A
aga o @y g | e frT y gR AT
= uydve & fAr oz s v
warer frar & few A =W R
e gy # e femar war @
T AT AT F A ATH 10 FAT
AT sarat fear g A fRr ag sarama
oY YEETAY F qT T T A
forerr &1 w417 A 740 FA AF EA AN
&1 FEAT TEY T ATATR | I AL AT
i a7 @A & fr T % A g 8
afa grr =3 For frar =1 w1 waeg
T4 T & 1 gAre 2w ¥ w2fEal &
#amr 50 gfAmy & &fFr 98T AR
ATRT FTIRE eTT A Arare | gafag
T F3A1 & i mra wefEa &1 farere #7
o7 faog eqma &fsr

AT AT Y ATTT B AT FT A
£ ZHTT Ogl Wreaw & A9 #IT 699
AYE ) A AT AU fFEw
gt 4R Gr{ar A0 g & drard #
T Y FqT KOTAT g7 AFC F AN
fear s f& qF A1 g s fz=
zat sfew #I7 9§ qF a7 AT gAY
aifey | 9% ATI9 & 19T §gT AET
AT 577 F =G IIT AT 1 WW
TASI AT A0 7L 71 5T 7o St |
g 7z faz smyam |

JOTEA WY, WY T TINA T
TEES ®1 AT qN AR T ATAT
g | mrardY g R s Jre "/
fa i § AT ot aF 12 TR @
et gy g v § 1 W Ay WA
< A v whrw T gy Fw w oy
AW ¥l 200 & WY AT | AT
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FgT g & fF ury dar ofr T X ¥
Y fre srefwat %y oypwe fre e &
gy ?

agi T A 1959 ¥ JvAe sl
BT (00 qIPwe At forasr sreaem
Sdr gatard g 4F 1 IR
99 FgAa &0 W @Y 7 Ay fgedy
T FT & | 78 W9 gAE WI fey
FfeT 97 aT w waa A fwa mar
fee Frardt wataT T, IaAr foqd
wré WX AT A1 gar Gy g 93 o
7 gq Ag) fearar | wg feid oY
FaT €1 78 g€ ¥ | Tl T AT ¥
HrqH F OF FHST AAT IAT WOAT
fdie & A FErd S 71 ool
Fr Rz FT fzar | 3q% wgr fa ey
TAFNT ¥ AR W wgleat ¥ Ay
QX AT & Fg AL ST B g @I AR
afer ag friega o &4 &Y 94t g€
¢ 1 9 Had Az A frar ag
T ¢ fF s &g o el ¥
faer femrar nar § 1 wifwe 7g war
qawT g ? .. (vwwwmr) L L.

1714 hrs, {
[Mg. SPeakrrn im the Chair]

wrq gfra Avagr TF FA oA
g fasar & 1 agr a7 #§ o wrf
T gy & far oAt A &
T IFAT F IHTT A G QL
=Y AT gAY WY ALY & 1 1o AT ¥
AT ¥ el qyFer ¥ frdr Ty wear
war st ot Afx s §5 o T T
oA E 1 A FRTH ST qAT a7
FEA I AATH 16 w0 €7 qd 5y )
G FT F ywad w1 qfE e
FU A 1 700 AXT ¥ fed AT
gt | I = QYA W ww W
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AT WY foF T 9w qT A o s
& fFar mam | WY 3 STE waT w=t
wH A 5 & for e, oF s
@ wafamd= 9T, OF T wEr
aoQa ﬁcqomﬂ’hq*mw
FHfcae 9% | TWAFTTH FIBTA FTHIIT
# foR N TwRT @ AT
T s

W AR ¥ O T 7 fF =
farpor ¥ 77 &3 Wy £ a1g # @y
wT T oA AfeT g A Ay A @ e
xg woA T ¥ gfafec e v fae
-4

# qET 9T OF Fiw W Y TS TS
¥g &1 =gt § fs wdt 1 wder ARF
qF W agT Al AN wFAT § W
ag & oWy & WA W FE @
gafed & sgdt f& 3w w1 wond
a3 wifgg A ag wiam famm
& FTH GAT 3T ATT F gYT F7 |
wifgd |

A OF Qo TrFe FHAT TAT 91
gaxr oo # 3 T &1 fas fFa
mar § & e & v A S A
w1t wies frgsa frar stmar g afes
N A AT AGT & | WA T T aqTT
N § f& ag argad oo awm A
T FE ®1 AT A7 A00EA | gAA
o A9d § @y Tifed | ww gw
WAl & T=4 A Fal TG
o Rarran dad § 7 e agad =
¥ Ivg AT F grg F &Yv Fraw Av g
wrad ¥ 9@ A1 R A a1

I g 7T WX ATET QI #Y
sgaeqy ® fwfemmia fear s § Wi
I0 X ¥ warATw g9 I § a7 d
OO 48w F woar v gymr §

APRIL 3, 1968

Education) 2050

fs g s wX o e wedwE § )
WA T 4g W wedwe @ A fee
TEAHT A 101 FAT TX FT T
grafn @sa FTAF R AT IS@§ 7
frw Ttz Y wrw ger wfed fF
g daT g R T IR A F AR aw
T A9 G T OF FH o & |
7w @ fE gy o T quRee #
TTH TTHTT KT 9T qrer Aifer ¢ ¥
amr faar sma ®T g 101 0% Y
H 3§ wre da7 T T8 QAo w1 faemr
e o

¥ et uAFVS ¥ Avafgd 39
fwr grew #1 qar @ s e e
ARV w1 qTEEA oAl H fe
FHE:

fagTe . 6.9 THE
I AT FET 4, 39%dE
HEq 3 6.7 9THE
IEET 8. 6vuTHT
AT 5.8 0w
AT 1.59%dT

T IHT W2w i gomT awr o R
qgT TR THFUA FT qHES FaT 7§ 1
T g fagme &1 2fay o= & fafiwee
qred 43 § a@l T 337 6.9 THE ¢
wrafd agi 9 Zed 18.4 YA § |
& ot wredt g 5 fimn wat wgiRw
@ TEET & qg & fAu sy afe
FIW I&T @ & ? WC 20 AT T €qT-
diwen wrfeq & SR T qImA #v
H g TAAT AT TS § Watq W
gfear oxd@esr 12 § @Y 9% 100 THT
F ¥ ford o TR A AT EN 200 AT
i ifgy | & el A W g
¥ ag wefrer s gt e 3 e
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#) 7T ¥ ¥ AEA F ¥AA CF AW Y
A 7@ @A wfer W owr aw A
TR TR G A FY AqoaETT T
I ALY Y gETS W gAS fAr wlws
¥ wfus Gt @ 7T | g A F AW
w9y W g waet ¥ o foreraa
¢ 5 3= ¥ oiwe & Ay w
W # s T faar

FE AT GNAA TN E T 79 4%
ATHT FE FATAT ¥4TT TET F FAT |

grga 1 frer & 73, Igd AT T
fasm v & fF wrog TIwT 7 1
AT 50 FATCETE HE § ATHT 7T
AT E fFgaa § 7 37 7T ? ot
AT T T & A F T v
STt FfET |

=T gAReT F far 7T s
1% fifeerg sz w9t & Fam 1 7 Tt
 aTeq o At ATw ¥F G @ qE
fam 7.91%; & WC ag T 2gT
iy Tfgr | g7 & wear @ W oI
w17 7 frg ngqodt @d W Fé A
et & ot £ agm fa amg & wie
Y wEi4T F1 g7 /A e0T I AT
fe wiaer & qar 7 811 F 9gn s g7
fawrt & afs ¢ 97 314 ¢, afgw Ga7
frat sy ¥z 7 @< ot fipat s anfe
TR QAT 3V F gAY F 919 7 4% |
q amgd § e Afw & a1 T qm
wT A qrézgy @, faw ¥ e 6l
T wifeaw g7 | gz |

17.20 hre,

BUSINESs OF THE HOUSE

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND COMMUNICA-
TIONS (DR. RAM SUBHAG SINGH):
Bir, there is to be a debate tomorrow
from 6.30 to 8.30 in connection with
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certain incidents that had occurred in
some parts of the country against the
Harijans. I suggest that that debate
may be held from 5 to 7 if the House
agrees. Because the decision was
taken by the BAC under your chalr-
manship, I am placing it before the
House,

MR. SPEAKER: The point is, the
other day, we took a decision that the
discussion should be from 6-30 to 8.30
w.M. The President is going to pre-
side over the meeting on the occasion
of the Maritime Day in the Central
Hall at 7.15 p.M, They expected that
the House would adjourn at 7 p.M.
and so they fixed it at 7.15 p.M. Now,
the suggestion by the Minister is that
it should be from 5 to 7 p.m. That
one hour and a half will be compen=
sated.

17.21 hrs,

DEMANDS FOR GRANTS, 1968-00—
Contd.

Mmvistry oF EpucaTron—Contd,

THE MINISTER OF EDUCATION
(DR. TRIGUNA SEN): Mr. Speaker,
1 am very grateful to the hon. Mem-
bers who have participated in this de-
bate and made several valuable sug-
gestions inviting the attention of Gov-
ernment to major weaknesses of our
educational gystem,

I have divided them into three cate-
gories, The first group deals with the
significance and urgency of a large
scale and comprehensive effort to re-
construct the educationmal system.
Under the provision of the Constitu-
tion, .this is largely the responsibi-
lity of the State Governments. But
education is also a national concern
and the House expects the Ministry of
Education to take interest in and lo
watch over the development of educa-
tion in the country s a whole and to
advise, guide and assist the State Gov-
ernments to develop it on proper lines,
The largest number of proposals refer
to this indirect but important respon-
sibility of the Government of India.



2053 D.G. (Min. of

[Dr. Triguna Sen]

The second group relates to certain
responsibilities, such as, coordination
and maintenance of standards in
higher education, scientific research,
Central universities, etc, which have
been vested directly in the Govern-
ment of India under our Constitution.
The Budget Demands of the Ministry
of Education are mostly on account of
these direct responsibilities,

The third group includes suggestions
and proposals which refer to the func-
tioning of the Ministry of Education
er of its attached and subordinate
effices or autonomous organisation,
The object of these proposals is to
indicate the manner in which the effi-
oiency of the existing machinery of
the Ministry of Education can be im=-
proved.

Sir, it will not be possible for me,
within the time at my disposal, to
reply in detail to each and every
point raised nor is it necessary be-
cause I find myself in agreement with
most of the suggestions put forward
for reforming our educational system.
I have, therefore, put their sugges-
tions in these three broad categories
and shall make a general statement
en each category. I shall also indi=
cate the programme of action which
Government propose to develop dur-
ing the ensuing financial year.

Let me first begin with the general
proposals and suggestion put forward
with a view to reconstructing the
educational system as a whole.
Here the hon. Members made two
main points.. The first was to invite
my attention to the disquieting edu-
cational situation in the country and
the gecond was to urge upon the
Government to take jmmediate and
effective steps to improve education
and, in particular, to implement the
recommendations of the Education
Commission. With regard to the
first point I fully share the concern
which Members have expressed over
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the deteriorating educational situa-
tion in the country. I am extremely
unhappy myself at what is happen-
ing or not happening around us in the
educationa] field. The things are
specially bad, if I may say so, in the
north and north-east region of the
country. It is indeed a very disquiet=
ing situation. In such a situation
nothing, short of a bold and imagina-
tive programme of educational recon-
struction, planned carefully and im-
plemented vigorously, will gerve the-
purpose.

When I took over a year ago, it
was my ambition to complete the dis-
cussion of the Report of the Educa-
tion Commission and to start its
vigorous implementation this year, I
regret very much that in spite of my
efforts, that has not been possible.
The reasons were partly procedural.
It takes such a long time to get any-
thing done in the present system
specially where negotiations with a
number of parties are involved. But
even greater were the obstacles creat-
ed by political and economic condi-
tions. In some States the political situa-
tion has been ‘so fluid that it has not
been possible to come lo grips with
efucationa] problems, and in almosr all
the States and also at the Centre, the
financial conditions proved to be so
difficult that it has not been possible
to get the necessary allocations for
education. However, I am happy to
report to the House that it has been
decided to make the recommenda-
tions of the Education Commission the
basis of the Fourth Five-Year Plan
which begins from April, 19689. Vigo-
rous preparationg for this have al-
ready started and I am confldent that
it will be possible for us to launch =
major programme of educational re-
construction in the new Fourth Five-
Year Plan. In these broad pro-
grammes of educational reconstruction,
the primary responsibility rests upon
the State Governments and much
will, therefore, depend upon their
response to the challenge of the gitua-
tion. The House will be happy to
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know that geveral States have already
started implementing many of the re-
commendations of the Education
Commission: for instance, Punjab has
already implemented the scales of
pay of school teachers recommended
by the Education Commission; the
Rew pattern of school and college
classes have been adopted in Andhra
Pradesh; Rajasthan has initiated a
big programme for the development
of work experience and school com-
plexes; a number of organisational re=-
forms have been initiated in Orissa.
These are indeed good signs. But
what is far more important is the fact
that steps to introduce a comprehen-
sive and large-scale programme of
educational reform are also being
initiated by the State Governments.
Maharashtra, for instance, has given a
very good lead. The State Govern-
ment has broadly accepted the recom-
mendations of the Education Commis-
sion and has approved of a White
Paper on the educational reconstruc-
tion it will undertake during the next
15—20 years. It also proposes to place
an Education Act on the Statute Book,
partly to facilitale implementation of
the new policy and partly to provide
a statutory basig for education. Simi-
lar action is also being taken in some
other States, recently in Orissa parti-
cularly, and these developments fill
me with considerable hope. My effort
in the course of the next year will be
te generalise this approach and to see
that it is adopted with changes where
necessary by all the States. If I suc-
ceed in this, as I hope to, well-articu-
lated Fourth Plans prepared to suit
the needs and requirements of each
State, would have been prepared and
an effective national plan will ulti-
mately emerge out of these. It may
not look very grand on paper, but it
will be practical and implementable
and would help us to turn gver a new
chapter in the development of our
education.

Let me now deal with a few specific
and important issues of educational
reconstruetion that have been
raised in the course of the discus-
slon,
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Let me begin with primary educa-
tion. Several members have ex-
pressed dissatisfaction at the slow
progress which primary education has
made in the country. I share this
feeling. I do realise that we have
tremendous difficulties to face in this
sector such ag population explosion
which has doubled the number of
children to be educated, the indiffer-
ence of parents, poverty and tradi-
tional prejudices against the education
of girls. In spite of some achieve-
ments, I plead guilty to the charge
that we have not accorded enough
priority to primary education in the
past and this, we should now do. In
so far as the immediate programme
to be undertaken in the Fourth Plan
is concerned, I have made three main
proposals to the State Governments.
The first is that we should make pri-
mary education free immediately,
This has been done by all the States
except four—Assam, Bihar, Uttar Pra-
desh and my own State, West Bengal.
I hope, they would fall in line and
calTy out this programme in the
Fourth Five Year Plan. I am also
requesting the State Governments to
emphasize increased enrolments at
this stage, and especially the enrol-
ment of girls, of children of the
backward classes and of the poorest
strata of society such as agricultural
labourers. I have also advised the
State Governments to prepare a con-
crete programme for reduction of
wastage and stagnation, the rates for
Loth of which are very high at pre-
fent. [ hope the State Governments
will implement all these proposals on
a priority basis in the Fourth Five
Year Plan and we are helping them
1.;;:l prepare their Fourth Five Year
an.

Next, Sir, is the remuneration of
teachers.

SHRI BAL RAJ MADHOK: What
cbout the suggestion for a Primary
Education Commission?

DR. TRIGUNA SEN:

I will come
to that. f
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Another important programme
about which the hon. Members feel
concerned is that of improving the
remuneration of teachers,

In so far as higher education is
concerned, the Government of India
has already approved the revised
scales of pay for University and col-
lege teachers. Proposals for intro-
ducing these scales have been receiv-
ed from almost all States and many
of these have been sanctioned. I am
quite sure that within a short time,
it will be possible to give efect to
these new scales of pay in all parts
of the country,

The main problem which is worry-
ing me however, isthe improvement
in the scales of pay of school teachers,
In the past we have taken the initia-
tive in improving scales of pay of
University and College teachers. But
it has not been possible for us al the
Centre to do very much for improv-
ing the remuneration of school teacn-
ers.

There are two aspecls to :his prc
blem—the long-term and the choit-
term, As a matter of long-teim
policy, I think, we should consider
all teachers—pre-primary, primary,
secondary, college and university—
as one category and revise the scalcs
ol pay for all of them together. it
funds are short, we should give prio-
rity to the revision of the salaries of
school teachers, particularly of the
primary school teachers which are
the lowest. As for the short-term
aspect of the problem, some steps
have to be taken to improve the
scales of pay of teachers gn the broad
lines recommended by the Education
Commission.. I find that some States
have already taken bold steps in this

But many have not done
so. Here again, the problem i5 acule
in States like UP. Bihar or West
5engal. The finances involved are
very large no doubt, Difficulties are
also crested because the scales cf pay
of school teachers In some States are
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snnged up with certain oth2~ categor-
18 of Government servants. In some
Siates, Pay Commissions have "een
nppointed to revise the salas struc-
iure of all categories ¢! public sev-
vants, including teachers, gnd we have
to wait until their reports are avail-
sble,

As the House 1s aware, this is a
pioblem where there 15 no 'tk of
geodwill but the main vproblem is to
f'rid the resources needed, It is for-
irnate that the Finance Comur ission
J.as also been set up now. With iss
zc operation, 1 can assure the hou
Members that I shall strive m, w'most
to do everything possiblc to unorove
the lot of school teachers who have
ell my sympathy and support.

I shall now turn to the second cate-
gury of suggestions, proposals anld
comments, namely, those which re-
late to the direct responsibilities of
the Government of India or tp the
Ccntral sector in education.

Here, the main change I wouild like
to make in the present policy is that
the Ministry of Education snuuld Lahe
up a few programme of crucial im-
provement as suggested by two or
three hon. Members here ang ‘eve-
lop them in a big way rather than
spread our available resources thinly
over a wide area—an attempt in
which no worthwhile results are ob-
trained in any sector. 1n view of the
serious limitations of resources or
trained personnel, there is hardly any
alternative and I am glad the hon.
Members, particularly, Prof. Madhok
snd Mr. Barrow, supported this pro-
posal, In fact I would like to con-
centrate on four main programnmes:
(1) development of g programme of
National Service and Games and
Sports as alternative streams to
NCC; (2) organization of a large
Book Development Programme of
various categories; (3) development
o! Science Education, especially at
the school stage; and (4) improve-
ment of the system of Higher Educa-
tion, particularly, with a view {0 Im-
proving teaching and evaluation and
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relating the system of university edu-
cation more closely to man-power
needs or employment opportunities.
Let me say a few words about each
of these programmes.

NCC, NSC and Games and Sports:
The NCC programme is of long stand-
ing. It was originally voluntary and
selective, But, in 1963, it was made
compulsory for boys and optioual for
girls. The results have been rather
mixed and there was a strong de-
mand that, as in the past, the NCC
should be made voluntary and selec-
tive.

Government have examined this
rroblem and have decided that, while
making NCC optional, efforts should
be made to develop allernative
schemes of National Service and
games and sports. Our attempt will
be to develop all these three schemes
iv such a way that, within a few
years, every student would be effect-
ively involved in one or the other of
these programmes. The National Ser-
vice Programme is new, but it hag a
great potential, We propose to deve-
lop it during the ensuing year.

The programmes of Book Promotion
are, in my opinion, extremely impor-
tant, and we propose to develop them
in a big way.

SHRI DATTATRAYA
(Kolaba): The statement may as
well be laid on the Table of the
House, He may spare the time of the
House. Speeches are not to be read.

AN HON, MEMBER: He is just
referring to his notes. He 1s not read-
ing. (Interruptions).

DR. TRIGUNA SEN: I am having
the privilege of a Minister, 1 don't
know how objection can be raised.

The first of these programmes is the
Frogramme of producing books for
children, especially with a view to
promoting emotional integration. The
object of the programme is to pro-
duce a large number of books which
will be published in all the regional
languages of Indiz and will be priced

KUNTE
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exactly the same. We also propose to
make them available in the libraries
of all primary schools, so that all the
children of this country will read
some common material, share com-
mon experiences and thus develop a
national mind, The significance of the
progranrme is obvious.

The second area on which we would
like to concentrate is that of providing
good text-books for schools.

The third programme is that of pro-
ducing books in modern Indian lan-
guages for their use as media of edu-
cation.

Fourthly, we have to reduce our
dependence on imported text-books
for higher cducation, Education lives
and prospers on books. Unfortunate-
iy, not enough attention has been
paid to the book development pro-
gramme in the past. The emphasis
that we propose to place on these pro-
grammes in the new Fourth Five-Year
Plan will greatly help in raising the
standards of education and releasing
the creative energies of our pcopie.

SHRI JYOTIRMOY BASU (Dia-
mond Harbour): Books black-mark-
eting programmes are being drawn
up.

DR. TRIGUNA SEN: We will see
that you do not join in the game of
biack-marketing, books and make
money,

Next is Science Education. We also
propose to develop the programme of
Science Education on a large scale,
At present there are a number of
different organisations working in
this fleld, We will make an earnest
effort to coorainate their activities to
get the best results possible at any
level of investment. The assistance
of universities will be sought in im-
proving teaching of science at the
school stage. The training programme
for science teachers will be improv-
ed. The curricula at the school stage
will be revised and upgraded and
adequate teaching and learning mate.
rials would be -supplied to schools.
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1 shall now turn tp the third cate-
gory of proposals, suggestions and
comments, namely, those which refer
to the Ministry of Bducation and its
attached and subordinate offices and
autonomous organisations.

SHRI MANUBHAI PATEL (Da-
bhoi): Won't you say something on
the Central Schools Organisation?

DR. TRIGUNA SEN: I am taking
it up. The number of such offices and
organisations is large, and there are
a3 many as 62 of them, under this
Ministry, including Central Schools
Organisation. They also consume
rearly two-thirds of the entire pud-
get allocations of the Ministry. 1t is
thus obvious that the effectivencvss of
the work of the Ministry of Educa-
tion will largely depend upon the
efficiency of these offices and orga-
nisations, The hon. Members of inis
House have on this occasion, and on
several others, expressed considerabie
dissatisfaction over some aspects of
the working of some of these offices
and organisations. I share some of
their apprehensions and fears. I can
assure Hon. Members that all charges
which they have made will be cale-
fully looked into and we shall strive
to see that they will have no occa-
sion to repeat their charges next year.
I also do think that there is no justi-
fication for wholesale condemnation
of the type indulged in by some Mem-
bers. These organisations have done
good work angd are playing an im-
portant role in our national system of
education, I have been closely watch-
ing their work for more than a year,
and my impression is that what we
need is a thorough evaluation of all
these organisations with a view to im-
proving their efficiency and ensuring
that we get a better return for the
funds we invest in them. This is pre-
cisely what we have undertaken and
what we shall complete during this
Year,

I do not want to take any more time
of this House. I realise that there are
several points raised by hon. Members
te whichl‘hlve not given a direct

—————
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reply, although they have been indir-
ectly covered by the statement. I shall
get into touch with the Members in-
dividually.

The House has always been very
kind to me and supported me in all
my proposals. I hope that it will con-
tinue to take the same interest in edu-
cation and extend the same support so
that our eflorts would be effective and
successful,

In view of what I have stated, I
would appeal through you to hon.
Members to withdraw their cut
motions and grant the Demands of the
Ministry of Education with a unanim-
ous vote,

SHRI BAL RAJ MADHOK: The
hon. Minister was ill advised tp recad a
prepared statement which could have
gone as a report. Budget debates are
meant for making specific points and
getting answers to the questions rais-
ed. May I suggest that he should
give written answers to all the Mem-
bers who have made suggeslions,
showing the action taken on their
suggesiions?

MR. SPEAKER: He has promised
to contact the Members individually.
It is something very extraordinary
which he has promised to do.

I shall now put the cut motions to
vote,

SHRI VASUDEVAN NAIR (Pees-
wade) : Cut motion No. 189 may be
put to vote separately.

MR. SPEAKER: All right, I shall
put all cut motions except cut motion
No. 189 to vote,

All the cut motions, except No. 189
were put and negative.

MR. SPEAKER: I shall now put
cut motion No. 180 to the vote of the
House, ‘
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The question is: [Failure to improve the lot of the
teachers in the countryl.”
' Demand &

Hemtsdt::aﬁon' be reu;l:::d u;y Let the Lobby be cleared.

Rs. 100". The Lok Sabha divided.
Division No. 13] AYES [17.49 hrs.
Badrudduja, Shri Mukerjee, Shri H. N.
Basu, Shri Jyotirmoy Naik, Shri G. C.
Bhagaban Das, Shri Naik, Shri R. V.
Deo, Shri P. K. Nair, Shri Vasudevan
Digvijai Nath, Shri Nayar, Shrimati Shakuntala
Fernandes, Shri George Patel, Shri Manubhaj
Guha, Shri Samar Patil, Shri N, R.
Janardhanan, Shri C. Puri, Dr. Surya Prakash
Kalita, Shri Dhireswar Rajaram, Shri -
Kameshwar Singh, Shri Ram Gopal, Shri
Kandappan, Shri S. Ramani, Shri K.
Khan, Shri H. Ajmal Ranga, Shri
Khan, Shri Ghayoor Ali Samanta, Shri §. C,
Kiruttinan, Shri Satya Narain Singh, Shri
Krishnamoorihi, Shri V. Sen, Dr. Ranen
Kunte, Shri Dattatraya Sharma, Shri Beni Shanker
Kushwah, Shri Y. S. Sharma, Shri N. S.
Lakkappa, Shri K. Shastri, Shri Ramavatar
Madhok, Shri Bal Raj Sondhi, Shri M, L.
Majhi, Shri M. Subravelu, Shri
Mangalathumadom, Shri Tyagi, Shri O, P.
Masani, Shri M. R, Viswambharan, Shri P.
Menon, Shri Vishwanatha Viswanatham, Shri Tennet! ;
Mody, Shri Piloo Viswanathan, Shri G.

NOES

Ahirwar, Shri Nathu Ram Chandrika Prasad, Shri
Azad, Shri Bhagwat Jha Chaturvedi, Shri R, L.
Babunath Singh, Shri Chavan, Shri Y. B,
Bajpai, Shri Shashibhushan Choudhury, Shri J. K.
Barua, Shri Bedabrata Dalbir Singh, Shri
Bhagat, Shri B. R. Das, Shri N. T.
Bhakt Darshan, Shri Dasappa, Shri Tulsidas
Bhanu Prakash Singh, Shri Dass, Shri C.
Bhattacharyya, Shri C. K. Deshmukh, Shri K. G.
Bohra, Shri Onkarlal Deshmukh, Shri Shivajirac S.
Chanda, Shri Ani] K. Dixit, S8hri G. C.

Chanda, Shrimati Jyotsma Gandhi, Shrimat{ Indira
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Eanesh, Shri K. R.

Gavit, Shri Tukaram

Ghosh, Shri Bimalkant{
Ghosh, Shri Parimal

Gupta, Shri Lakhan Lal
Gupta, Shri Ram Kishan
Himatsingka, Shrl

Jadhav, Shri Tulshidas
Jadhav, Shri V. N,

Jagjiwan Ram, Shri

Jamir, Shri S, C.

Karan Singh, Dr.

Katham, Shri B. N.

Khan, Shri M. A.

Kripalani, Shrimati Sucheta
Krishnan, Shri G. Y,

Kureel, Shri B, N.

Kushok Bakula, Shri
Lakshmikanthamma, Shrimati
Lalit Sen, Shri

Laskar, Shri N. R,

Mgahadeva Prasad, Dr,
Mahajan, Shri Vikram Chand
Maharaj Singh, Shri
Mahida, Shri Narendra Singh
Malhotra, Shri Inder J.
Malimariyappa, Shri

Mandal, Shri Yamuna Prasad
Marandi, Shri

Mehta, Shri P. M.

Mighra, Shri G. S.

Mondal, Shri Jugal
Mrityunjay Prasad, Shri
Mukerjee, Shrimati Sharda

Naidu, Shri Chengalraya

Pandit, Shrimati Vijaya Lakshmi

Panigrahi, Shri Chintamani
Parmar, Shri Bhaljibhai
Parthasarathy, Shri

Patll, Shri Deorao

Patil, Rhri S. B,

Pramanik, Shri J. N.
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Raghu Ramaiah, Shri
Rajasekharan, Shri

Raju, Shri D. B.

Ram Subhag Singh, Dr.
Ram Swarup, Shri
Rana, Shri M. B,

Rao, Dr. V. K. R. V.
Reddi, Shri G. S.
Reddy, Shri Ganga.
Reddy, Shri P. Antony
Rohatgi, Shrimati Sushila
Roy, Shrimati Uma
Saha, Dr. S. K.
Sambasivam, Shri

Sanji Rupji, Shri
Sankata Prasad, Dr.
Sant Bux Singh, Shri
Sapre, Shrimati Tara
Sarma, Shri A, T.

Sen, Shri A. K.

Sen, Shri Dwaipayan
Sen, Shri P. G.

Sethi, Shri P. C.
Shankaranand, Shri B.
Shastri, Shri Ramanand
Sheo Narain, Shri
Shinkre, Shri

Shiv Chandika Prasad, Shri
Shukla, Shri S. N.
Shukla, Shri Vidya Charan
Siddayya, Shri
Siddheshwar Prasad, Shri
Singh, Shri D. N.

Sinha, Shri Mudrika
Snatak, Shri Nar Deo
Supakar, Shri Sradhakar
Surendra Pal Singh, Shri
Tiwary, Shri D. R,

Tula Ram, Shri

Uikey, Shri M. G.

Vyas, Shri Ramesh Chandra:
Yadav, Shri Chandra Jeet
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MR. SPEAKER: The result® of the which will come in course of

Division is: payment during the year ending
Ayes  48; the 31st day of March, 1969, in
Noes 108, respect of ‘Archaeology’.”

The motion was negatived,

MR. SPEAKER: The question is:

“That the respective sums not
exceeding the amounts shown in
the fourth column of the order
paper be granteq to the President
to complete the sums necessary to
defray the charges that will come
in course of payment during the
year ending 31st March, 1989 in
respect of the heads of demands
entered in the second ecolumn
thereof against Demands Nos. 7
to 12 and 105 relating to the Min-
istry of Education”.

The motion was adopted.

[The Motions for Demands for Grants,
which were adopted by Lok Sabha,

are reproduced below—Ed.]

Demanp No. T—MINISTRY OF EpUCATION

“That a sum not exceeding
Rs. 81,34,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1969, in
respect of ‘Ministry of Education’.”

Demanp No. 8—EbucaTion

“That a sum not exceeding
Rs. 47,58,43,000 be granted to the
President to complefe the sum
necegsary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1969, in
respect of ‘Education’.”

DEMAND NO. 8—ARCHAXOLOGY

“That a sum not exceeding
Rs, 1,1448,000 be granteq to the
President to complete the sum
necessary to defray the charges

Demanp No. 10—SuRVEY oF INDIA

“That a sum not exceeding
Rs. 4,48,73,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1988, in
respect of ‘Survey of India’.”

Demanp No, 11—GrANTs To COUNCIL-
OF SCIENTIFIC AND INDUSTRIAL RESEARCH

“That a sum not exceeding
Rs. 15,92,09,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1060, in
respect of ‘Grants to Council of
Scientific and Industrial Re-
search’.”

Demanp No. 12—OTHER REVENUE Ex-

PENDITURE OF THE MINISTRY OF
EpucaTioN

“That a sum not ecxceeding
Rs. 2,85,69,000 be granted {o the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1969, in
respect of ‘Other Revenue Expen-
diture of the Ministry of Educa-

tion'.”

DEMAND No, 105—CAPrraL OUTLAY OF

THE MNISTRY OoF EDUCATION

“That a sum not wexceeding
Rs. 55,26,000 be granted to the
President to complete the sum

*The following Members also wanted tovote:— AYES: Sarvashri P. P.

Egthose and K. P. Singh Deo.
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necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1989, in
respect of ‘Capital Outlay of the
Ministry of Education’.”

1748 hrs,

MINISTRY OF EXTERNAL AFFAIRS

MR, SPEAKER: The House will
now take up discussion and veting on
the Demands for Grants under the
-coniro]l of the Ministry of External
Affairs for which 6 hours have been
allotted—we are keeping to the sche-
dule; till now we have not lost.

Hon, Members present in the House
who are desirous of moving cut
motions may send slips at the Table
within 15 minutes indicating the serial
numbers of the cut motions they
would like to move.

Demanp No. 13—EXTERNAL AFFAIRS

MR. SPEAKER: Motion moved:

“That a sum not exceeding
Rs. 14,94,31,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1968 in
réspect of ‘External Affairs'.”

Demanp No, 14—OTHER REVENUE Ex-
PENDITURE OF THE MINISTRY OF
EXTERNAL AFFAIRS

MR. SPEAKER: Motion moved:

“That a sum not cxceeding
Rs. 16,71,13,000 be granted {o the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1968 in
Tespect of ‘Other Revenue Expen-
«iture of the Ministry of External
Affairs' "
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SHRI M. R, MASANI (Rajkot): I
rise to support cut motion No. 78, of
which notice has been given by my
hon. colleague, Prof. Ranga, and my-
self, which reads as follows:

“Failure of the Government to
play an effective role in develop-
ing regional security arrange-
ments for the defence of South
and South-East Asia from
Chinese Communist expansionism
in collaboration with the coun-
tries of South-East Asia, Japan
and Australia, the need for which
has become more urgent in view
of recent developments”,

Before I come to the major topics

‘with which I wish to deal, I would

like to observe that in the last few
weeks the results of our efforts in
the international sphere have not
been marked by distinguished suc-
cess, We have had setbacks on many
fronts. I will only give two exam-
ples. One is the failure of UNCTAD-
II which met for several weeks in
our own capital. This big mountain
of a conference, which cost the UN
so many million dollars—I do not
know what it has cost the poor tax-
payer of this country to have this
big conference on our soil quite un-
necessarily—this big mountain of a
conference has brought forth a
mouse, not even a mouse, Because it
ended in abject failure as was ac-
cepted by the representatives of
Brazil and many other countries on
the floor of UNCTAD itself,

The other big failure was the
flasce of Mr, Bhagat's visit to Kenya.
I do not have the time today to go
into the rights and wrongs of the
position taken by the Government of
Kenya, the Government of Britain
and our own Government in regard
to the unfortunate people who have
got caught in this conflict between
three Governments and two sets of
racialism. But the point I am on is
this. It ig quite clear that our dip-
lomacy was heavy footed, that we
were clumsy in the approach we
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made and that our Minister should
never have gone to Kenya unless the
ground had been prepared and his
visit was welcomed by Mr. Jomo
Kenyatta and his colleagues, We un-
necessarily exposed ourselves to a
ridiculous situation. Another thing
that marks the failure of our efforts
was in our peculiar attitude. When
wour Minister was rebuffed by the
Kenya Government, instead of realis-
ing that we are up against a new
kind of racialism, black racialism
which is sweeping all Africa today,
we turned round to find a whipping
boy and we turned back to our good
old friends who have been taking
whippings from us for the century
of whipping they gave us earlier. Mr.
Nirad Chaudhuri, one of our boldest
and most independent commentators,
has described this phenomenon in an
article he wrote in the Hindustan
Times on the 31st of last month:

“If the Kenya Government has
insulted an Indian Minister, and
through him both our Govern-
ment and India, the party to get
angry with should be the Gov-
ernment of Kenya and not the
British Government. It is how-
ever our private habit to pass on
our bag temper on to those who
cannot stand up to us. We know
that if we said something strong
against Africans, they would not
be discreet or soft-spoken but
would give back more than they
received, On the other hand, the
British Government, if not the
British people, would take it
lying down. It was obviously
this feeling combined with a de-
sire to find a safety-valve for
the anger of politicians, which
made the Prime Minister hedge
in regard to the British instiga-
t.icn_z behjnd the fancied snub at

L.

1 can go on like this, but I should
like to confine myself to the major
4opies in the short time at my dispo-
sal. One is the draft Treaty Agaminst
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Nuclear Proliferation. That is a big
issue facing this country and it is a
crucial decision, whether or not te
sign that treaty. Our Government
seems to be altogether without a
policy on this subject. On the ome
hand, it has quite rightly, accounec-
ed—and I give them my full support,
my Party is with them on this—that
we should not even attempt to pro-
duce nuclear weapons. We have givea
them support and our reasons for it
when Lal Bahadur Shastri was our
Prime Minister. We believe that it
is neither economically nor political-
ly feasible or desirable that we should
make this attempt. Mr. Desai, our
Deputy Prime Minister, has givea
the economic reasons in an article
have wrote in March this year, He
saig that economircally it will break
us if we trying to enter this nuclear
race hecause of its fantastic cost; it
will not be possible for us to spare
any funds unless we are prepared to
be much poorer than we are today.
How will that help us? Our people
will die in poverty even before des-
truction by a bomb thrown by
China”, This is what he has said.
Dr, Vikram Sarabhai himself explain-
eq that all that we can do today with
our resources is to create a gimmick,
a gadget which would be something
lying in Trombay and which wil
satisfy our national age, but which
it will be simply funny to do without
the means to deliver it in Peking or
Shanghai or Canton. For these and
other reasons we agree with the
Government that no attempt should
be made to make the bomb. On the
other hand, there seems to be diffi-
culty in signing the Treaty and it
looks as if we are going to have the
worst of both worlds—neither have
the bomb nor this treaty sagreeing
not to make it. Somebody has des-
cribed our policy as follows: “India
will not sign the treaty; it will not
make use of the nuclear choice; it
will not ask for or accept bilateral
guarantees, And it will not look at
the Security Council umbrella”. It
is very clear as to what we will not
do. But the question is, what will
we do? What does the Government
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stand positively upon, and in order to
help it and the House to make up
its mind not today but in the com-
ing months, I would like to examine
the pros and cons of signing the
Treaty Against Nuclear Proliferation.

There are some arguments, which
are cogent, against the signing of the
Treaty. The first of these ig that it
would come in the way of the peace-
fu] development of atomic energy.
From what little I have been able
to study of the Treaty and find out,
I do not think that there is any rea-
sonable basis for this complaint
Article IV of the Treaty is very clear.
It gives the fullest liberty for the
development of the peaceful uses of
the atom, Article V even allows for
an explosion which is very near the
border line but the explosion must
be done by a nuclear power on be-
half of a non-nuclear power with
the permission of the world authority.
So, nothing is barred so long as it is
done in concert with the world
authority. There cannot, therefore,
be the argument that signing it,
comes in the way of peaceful deve-
lopment. And if it does, let minor
amendments be made to put it right.

A stronger argument is this, That
the Treaty is unfair to the non-
nuclear powers because, while leav-
ing the nuclear powers supreme to
do what they like and to advance on
the path of nuclear armaments, it
puts constraints and restraints on all
non-nuclear countries. This is a
very correct argument. It is true
that under the Treaty, the Super
Powers are excluded from any mea-
sure of interference, inspection or
eontrol.

Now, I regret that the United
States which, for over a decade had
insisted that on international inspec-
tion for themselves and for the Soviet
Union have given in on this point,
#0 an utterly reactionary and out of
date concept of her national sover-
eignty espoused by the Soviet Gov-
ermment. It is a matter of pity. T
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have deplored it, but deplorable as it
may be, the Treaty, in article VI and
its preamble, does hold out the aim
that even the nuclear powers are
prepared to discuss submitting them-
selves to international discipline. Be-
cause of the Soviet objection that
their national sovereignty will be
infringed by any inspection, which is
reactionary, the others have agreed.
America has given in, and I deplore
it, But they do say that we shall
look forward to come to terms on
that issue. Therefore, one can se&
it is 2 very halting and unsatisfac-
tory step towards stopping nuclear
proliferation, and I think we would
all agree that we would like to see
proliferation stop both in the inter-
ests of humanity ani of our own
country.

Another argument is that we may
like to go in latzs [ov nuclear arma-
ments to stop the Chinese commum-
ist threat and we should not tie our
hand in this fashion. This again is
not a very convincing argument be-
cause the treaty under article X opens
the door io any country changing its
mind for good reasons by giving only
90 days’ notice, In three months, Sir,
we can untie our hands from this ob-
ligation. Is there any one to sug-
gest that it ig too long a period for
getting out of this solemn contract?
That again is not a very convincing
argument for not signing the Treaty.

Let us now consider the other as-
pect: what are the disadvantages of
not signing it? The first is that we
will isolate ourselves from the main-
stream of the world. Today, as far
as one can guess, there are only half
a dozen countries who will be ada-
‘mant against singing the Treaty and
we should consider the kind of com-
pany in which we shall find our-
selves if we take that step. These
countries which are adamant are
Albania, Cuba, Rumania, North Viet-
nam, North Korea and Communist
China. I for one would not like to
be found in that company either by
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day or by night. The record of these
countries and the kind of govern-
ments they enjoy or suffer from we
need not discuss here. But I would
not like to see the country of Gandhi,
when the whole world advances in
one direction, join this thieves kitchen
on the other.

Then we shall lose the goodwill of
both the Super Powers. In a righte-
ous cause where principle is involv-
ed, I would not mind. If both the
Super Powers are wrong, let us cer-
tainly take a consistent stand for
world progress, peace and humanity.
There will be the political disadvan-
tage of annoying the big two. There
will be economic hardships and han-
dicaps, Certainly under Article V of
the treaty, India will be denied the
benefits of the co-operation of the
nuclear powers in developing the
peaceful uses of nuclear energy.

Today the United States is giving
us nuclear fuel. If we do not sign
the treaty, they will be bound to
stop it. Canada has been a very
friendly country to us in the nuclear
field. All our advance has been
made with the full participation and
friendship of the Canadians. They
have given generously to us. We
have agreed that we will never use
this for nuclear armament purposes.
1t is quite possible that the Govern-
ment of Canada will take the line
taat our refusal to sign puts our
pledge to them in some doubt, It
nced not be so. We may tell them
that we wil] carry out our pledge to
them, but we do not want to sign the
treaty. They may accept it because
they are friendly. But they may not
accept it. They may say; “Your position
is doubtful. If you are so clear, why
don't you sign it?” So, we may even
lose the Canadian support we have
been getting over the last decade.

18 hrs.

. Apart from the danger of annoy-

ing everyone, is it a desirable posture

to take up that, when the great
130(Ai) LSD—®,
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powers are moving in one direction,
we should come in the way? In a
speech in this House on July 15 last
year, I had argued—I am quoting:

“Our policies should be of try-
ing to bring the two super-powers
even closer together than they

are today, of helping the tenden-
cies to cooperation while not en-
couraging the tendencies to quar-
rel. This means two things.
Wherever the super powers A&are
more or less in agreement, unless
it goes against our vital interests,
we should not come in their way
and we should not antagonise them.
But where both of them are quar-
reling, we should certainly not
take sides, if it can be avoided,
and we should try to sit quiet
and use our influence to bring
them together because that is
what the peace of the world and
our own interests demand.”

In this case, the two super-powers
are cooperating broadly in the direc-
tion. We may not be satisfled with
the rate of progress, but to cut across
what they are trying to do and to
thwart this effort and join the com-
pany which I mentioned earlier, I do
not think would be a very desirable
political posture for our country.

Finally, we lose the benefit, by not
signing the Treaty, of any nuclear
guarantee that is attached to this
Treaty. There is a draft Resolutien
attached to the Treaty which says
that, with the consent of the Secu-
rity Council, the nuclear deterrent
will be used to protect any country
that is attacked by communst China
or any nuclear power, It is true that
the Security Council is not a body
which gives an automatic guarantee.
There is Great Power veto; there are
politics and there is diplomacy. I for
one would have much preferred a
guarantee free from the veto of the
Security Council. It is not a wvery
good guarantee: it is a very doubtful
guarantee,

But who is responsible for this? I
say our Government is responsible.
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By refusing to accept the offer made
as far back as 1064 by the United
Stateg of a bilateral foolproof guaran-
tee, if we were prepared to enter

into that arrangement, we threw
away a bilateral foolproof guaran-
tee. Again last year, when Dr.

Vikram Sarabhai and Mr. L K
Jha went to Moscow and Washington,
came back and reported publicly that
the response was very favourable
and both powers were inclined to
give a parallel guarantee, though not
a joint one, again we threw away
the initiativee. When I asked the
Prime Minister last July what our
Government was doing sbout it, she
said: it is not for us to do anything.
Then for whom was it to do some-
thing? Did she expect the USA and
USSR to come to us on bended knees
and say “Oh! Bharat Mata! Please
condescned to accept our guarantee
so that we may protect you"?

As a result of this waffling and in-
decisiveness, we have now lost our
bargaining power and we have jolly
well to take the guarantee that is
offered, unsatisfactory as it might be.
But even now, I would urge on the
Prime Minister that in the few
monthg that still remain before the
Treaty comes up for signature, be-
cause it now goes to a Special Session
of the General Assembly, during
these few months, let us try for two
things. Let us try to improve the
terms of the Treaty to the extent that
it is possible in the General Assembly
from our own point of view. Second-
1y, let us still get from the USA and
the Soviet Union some quid pro quo
for signing the Treaty.

If we want conventional armaments
which aré not being given to us, let
us get those conventional arms, 1If
we want g particular kind of econo-
mic assistance, let us ask for it. If
we want political support and good-
will, let us get it because that is how
business is done at the international
level. We still have a few months.
Let us not pursue this path of neither
having the bomb nor the advantages
of not making the bomb.
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Then, it is argued that Indian pub-
lic opinion is hostile to signing the
Treaty. I would like to question
that. When we talk of public opi-
nion, who‘do we mean? Is it really
suggested that the peasants in India
in our villages are greatly concerned
as to whether we sign or do not sign
the Treaty Against Nuclear prolife-
ration? Does it really mean that the
masses of our country are interested
in this technical thing which is an
abstract issue? The reality is that it
is a handful of intellectuals and the
elite in this country, a certain num-
ber of chauvinists, who are really in-
terested.

I think Government themselves are
responsible for not educating public
opinion, Look at the Report of the
Defence Ministry that was put before
us a few days ago. It highlights the
military threat from China. Nobody
is more opposed to the posture of
Communist China vis-g-vis India
than myself. I and my Party stand
for breaking off diplomatic relations
with that bandit regime. But I say
that the main threat from Communist
China is political. Tt is not only
military; it i a mixed one, if you
like. We are siressing more and more
the military threat and are neglect-
ing the political threat which has al-
readqy raised its head in Bengal and
elsewhere—in Naxalbari which was
a symbo] of what is coming to this
country. Nothing can please Mao
Tse-tung and his lot more than our
entering into a mad arms race with
them which will ruin our economy,
bring more starvation and depriva-
tion and drive more and more people
into the arms of their Ffth Column
through that economic distress.

We have got probably six months
or four or flve months before the
Treaty will come for final signature
and I would suggest to the Prime
Minister—let there be a small par-
liamentary Corhmittee of serious stu-
demts of this subjeet from all sections
of the House to study this Treaty.
Let them place before it a8 much
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information as they think can be
safely given to us. What is highly
confidential they need not disclose to
us. Let us that way educate our-
selves and the country to the prose
and cons of this matter in a purely
pragmatic spirit. TLet then the Gov-
ernment come before us—it is their
obligation—and say  whether we
should sign or not sign the treaty. It
is not my job or that c! anyone on
this side, who are denied the infor-
mation, today to come out and say,
“Yes, sign the treaty” or “Do not
sign”. 1 am not prepared to take
either position at thig stage. But a
day will come when this Parliament
will have to express itself if it is not
done now. It is the obligation of the
Government to come before us, edu-
cate us, give us the information and
then face us with their concrete pro-
posal,

In the remaining time ihat I have
let me turn to another major aspect—
that is the cut motion moved by
us—the position in South and South
East Asia. In the last two days that
situation has undergone g dramatic
change by the pronouncemenl made
by the President of the United States
declaring that there has been g cessa-
tion of bombing of over 90 per cent
of the population of North Vietnam.
In case anyone thinks that this means
that the United States are sclling out
Scuth Vietnam, I think it wculd be
a mistake to get depressed and to
come to that defeatist conclusion be-

ciuse one of the sentences in the
BdMe speech was:—
“We will not accept a fake

solution to this long and arduous
struggle and call it peace”

But the United States Government
has done what our Government had
been clamouring for for the last year
or s0o. 48 hours have passed and I
have been hoping that the Prime
Minister as the head o{ our Covern-
ment would come out wila a clear
call to the North Vietnamese Gqv-
emrnent to rec:procate and to an-
nounce de-qcalatwn of some suchk
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rnature on their side. But there has
been a deafening silence in so far as
she is concerned. I hope when she
replies to the debate tomorrow, she
will make a call on the North Tiet-
namese Government, on whose Ve~
half she had been arguing for the
cessation of bombing, to show what
they are prepared to do concretely in
response to this 90 per cent accept-
snce of our demand.

The Indian Express in an editorial
this morning put this matter clearly

when it said:—

“What an honest middleman
sets out to achieve is the greatest
common measure of agreement.
In effect, President Johnson has
come 90 per cent of the way. It
is Indias' plain duty, as Chair-
man of the ICC, to persuade
Hanoi and Moscow to move 10
per cent in response.”

The UK Government, within g few
hours, made an approach to Moscow.
1f the Prime Minister does not come
out with this kind of a clear call
tomorrow, then I am afraii e sin-
cerity of our Government in the ap-
peals which it has been making for
the cessation of bombing would be
liable to be questioned as one that
was partisan and nct really activet-
ed by an equitable motive.

Now, what are the implications for
this country and its deferce of Mr.
Johnson's statement? Wc hold the
view that it was became of North
Vietnamese freedom being sustainad
by the United States, Australia, New
“ealand, Korea, Philippine and Thai-
land that Indonesia was able to avert
a Communist iake-over and which is
foday firmly & member of the [ree
world in South East Asia.

Mr. Lee Kwan Yew, the Socialist
"rime Minister of Singapure is, in
my view, justified in nis belic! that
the American war effort in Viet Nam
his been giving Free Asians time to
sirengthen themselves against Chingse
Communist aggression.
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Let us consider what is likely to
happen if negotiations start. My fear
is that the Viet Nam mizht go the
way of Laos. Some yea:s ago, Presi-
dent Kennedy sent Mr. Harriman—-
and he is the same Mr, Harriman
who is now getting ready to nego-
tiate in Viet Nam—to setiic the civil
war in Laos and this very naive gen-
tleman advised the Laolians to neu-
tralise their country and have a coa-
Ution Government with Prince Sou-
vanna Phouma, the present Prime
Minister, as the neutralist Prime
Minister and two Vice Prime Minis-
1ers, one royalist and one commun-
ist, and they thought that that will
sulve the problem. Whar has been
the result? The result is that one-
third of Laos is today in the hands
of North Vietnamese troops.

On 1st Apri!. 1968, two days back,
Frince Souvanna Phouma, the neu-
tralist Prime Minister of Lacus, &n-
nounced in a radio broadcast in Viet-
tiane that there were 40,000 North
"etnamese regular {iroops or s
territory and he condemned North
Vietnamese aggression in his own
country. In February, the Pathet
I.aos who are the counterpart of thc
Vietcong setellites on the other zide
attacked India and Canada as mein-
bers ~f the L.C.C. for viuvlating Lao-
tian sovereignty! Chor Kotwal Ko
Cante. Do we want Vietnam to be
another Laos in another year or two?
I want to ask the Government und

the House this. If we do not,
then the  implications for our
defence are that our job  has

pecame harder by reason of the re-
recent developments in  South-East
Asia, The war in Vietnam had tied
down u large number of Chinese
Communist troops to the north of
Vietnam. Now, they will be free to
move to the Himalayas and put
greater pressure on Burma, whose
nerthern provinces are being eaten
up like Laos by Chinese Communist
troops, and on our own frontiers.
The danger of encroachment is in-
creasing as far as we are concerned.
That iz why intelligent Asian leaders
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of South-East Asia have not rejoiced
at these developments,

On 2nd April, Mr. Tunku
Rahman said:

Abdul

“I hope from this decision that
the Americans do not mean to
give up the fight to preserve de-
moeracy — against communism.
Vietnam is very important to the

csecurity of this vart of the
world.”
Mr. Tunku Abdu] Rahman has

proved to be a vety fine and loyal
fricnd of this country. Prime Min-
:ster Thanom Kittikachorn of Thai-
land said on 1st April:

“If the U.S. changed its Viet-
nam policy, its honour would be
damaged and no one would trust
the U.S. any more.”

Even in distant Australia and New
Zealand, there has been the con-
cern at the weakening of the front.

Simultaneously, British Nava] Power
is withdrawing from the Indian Oc-
ean, from Singapore and from the
Persian Gulf. There is a danger of
isolationism raising its head in the
U.S. as a result of being left alone ‘o
shed their blood when countries nearer
the scene of aggression were sitting
quetly and comfortably at home,

The London Economist of Decem-
ber 30, 1967 said the choice before
the American people was “whether
they are essentially an east-ward
looking people who will confine their
attention to the relatively small part
of the world around the Atlantic
Ocean or whether they want go on
carrying their responsibilities west-
ward into Asia as well”

From what is happening 1 begin
to fear that the choice is being made
in the wrong direction and that the
American Isolationism, which is rais-
ing its head, will say. “To hell with
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Asia, We do not care what its people
want to do. Let them go Communist
if they like, We are not going to
shed our blood any more. Let us con-
fine ourselves to the Atlantic world,
to Hemisphere defence as the isola-
tionists would like to call it. That
will be a very sad day for India ana
the neighbouring countries.

Therefore, somebody has to flil up
the vacuum. I do not want outsiders
to do it. The countries of South-
East Asia and South Asia, surround-
g the Indian nation, should be the
countries to fill the vacuum. But how
do we do it? Could we do it alone?
Have we got the Navy? Have we
got the Air Force? The answer is ‘No',
Therefore, this vacuum can only be
filled if we join hands with our neigh-
bours, with Ceylon, Burma, Thailand,
Malaysia, Singapore, Indonesia, Aus-
tralia ang New Zealand to secure our
shores from the threat from the seas.

Unfortunately, far from taking a
lead in this direction, we have been
most backward and most laggardly
in this situation. We have been look-
ing down on other countrieg as infe-
rior because, ten years ago they align-
ed themselves in defence of themr
security while we indulged in the
folly that led to the invasion on our
own country in 1962. We still go on
behaving like Brahmins and treat the
so-called aligneq countries as Hari-
jans. Which were these countries?
Japan, Philippines, Malaysia, Singa-
poreg and Taiwan. These were the
countries which made a choice. Right-
1y or wrongly, we disagreed with
them. but are we going to carry on
this theoretical, doctrinal quarrel for
centuries? Is it not time now that,
faced with a common threat, we stop
this caste system and say: ‘Let us get
together"?

In September, 1966, Mr. Lee Kwan
Yew visited New Dehl. He tried to
awaken our Government to their obli-
gations. Unfortunately, he failed
and, when he left, he told the Preas
that India was perhaps living in a
dream world.”
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When the Associatalon of Soutn-
East Asian nations was formed on the
8th August, 19687, we should have
joined it, but we kept aloof. Now
it is announced that Ceylon, Burma
and Cambodia, neutralist countries,
non-aligned countries, are going to
join it. But we do not make any
move. Why do we not take any inte-
rest while the other neutralist coun-
tries are dropping the caste system?
How long are we going to carry on
this Brahminism and treat every one
else as non-Brahmins?

Our former Foreign Minister, Mr.
hagla, visiteg several countries of the
region in May, 1967, and he promise
to submit to the statesmen of those
countries a scheme for a council of
Asia. That wag in May, 1967. After
some time, when the other statesmen
were asked: “Have you received the
draft of the Council of Asia?” they
said, “No, we have not heard from
Mr. Chagla again”.

On June 17, 1967, Tunku Abdul
Rahman complained that he was still
awaiting the contentg of the proposal
from India. He said, “He had pro-
mised to send me the details of the
proposal, but so far there has been
no new development™,

The Ceylonese Prime Minister had
the same story to tell, He gaid “So far
as I am concerned, I have not heard
anything about it”.

In Singapore, on May 8, 1867, Mr.
Chagla very bravely said that what-
ever assistance we can give to South-
East Asia to resist Chinese communist
expansionism we shall be glad to do
s0. Three months later, he told the
Rajya Sabha that the Government's
policy was not to enter into regional
security arrangements with our neigh-
boursg in this region against China.

Now, let up not imagine that
al] these countries are waiting for us
or that they are dying for us to join.
That day is gone. Ten years ago, they
would have been gratefull to us for
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going to their rescue, but today they
will accept us if we want to, and they
do not care two hoots if we do not.

Mr, Chanchal Sarker, writing in
Hindustan Standard of 11th March,
10688, alter visiting all the countries
of the region, including Indonesia,
suYs:

“Indiag has acquired an image
abroag of a starving, indigent
nation beset with wviolent inter-
nal disorders which would puil
askew all Asian economic plan
and suck in all the benefits”

We are not goiog to be -greeted as
great saviours and liberators, but still
they want us. If we do not gp, then
it will be so much the worse for us
and not for them, because -they are
getting togethér. Turku Abdt) Rah-
man recently visited JIndonesia, the
country of 'Dr. Sukarno, the pro-Com-
munist dictator, whi¢h had 'threatened
“Confrontation”. He was received
ltke a populer hero by the same coun-
try that had declared war on his
country.

D.G. (Min. of

‘Indonésia js developing ties with
Taiwan and South Korea. They know
where the troops come from when
they are attacked. They do not ex-
pect anything from us. Malaysia and
Si.n,safpore are joining with New Zea-
land, Australia and Britain in @ meet-
ing in a few months to consider how
the vacuum created by the threat of
British naval forces to withdraw in
1871 can be filled. But why only five?
Why don't our Government say; we
are prepared to come in and play our
proper part in the defence of our own
India Ocean? I want to leave that
thought with the Government and the
Prime Minister. As I said, I speak
in gupport of our Cut Motion and, un-
less she '‘makes satisfactory statements
on this subject and on the Vietnam
issue, we shall press our Cut Motion
when it is put to the vote tomorrow.

SHRI BSRADHAKAR SUPAKAR:
(Sambalpur): Within the limited time
at my disposal I shall try to meet
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some of the points raised by Shri M. R.
Masani. He has raised many points,
but to my mind the most important
of these are (i) our alleged fallure
to handle the Kenya crisis, (ii) the
usual tirade against our policy of non-
alignment. ...

SHRI M. R. MASANI: No tirade.

SHRI SRADHAKAR SUPAKAR:...
and (iii) our signing the non-prolifiera-
tion treaty.

I shall take up first the recent deve-
lopments in Kenya., This matter ‘has
been discussed in this House on two
occasions previously, Al that I wish
to smy is that 'this ‘matter has been
sufficiently discussed but still, again
and again, allegations have been made
that the Government ¢f Tndia failed in
their duty to protect the -people of
Asian region who are residing in
Kenya and who wanted to migrate to
the UK. In this connection, T would
like to ask what more ‘the Govern-
ment of Indta should have and could
have done to 'proteét the intéredts of
the people of Asian origin in Kenya?

18.22 hrs,

[MRr. SPEAKER in the Chair]

It is well known that when the Gov-
ernment of Kenya passed the immi-
gration law and the law of trade licen-
sing, the Government of India edvised
the people of Indian erigin residing in
Kenya to. accept'the citizenship of that
State, and to identify their interest
with the interest of the residents of
that country. But due to some reason
or other, at that time, many people of
Asian origin just chose to take the
UK citizenship, and the reason why
they did so is not very far to seek. At
that time, as has been mentioned here
previously also, there was: persuasion
on behalf of some British leaders to
those people to accept the UK citizen-
ship as a measure of safety. At that
time also they had two alternatives,
to accept the UK citizenship or to
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come to India by accepting Indlan
citizenship. Between the three choices,
the choice to remain there, the choice
to migrate to India and the choice to
migrate to the UK, ‘they had some
difficulty in making a proper choice.
‘The people staying there, especially
those who were making good profits
and who were victims of racial diseri-
‘mination in that country could not
Ydentify themselves with the people
there; at Jeast some of them could not
do so. Of course, we must remember
that more than 10,000 people have
accepted Kenyan citizenship. But re-
garding the rest, the reasonr why they
decided to migrate to the UK rather
fhan come to India was that they were
‘better off in Kenya and they had been
better off in Kenya than the average
citizens of India,

In this connection, 1 would like to
draw your attention to a very interest-
ing and illuminating article which ap-
peared in The Hindu some time ago.
O course, it was before Kenyan Inde-
pendence; at that time, many of these
people of Asian orlgin, Indians as well
as Pakistanis, were having a better
standard of life there in Kenya than
they would have had if they had come
to India. I am referring to the article
by Mr. Channan Singh in The Hindu,
which appeared in 19680. It is stated
that at that time also the average
wage that was earned by the Asian
people was much higher than that
earned by the native people there, and
it worked out to £570 per annum,
which comeg to about Rs. 633 per
month. Is it possible for those people
who were earning there something
like Rs. 600 per month to come to
India for a precarious job? When we
compare the employment opportuni-
ties mvailable in India and in the UK,
can we blame them for preferring and
accepting UK citizenship at that time?
At that time, they never anticipated
that such a situation would be created
by the immigration Jaw passed hy the
UK in the last week of February this
year. All the trouble arose out of the
fact that the UK in a panic tried to
shut out these people of Asian origin
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from going to UK, though the Kenyans
have a fundamental right to go there
because they hold UK citizenship
rights. At that time, our Minister also
tried to help by making a categorical
statement jn this House, on 29 Febru-
ary this year, not a day too late, I
should say, where he emphasised the
fact that the people of Asian origin
holding British passports had a funda-
mental right to go to UK and the Bri-
tish Government should not have dep-
rived them of their right to go UK,
and they were their responsibility.
There was also a  statement
that if under these circumstan-
ces the UK wants to prevent these
people from going to UK of which
country they are citizens, the Gov-
ernment of India might be compelled
to revise the present regulations re-
garding the coming of persons holding
British Commonwealth passports imto
India.

When a discussion took place in this
House, it was stated by the Minister
that after the Bill was passed in the
House of Commons, the number of
people who should be permitted to im-
migrate to the UK should not be con-
fined to the paltry figure of 1500 per
annum but should be at the rate of
15,000° per annum, Mere I may read
out from the statement of the hon
Minister made on 6th March, 1968,

MR. DEPUTY-SPEAKER: He may
resume his speech tomorrow, Hon.
Members, may now move the cut
motions to Demands for Grants relat-
ing to the Ministry of External Affairs,
subject to their being otherwise ad-

misssible,

it gerew e weramy (e )
¥ ey 7an £ f

f& aafoead v ® g
RIT A 100 UG W & fed ora |
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[#ft 7w fag Fwarg)
42. [wraa@ & fadw Afq 9 &4
FT YA A & FTIO AT F F7AA 7

T 1(42)]

&“l\ﬁ -‘qu" ﬂ!’ ‘\ -
/M § 100 ¥ ®x & fag wd )

43. [fadwi § @7 <™ ArEEl
F gfgei &1 w1 F9 §  ¥49-
HET 1(43)]

s «aifme-wic” MiSF ® waATE
WA 100 v97 ®W & faq wid

44 [fema & aix @
A (44)]

T=d

fr 4 fere-w1a” itew § weang
AT H 100 591 R % fga @

45 WIXAMET FT  TTZAET FHI
QTSI F At TrAAfgT  arasy wqifey
FF { 7AGA0T 1 (45)]

SHRI H. N. MUKERJEE (Calcutta
North East): I beg to move:

“That the Demand under the
Head External Affairs be reduced
by Rs. 100."”

[Deplorable record of working of our
High Commission in London. (82)].

“That the Demand under the
Head External Affairs be reduced
by Rs. 100.”

[Mysterious project to set up an “in-
ternational city” called Auroville
near Pondicherry and Government's
role in relation to it. (63)].

“That the Demand under the
Head External Affairs be reduced
by Rs. 100.”

[Implications of press report that the
U.S. President did mot receive an
Ambassador in the usual manner for
accreditation but directed him to
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appear before him in a bunch with
other envoys. (64)].

“That the Demand under the
Head External Affairs be reduced
by Rs. 100.”

[Failure to take up with the U.S. Gov-
ernment the widely reprobated issue
of the CI.A/’s nefarious work in
India, (65)].

“That the Demand under the
Head External Affairs be reduced
by Rs. 100.”

[Failure to deal in a dignified manner
with the problem of Asians in
Kenya. (66)].

“That the Demand under the
Head External Affairs be reduced
by Rs. 100.”

[Continued failure to react in relation
to the phenomenal political gnd
moral implications of the diabolic
U.S. aggression in Vietnam. (67)].

“That the Demand under the
Head External Affairs be reduced
by Rs. 100."”

[Lines of co-operation with Afro-
Asian States in the struggle against
the latest ghastly policies of apar-
theid. (68)].

.“That the Demand under the
Head External Affairs be reduced
by Rs. 100.”

[Failure to leave the British Common-
wealth, (69)].

“That the Demand under the
Head External Affairs be reduced
by Rs. 100.”

[Full diplomatic recognition of the
German Democratic Republic. (70)].

“That the Demand under the
Head External Aﬂau‘s be reduced
by Rs. 100.”
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[Setting up of a full-fledged embassy
in the Peoples Republic of Mongo-
la. (71)1].

“That the Demand under the
Head External Affairs be reduced
by Rs. 100.”

[Need for initiating and sustaining
friendly policies in relation to all our
neighbour States. (72)].

“That the Demand under the
Head External Affairs be reduced
by Rs. 100.”

[Need for fresh imaginative and cour-

ageous initiatives for securing
friendly relations with Pakistan.
(73)1.

“That the Demand under the
Head External Affairs be reduced
by Rs. 100.”

[Problems of recruitment of our diplo-
matic personnel and ensuring proper
orientation im their work, (74)].

2091

“That the Demand under the
Head External Affairs be reduced
by Rs. 100.”

[Ways and means of terminating the
present undesirable relations with
the People’s Republic of China.
(79 1.

“That the Demand under the
Head External Affairs be reduced
by Rs. 100.”

[Need for improving our work in the
United Nations and its agencies.
(76) 1.

“That the Demand under the
Head External Affairs be reduced
by Rs. 100.”

[Generally unsatisfactory working of
our migsions abroad. (77)].

SHRI RANGA (Srikakulam); I beg
to move:

“That the Demand under the
Head Exterra] Affairs be reduced
to Re. 1.”
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[Failure of the Government to play
an effective role in developing re-
gional security arrangements for the
defence of South and South-East
Asia from Chinese Communist ex-
pansionism in collaboration with the
countries of South-East Asia, Japan
and Australasia, the need for which
has become more urgent in view of
recent developments. (78)].

MR. DEPUTY-SPEAKER: The Cut
Motiong are also now before the House.

1829 hrs,

EXPANSION* OF TRADE WITH
SOCIALIST COUNTRIES

»i woivae ey (afoan) : gr-
£qe WEIEH, F ATq §adq AH #1 4g
fFamfrz s Fag sz At gw
anit 7 #fgwam g v fere
w0 & fzar &, 97g & g a1 &7 FgAr
agm & fre® mgat & Taw g
vz grifmga w9t ff A agt ox
agmqrfes  AwAEl & are # aga €@
ary gf of w7 AEAE W gT w0 R
FHafaes § 977 97 | 97 W a% 1
A H AWAN & AT FAT FIH ISMAT
mn § fomd gt smmf oy s
g3q g1 7%, T9T gHIX TW FT CFAGIE
= grofs &€ & 419 @, ™
arae # #r¢ araea g€ ar Y, @@
wrf gar 7Y w97 1 ¥ €@ T € sy
=1gar g f s gurt A fadw
w1y E W ARt A SR AT A H Ay
|TT HTHAT 3¥T 9% AT & | 97 q4fE
W WIRY # NG AT F g9 §, xAfed
¥ srraaT AT i Wt T T geT

oY wY g F agT Tw9i 9 off

it fegam Maga a1 | &1
AR WLET AT & ) 97 9@t a%

'Hnl!-An_-Hnur Discussion.
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[= wrwET faw)

T WAt §, ®F F A1 ¥R w7 A
TEANT g & WIT gEie qw H S
arAT I T &, IA DAL F afafwbwa

CF ST W f | F weY ey wA
7z I f& o ame agt ¥ w7

et ag gaty efefrdve w5t oe-

W grm ar tfoga @fEfeima F

. Havtas W SR fa ! R et
B g # fouwRy gu ¥ At @R
FH AT § AR ag " Agt g
-y 7gf qr d W g AR A Ay IH
9 TAT &1 TS AT 9gT A A ;AT

¥ T @Y oY, Afem g Y TTEAT
g ¥ a5y & a9 D af | gEw
e ag g fs fava & o= qromi &
Y FT WrT IgT IT T q4qT GHET
.aaﬁmmﬁﬂw‘m#rwrl

awfare W & gaT 73 aga
W T 2, 39 ® gwA 7 fAan, qveg
T A FHATET AT A-EemE
TEEEE §) QFRGIE F7 A1 fXwr H o
TR IBTAT & 98 BT F AOATE | AT
qF TH WNT HIAT ATT EY CFAIE HIS
& 1 et aw gurt fefve qga & gara
2, wggr agt ¥ @l &7 F Imar
rar & 1 & A w9 & 0w
&Y IETETor & WIS ATHA T@AT AT 4
ag fazdy ot wam 7 faedl 2 o1 5
Ewgerge wifRav g |

“My dear Ambassador,

When I met you in Rotterdom on
27th April, I gave a brief report to
you about the switch trade in our
cotton textiles practised by some
of the East European countries.
During my recent survey of the
Netherlands market, I was in-
formed by two leading importers
that Indian grey cloth brought by
Eastern Europe finds its way to

APRIL 3, 1968 Socialist Countries (H.A.H. Dis.) 2094

‘Netherlands at cheaper price, The
modus operandi appears fo be as
follows: Some of the leading im-
porters of Indian cotton greys
also have connections in East
Europe and import greys from
these countries, Our  eloth
brought by East Europe is ship-
ped from Bombay to Trieste. In
Trieste, the bales are diverted to
Rotterdam to the account of the
importer. In Netherlands it has
been reported that countries like
Bulgaria, Hungary and Rumania
etc. have some sort'of an organiga-
tion in Trieste to carry out the
switch trade smoothly.”

18.33 hrs.

[Surt Bar RaJ MaApHOK in the
Chair)

T 919 ¥ 2R oY 72 T & G o
IN T F1 G FogA fraw ¥ oy
e e A 1 B P ag g
ATE SATFE7 F7AT 2 | gure 7t o agt
fFagfeilma s  rawatfs
#aeft wred & 5w fari £ e arfaa
F74 & f77 330 41 17 a1 g1 wwAT 2
f g2 wwTe FY F5 77 | 97 79 )
foraffaear 2 o ag e €

“I was informed confidentially
that our grey construction 30/30"
68X68 50" is the principal sort
that js diverted to Netherlands at
15 per cent lower prices.”

“We know that considerable
quantities of this construction is
being brought from us by east
European countries also.

One importer, who wanted his
name to be kept out, even frank-
ly confessed that he would not
like to buy grey cloth directly
from us when he can get our
greys from eastern Europe at i
per cent lower prices.
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The reason why Netherlands has
been chosen for this switch trade
is due ‘to lack of import restrié¢tions
‘onsthe one hand and very few
customs formalities on the other
hand.”

g W1 AZRT FE0 1% 4% 414
faega TMA 2 | WX AT OAT wEad
gt & wamr 5 gaw wd Tg & OF
gy E ey fadwt # § 9
W wHfmgw gdNE 2 g I gl
£ & | IART 91 & EY woAT & OF gAw
* 4 & Ay FTEY T@T 2 1 T AT {EAE
" gfqi w1 I § | aqTiE gw A gA a1
F1 FART FAT @ & gAtAC Y WHar £
7 =T AT #7 {6 49 A Tma
a1 2 1 AT wEY AT £ FEET A1 )
qAr F AR F A Aar @y gy
E{cR A

- & ST IFT FaAT A1gAT § o -
ez T & A ogary 3 agAr
T | 9G] T w9 8 A 2
EW AN IAF T AT HIT ATHTSA
AT FT A T F AT FB AT 5 IARI
gl gz F AT |

e fg () - WD
T # AT AT

st wrrae feg - o & 1 s T
WY g1 ATET W OACIT | g AT

awa 1 fazst § i i iemmw &
TS AT A & |

qofA<r 1 WAt § Ag W7 FTeT
I 9T W ¢ | g 4Rt § A,
Frar anfy o7 2o w1 R A E
T ZATd FEMAT THAE FT wvgeey
g

WgT aF TWE  FT grw § ITIT AT
T TG TAR AT A A 2T

(H.AH. Dis.)

e E IFI AN G ST A
wwET i w7 gard mfe sga &
TS qTHE SqTET Wigw qv &l |
W T ag gar fF owEm & 9
qrew S0y oY ITH FT g
T WTRHT SACreTIE g g
T &1 T agife s weT A firem
AL 99 AR qQEr fasgw w9 w7
feam 1 g o ag g fe o waw
Foww gNET 7 I W 7w &
TraT | w7 WY g & W I
ot 787 &mT | oA F AT A AT
sz wgm fr 3x oiem T A ®
g fgy fe o 3w g9 & ST w1
Tl w% A9 gW o7 o qitEe
#T | gaT ag) g wifgd fe e d
fear f& 0% & A IEF wdx far
FfeT gat ar i € 7 1 g g
s F A gw e wmaw ¥
FEETT § |

a7 & gy F€M | quW
S seET W@ ¥ qF g0 ¥ 24 F
g oY | & st s § fr e Al
F TTE WX §41 S AT qFeA foar
oy za¥ w7 ofrorw freey ?

T T 9 a4 § R o e

“wgrem ward i forg 3w F o aheat

T Y & T ATy wAT A §
¥ IIAT § TART AT AT Y Ay
FUTFL |

WAkt (dfwa) o FAteard
W ¥ guTa AT ST AT § SHAT
¥ ToAr FEA 97 AT BT LT X
FATT AT ST FAAHTET EWT | g
& 9% 1% FuTAAET I & Gifafe
RO AL | 7 AEEA G
AT § &Y g =T AT @ AR |
T e ¢ fe awmoEdy T arew ®
&1 11wty el A gafo iy
§ & faz, s wifs o)
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i w1 agt wfwe T fr 1 3 g
Feqr 7Y qEy ¥ 1 & wEy ¥
fafew st gl sumorfa &y aat
mifie & fasr | 5 ared g¥ dre q@m
for ®ar gl wr aEw g ar Y &
AT BW WA W Y W A% | frew
Tz &1 wnfez g9 ) fadt 2 o) 7ums-
gy AT FY AF T2 ot fefr ¥ o A &
qaRar § f5 wrw §1 w1 afy 7
wiisen  F@AT Nfed wzr 9% T
T AW W AR A7 4@l 7@
faw o% | AR AT ATy AEdET &
#w &, foa #1 S gwde & 3w w3
2 3 &1 & St wgan Z o aw
fegeam & dz1 @ ary W F
wifEs sy Z41 ¥ oFAT, T oA
SIYH ST & #7761 3 W #=9
qGTT & 77 7 AwIre F1 wfuFo ol
B W el g9 9T | AR ATAMA F,
faslt & aar waw dfw vl 2o
¥ wfafafy am o7 1 & =agm fr o= 2w
¥ AT FT =qTT% w4 g1 ) gAfAw §
! WFRT ¥ qoAT Argar g & o
WE q7 4 ®E FIH oI JWAT
a7 ?

SHRI SRADHAKAR SUPAKAR
(Sambalpur): The original gques-
tion related to only one year. I
should like to know how far
have we progressed in our trade
relitions with the socialist countries,
specially East European countries and
how far the allegations made in the
alleged letter written by one Mr. Rat-
nam read out by the mover are cor-
rect? May I know whether on
account of such allegations, we are
discouraged from increasing our trade
relationship with these countries. In
view of the fact that on account of
the complications arising out of the
UK trying to join the ECM and the
consequent possible shrinkage vf our
trade relations with UK, which is one
of our best trading countries both in
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regard to imports and exports, what
steps are we going to take to see that
our trade relationship with the social-
ist countries develops? What is the
progress in this regard during the last
few years?

SHRI S. 5. KOTHARI (Mandsaur):
Some tilt in the delicate balance of
India’s policy of non-alignment had
become inevitable, consequent upon
the increasing dependence upon Soviet
Union’s economic and defence aid.
Conspicuous now is the Russian offer
to absorb about Rs. 100 crores worth
of wagons and engineering goods to
extract the Indian economy out of the
economic morass and recession.
Ostrich-like, the Government is clos-
ing its eyes to the growing Russian in-
fluence on our economy. The conse-
quence is that the Government is un-
able to adopt a strong policy towards
the communists on whom a mantle of
respectability has been conferred by
this Government vn account of depen-
dence on Russia. The sale to Russia
of our engineering goods and wagons
is likely to be made at prices lower
than the normal prices. It would be
in the nature of a forced gale. I
would urge the Government to be
cautious while signing this trade
agreement, so that this country does
not have to suffer by selling at prices
lower than mnormal prices. May I
observe that exports to East European
countries have generally been at the
expense of exports to free currency
areas.

Another point—and that is an im-
portant one—is that imports are being
made from these socialist countries at
prices which are higher than world
prices; that is, both ways we suffer—
the exports are at a lower rate and
the imports are at a higher rate than
the rates prevailing in normal free
trade.

Another point is that most of the
goodslhn‘tareexpnrtadtothe;odllm
countries often find their way directly
or indirectly to the West Européan
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markets and that is to the detriment
of our trade with West European
<ountries.
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HYAT STAT FraT &, Jad wAfow, g
# A wrwr arar &, wieel Y @A &
QAT AT § I & FHTAETEY AW KT AT
o ¥ fewadzrgrr i |t R
wfoeT &1 a1 §vw w1 o ar feelr
guTaETEr aw & v ar€ 31 gt 3w &
T & W AG WA gwA, qAT gAr @

In view of the points that I have
‘made, I would urge upon the Minister
to consider and let us know to what
extent and jn what manner he is go-
ing to guard against these contingen-
cies, particularly with regard to the

terms of trade.

o e fag o Jmeda W@,
ga Bw AT @ afewi A o S
& At g Ay 97 Suw, gifaa s,
Ty, #feeifms awity, 5=+t @7z
w17 (&7 g & arq it g€ 9= org
&\ S wgT & a9 ¥ qriedr 97 A1
W mE gETL qrieHT ey ¥ 39 W
gz otk Efear T & T arfedy
SR & smar g8 v age & fag
FATEY & F1 P wOAl ARSI @9,
HIY AT WY ZTHE Ag F A
FAT A AT GF TFITATT IR IIE

# o7
(2) @me @7 9T I T X
AT &, SATh g, W fam A gw
gmfae sg gy &, o9 5 gn Wt
oI FY Frorfaez FEY Y FT 7 AT
2 A1 3 % Arq T4 & TEATH 0 7
zz fowwm ¥ Tt & oarfe 0w wrd
Tt & AT, gw 1 arfeee § A ag
At Amfeaz &, g8 AT@ FATT
o & 7% 73, 37 F A wrd arfady,
AumeTsAw &1 qifeEr gW oA W@
# fom ¥ 37 #%F § 409 g9 S
¥ SUTRT A, ZATIT WIS FATRT & AT
37 T # o sma W 9 A
HT WIS FTET ¥ SATET FATL AEFEATT
# quoFx ? K gFm ¥ A=A
aMEm F, 77 A FTC QWA TR |

st qeow  ATEw (I
Igcd 7 Arza, Ag AZT & W F A

T ?

AT waw gy § & ey
I /R OATH WA ¥ mATeETEY faare
wrare &t gfer fwent @i ged ggfer
W AT AL, A T § qg AT
AT AT § &7 IS AW
gt & ar g ?

dradt ara-agt ¥ a1gT A sy
g & wEt A% & gar o & avgw
91 I8 397 {F 77 qa § oF 9 g
g o WY Faw gAE @I A Iy
g Fom & g 2o § WA & fAU o
grafaga weEr A 2, &1 5w oW
TS WAT TN AT & 72T 17 30 &
gaT R @A ?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): Sir, hon.
Member know that India has bilateral
agreementg with many countries and
of these the most important agree-
ments are with the eight East Euro-
pean countries. We have got to look
to the development of trade between
India and the East European countries
and we should derive a sense of satis-
faction that our {rade w.th these coun-
tries has developed on = bilateral
basis. The essence of this trade, as
we see, is that whereas in the decade
1956-57 to 1865-66 our total exports to
all destinations increased by 34 per
cent, that is, from Rs, 604 crores to
Rs. 810 crores. Our exports to these
eight East Europesn countries multi-
plied 7} times, that is, from Rs. 21
crores to Rs, 157 crores. In other
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words, out of a total incremse in ex-
ports of about Rs. 206 crores, in that
particular time, the East European
countries accounted for no less than
Rs. 136 crores. Our imports from this
group of countries have also increased
considerably.

The expansion of exports and jm-
ports under this system has helped the
country to have a more balanced in-
ternational trade. Not only has the
composition of this trade been in
accordance with our national priori-
ties, but, more important thing is that
the unorthodox method of payment,
featuring “counter-patronage”, has
given us considerable advantage in
our development programme,

Because vf the scheme of bilatera-
lism, our essential imports are being
continuously paid for by the exports
of goods of a matching value rather
than in terms of free foreign ex-
change. One can very well imagine
that if we had to import heavy m=ach-
inery and equipment from these west-
ern countries, it would have been at
the cost of a great erosion of our
foreign exchange resources which we
could little afford at this time.

SHRI PILOO MODY
What do we export?

(Godhra):

SHRI MOHD. SHAFI QURESHI: I
will give the figures.

Thus as against the convertable cur-
rency trade with the rest of the world,
1 would just enumerate the advanta-
ges in this bilateral balance trade.

We import only those items which
are most necessary for our economy at
comparable prices for matching qua-
lity. We buy nothing from the rupee
countries which we do not import
from other sources. My hon, friend
raised doubts that we are purchasing
certaln things which are unnecessary
for our country and that we are pay-
ing a higher price for them. This is
not correet. In bulk purchases, the
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House will see that because of the
agreement thdt we have entered into
with different East European coun-
tries, they are supplying ug goods at
very competitive rates without any
depletion of our foreign exchange re-
sources.

SHRI KAMESHWAR SINGH:
ferior quality.

SHRI MOHD. SHAFI QURESHI:
Not inferior quality. After all, we
are the buyers and, as a conscientious
buyer we are buying the goods of the
best quality. I can assure the House
that East European countries are send-
ing the best quality they can afford.

SHRI PILOO MODY:; What do we
export in its place?

In-

SHRI MOHD, SHAFI QURESHI: I
will give the figures.

The second advantage that we have
is that we borrow technology and
technical know-how from these coun-
tries on a long-term basis and the
capital goods on a long term basis and
we have to pay these loans, not in
terms of currency of that country, but
we have to pay through exports of
goods leaving no residue, or burden to
heavy foreign debts.

My hon. friend knows that we are
now not only exporting traditional
goods to these East European coun-
tries but we have made a shift and
you will see what goods we could not
sell in western countries, we have
found a very good market in East
European countries and these coun-
tries have proved to be a stepping
stone for ug to make dents in other
developed countries of the world. We
are grateful to these countries for the
help they have rendered to us.

The third advantage iz that it pro-
motes exportability of new items of
our manufacture which otherwise face
stiff competition in the industrialised
world in the jnitial stages and, as T
said earlier, would not have found
markets. For instance, our sales of
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footwear, machine tools, refrigerators,
fruit juices, thermos flasks, surgical
gloves, knitwear and other -engineer-
ing goods and chemicals to the East
European countries through these
trade plans have eventually enabled
us to sell them in the Western mar-
kets also. Thus the rupee trade helps
as a stepping stone to train and build
up our exports and to achieve exper-
tise and confidence to sell these new
and difficult-to-sell items in the fierce-
ly competitive and sophisticated world
markets.

Then, the unit price that we fetch
for our exports is levelled upwards by
the bulk buying by these centrally
planned and controlled economies
with full freedom to us to pay inter-
national prices for goods-which we
buy from these countries for our basic
requirements. So, we are not paylng
a penny higher than the international
prices which we would have normally
paid had we purchased the same from
the Western countries.

Then, we lift the gseasonal surplus
of our farms and plantation products
which would otherwise have depres-
sed our production.

My hon. friend, Mr. Kameshwar
Singh made a point about the switch
trade. Hig grievance is that the
Indian goods go to the Port of Trieste
and from there, the goods which are
meant for the destinations in East
Eurcopean countries are switched over
to some West European countries and
there, they are sold at 15 per cent
lesser price. If, according to him,
our goods are sold at 15 per cent less
as compared to the price which we
get rem the East European coun-
tries, it is not a switch trade because
the East European countries are giv-
ing, us more money. If some country
sells at 15 per cent less, and is giving
us more, we must be gratefu] to that
country which is giving us more. How
does he say....(Interruptions).

ot wrivre fay : awafy g,
WY g ag! BrE-TeAA N TE A
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21 e Aw Sgw I afew
FAEs F=T ) -gRRE $T Y
& F AP g oY weAT ey §, afew
¥ fw qOfEs %Y gar 99 A A

BT ®T 100 § % AT &7 IF & 85

A I AdT wgEA AT N
TSGR 2 |

SHRI MOHD. SHAFI QURESHI: I.
think, I have not been....

MR. CHAIRMAN: I will tel him.
The hon. Member says that the foreign
exchange that we would have not
from western countries, we do not get
by this kind of trade.

SHRI MOHD, SHAFI QURESHI: 1
have not been able to make myself
clear in English, So, I wil] speak in.
Hindi.

TR A, ¥ gEgw agd E
wef % fraw &3 a1 Aeq® 8—ag
721 mar ¢ f gmnd N A = gafraT
FH ®1 4T §, T a@h & gt ot
FI FAT A § WX W AT ¥ ¥ 5w
BIC-THFH FAE & W7 FAR A6
FT AT Q@90 & | ¥W few W
forTad @ gATE 99 WK 51T FF AN
T B FERET 9T @I, a1 g
gt fFdrgaad e g1 F @
TG & g A7 fATETrE A
graq # wgT A F e gw Ay @
Tt FY YT agF e w1 3 1 A
§o ofy a1a Wi gt ¥ f§ gt 0T
ZATY OFAES T g3 Tma e
& forq arer o, 97 & o g wrefear
gt arfen | gafg a8 wgar aew @
fe 7 qo% A foew & a@ w73 £
a7 Ty & fr agt ox ferw $
2
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¥ qg WY w1 g g fE
wAey-2 ¥ o qaAfamw Wieqea
qrE FWT 8 —

It was unanimously adopted in
UNCTAD-II that there would be no
Teexport of goods imported from the
developing countries by the socialist
-countries.

Y AT qF IFATTT FoL & T IFAfAN
FEY F JAT, A7 IE qow H wmn
ST 7T TF IT ATF § IIEL ALY T,
T TF WAT 1A YR IAST gATIT
7% 57 faw gW = o wdmT g
FRC | T TF =R BITH & qa7H
T, A §17 8, 7 o 7 v w7
& fis feawr e Al gFn, A g oaTe
t w7 oo aoR o7 FTEw @A )

o <fa ww (70) 0 e aEE
W1 91, T WA I FT AEN -~
g W9 F FF oAwa ¥ 7.

st mfer qaw wradi (@)
YgEA grEE, ¥ oF G qEAT =g
g0 o wd dw g 2y o @ § AR
fordr gfrar & &% qew r Wl &, w0
g IR g FTEE AT 7 gEL Sy "I
Fer S o TR, ag i A
FET F W9G G av TEr ?

W qEEAT wR wat o fwaa
i, off ®r§ Sfew® ameT W A
TaAHe A Aifew # g @ @ A
T @ fedft @ we A aedET gd
t

st ofw g . W ae wWA AT
SR TCILAE AR )

Nt Wy e el (TRER)
uft g w1 g AT 25 qWEE
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w7 T ¥k § 9% 15 TEE v qe ¥y

| (R

=t wgewy W weat oo T,
ag T8 w7 &1 g wgr T & R oo
AT A H A}, A Y @ 15
T R frr g1 TaE W
T g %1 a1 wos A e v, W
T TH [EF B AAG A A 15
9t ww faewr o

et a% ofw yuor oft & warer v
aeE @, a7 TR Y oF 7€ st
& T & fr ofmar o gee gel &
A @A & g fey § 1 e
vzt ¥ fawms g9 ¥ woAT v fay
a1 IR gAY 29eT TN ¥ FWATE g,
FAT W qETH 3T W o THe To
qF qeF1 & gEEy ¥ Fefdfer @
FAF AT ST R gET &, IF 9T
g et & @ fF foraet ot e
g9 1975 @F AT, § §F &1 a7 A4
&1 GATT E | FHZT A% Sferhee 1 g9
¢, "W ATEd & ArEAT Arfey
at 7 fgrgmam a9, g 7@ faani,
ZH # HUA  TIET FY TG FT HeL
FAT FNN, ITH SAFEIIA & qarfaw
Iq B T AOATE FAT L |

Because we cannot sell everything
Indian as sacrosanct, and we have to
satisfy the importer at the other end.

o} F=EY TR WMaT ¢ T W

Foaay g w1 &% | g ?

Wi AgERy W GOM ;W FET
A Q § 99 § Fat qHaw A gom,
IR T AITRE I 92 T agq
qed! A & 5 gw st FdwAe s
gt S Aawime s @ &
TEN ZW T, FT o, T Ay
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dhT, oI, R, W g e
sHe AR
0T W 99 7 W a6 §, GRfaator
& A 4T a6 § W gEd W
W wFT

Nl qEETF Wewsl (wwdE)
ot s woma fe g go et
ot 9F, Tw AWl A T FP RS
o AT 8 GAr 1§ a7 "y w0
et § 7 F 97 T o A WK
AT T WAA AW T €T GieT FE-
IRWE & AT 47 AT G H FH
v a faoedT § 7

=Nt qgF 3 W ool P oaw
= AfmT FH9 & 9 a9 e
forar a1 AR F 3 S A Sfer
& faems a1 WO 1 g g ¥
g b fear man s o1 feew & qmme
E‘g mw:lf\‘eiﬂ‘oﬁm
grarew @Y\ K oy g ff @ WY
Farn wgan § R oo & qae o e
¥ ot & frafa & Fm s gra & feran
¢, ol Fafadt ag f &, & A e
ot @ afes g7 & sl A% 0%
¥ W fore mifee @ frm @0 T
¥ ugo dYe #Hro FT FE AW AL 4T,
afes STgac RIS #T W GO H
aer ¥ fao gw ¥ g G few
fF &t wr FTOE FEN aFodlo Ho F
e grm

g fewl awE ¥ a w@
#fmwid s &AM
faeredy @ @gw =TfEd |
g ¥ % mg wgm wWEan g
gTETE-2 ¥ ug HEET gl g
Iy S g S
T oA e Ry 1 @
wfirw T T & e 7€ 7€ AT WA
W & fag qomw T . .

130) Ai) LSD—10.

iz

O

1800 (SAKA)

Soolalist Countries 20
(H.AH. Dis.)

qE Ay @aew W fefee
W
W e T ot fefre
o ¥d-fefee AT 1

G T GIFT qEA F qATT €7
YT §—NT TG T IqW X & qre
ITHY et g ok geft fv agw At
W ¥ arg gE fomedt  arsgwr
w]WRE

erd e ¥ 67T ——

We are not exporting ideas or import-
ing idenlogies. We are exportthg
goods 2nd jmporting goods Be, wimre
does the question of communigm or
socialism or democracy etc. come in
here? Tt is a question of trade, &nd
when the parties get the best tarms
of trade they enter into trade agree-
ments; and they do so irrespectivé of
whether it is a commumist-or socidist
or democratic country aad so on.
Where the parties get the best terms
of trade, they enter intt agreemerits.
Where we get the best terms of trade,
whatever be the type of the country,
we shall certainly enter into such
trade agreements. So there is no
question any ideology coming in here.

W HETE aga stogaau g fe
ga il & A Frgfaen & 9 o
TgH T AT AE, AT gH IAN oA
&, w1 fow Y aw@ Af 4
()

R AR SreAviy (qrd-afaer)
AT AT VT 48 41 6 qurT W
¥ fred wREs, ¥ §= O w=iw
T X0 fFar a1 O IE% g & ot
wet oft aard 1

ot AT T weet o ogh aw
W fag w1 a6 § N oF Fa
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TETEEEEY
“"'avﬁ'@
it
FETE
L

@ T dwwenew WS W O A
gt i Al & a9 ARl 5 T
R o e WK R qEa T ERn
30 WT® Y W I GG G E |
Tt % o9 19 qwifed o) S
gt 1| wemfar & aw g feod
wr der e & T SR I ¥ g
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e feifasew gfar agr & & &1
WN%MWWﬁq«mo
o We & 19 §, &% #7 @&
@ sy @t wEw AEd
o g fred  of@ wa #rf a@
age a0 F1F § a1 wEE Fer qEe
AT FH § I9F T HrEr-AT T
7% farees 0% ¥ Pw

orfex & ¥ areiln ae=i & am
# g v v A § fe g ooy 4@
9T ¥ 979 o gey § f% worah
W%mzﬂﬁﬁrﬁtﬂaw
FEY  TEAT SN, ToMTEen WK

woEEen § |

19.7 hrs,

The Lok Sabha then adjourned till
eleven of the Clock on Thursday, April
4, 1068/Chaitra 15, 1890 (Saka).

GMGIPND—LS II—i130 (Al) LSD—2§—9-68—1010.



